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Compliance verification Report of Joint con1mittee in 
0.A. No. 124 of 201S{Execution Application No. 42/2019) 

in the matter of "Sumitra Devi Vs CPCB &Ors" 

Hon'ble National Green Tribunal (NGT), Principal Bench, New Delhi vide its 
order dated 28.01.2020 in 0.A. No. 124 of 2015(Execution Application No. 
42/2019) in the matter of "Sumitra Devi Vs CPCB &Ors"directed as: 

"Let a further report of monitoring as on 31.03.2020 be filed before the next 
date i.e. 21.04.2020 by e-mail at judicial-ngt@gov.in by the Committee already 
constituted" 

In compliance to the above, a joint inspection was carried out during 5th - 61h 

October, 2020 by the following officials from Central Pollution Control Board 

(CPCB), Regional Directorate, Bhopal, Rajasthan State Pollution Control 

Board(RSPCB) and Ministry of Environment, Forest & Climate Change 
(MoEF&CC) :- 

1. Sh. Vivek Goel, Regional Officer, RSPCB,RO, Bhiwadi 

2. Dr. Satya, Scientist- "D" MoEF&CC, RO, Lucknow 

3. Sh. Milind Kumar Nimje, Scientist - "C" CPCB,RD, Bhopal 

During the visit the team has jointly inspected, verified the works and 

collected the wastewater samples from CETP, STPs, drains and accumulated 

wastewater at Khushikeda(Rajasthan) and Dharuheda ( Haryana). The 

compliance status of directions as on 05-06/10/2020 submitted by RSPCB, 

RlICO, PHED, CETP and Nagar Parishad, Bhiwadi and the observations of the 
joint inspection team is as tabulated below: 
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Compliance Status of Hon'ble NGT order dated 28.01.2020, in 0.A. No. 124 of 2015 in the matter of 
"Sumitra Devi Vs CPCB &Ors" before P.B.. New Delhi 

s. Directions work progress in the field as on 05 & 06.10.2020 as per the Remarks 

No. 
joint inspection team (RSPCB, CPCB and MoEF&CC) 

1. It shall be ensured by the 
The joint inspection team collected a sample of CETP final Complied 

RIICO as well as the 
Outlet and analyzed at CPCB, Regional Directorate, Lab Bhopal. 

CETP operating Society Results tabulated below are: 

that the CETP operates as Parameters Analysis Prescribe 

its optimum capacity and 
Results Standards 

its effluents from the pH 6.98 5.5-9.0 

discharge point should TSS 24 100 

also be within the COD 86 250 

prescribed limits. BOD 18 30 

Oil & Grease 2.2 10 

Chloride 784 lOOO 

Sulphate 514 1000 

Phosphate 0.05 -- 
Fluoride 2.2 2.0 

Total Coliform 540 -- 
MPN 100/ml 
Faecal Coliform 84 -- 
MPN 100/ml 

Note: All Value are mg/1 & except pH 
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The treated effluent was meeting the inland surface water 
discharge standards prescribed under MoEF&CC notification 
S.O. 4(E) dated 01.01.2016 for general & heavy metal 
parameters. The copy of detailed analysis report is enclosed at 
Annexure-1. 
The inlet quality standards for CETP has been prescribed by 
RSPCB vide office order dated 11.03.2019 in compliance with 
MoEF& CC notification S.O. 4(E) dated 01.01.2016.Copy of the 
notification is enclosed at Annexure-11. 
The Bhiwadi Jal Pradushan Niwaran Association is calibrating 
the online continuous effluent monitoring system (OCEMS) on 
regular basis and last calibration done on 05/08/2020. Copy of 
analyser calibration report is enclosed at Annexure-111. 
On the day of the inspection i.e. 05/10/2020, the OCEMS 
installed at CETP outlet was showing readings of pH-7.66, TSS- 
6. 79 mg/I, BOD- 11.68 mg/I and COD-54.46 mg/1. Copy of the 
day average enclosed at Annexure-IV. 
On the day of inspection the CETP was in operation with inlet 
flow of 362m3/hour and the outlet flow was 353.Im3/ hour. As 
per the record provided by CETP representative that the average 
flows of CETP in July, August and September2020 is as given 
below in table against the CETP capacity of 9 MLD. During visit 
no overflow and bypass observed from the CETP. 

Compliance Status Report NGT Case PB 124/2015 October -2020 
Page 3 

5



•----- 
Month 

July-2020 
August-2020 
September- 
2020 

Monthly Average flow in 
MLD 
Inlet Outlet 
9.01 8.04 
8.9 8.4 
8.6 8.3 

Note: last three months daily flow details submitted by the CETP 
are enclosed at Annexure-V. 
As CETP receiving industrial as well as domestic wastewater 
through conduit pipe of 2.5KMs length from a common sump of 2 
drains coming adjacent to the shyam vatika (Rajasthan housing 
board) & Parshvanath mall. The open drain near shyam vatika 
carries effluent of Phase+ 1 RIICO industrial -cum-domestic area 
whereas the Parshvanath mall open drain carries effluent of Phase 
2, 3, 4& Rampur Mundana RIICO industrial -cum-domestic area. 
Presently the treated effluent of CETP is being discharged at 
Khushkhera industrial area, which is 14 km away from the CETP 
through conduit pipe system (4KM HDPE and rest is RCC HUME 
pipe). During the visit it was observed that the treated effluent 
accumulated on the open plot near Mis Kundan edible oil from the 
final outlet of CETP (being pumped to Khushk.hera). 
During the visit the final discharge point samples accumulated 
on the open plot at Khuskhera has been collected and the 
analysis values found to be pH:6.99, TSS:54 mg/1, TDS: 1968 
mg/1, COD-:293 mg/1, BOD-65 mg/1, Cl - 627 mg/I, Sulphate> 
302 mg/I, Phosphate:-0.2158 mg/1, Fluoride> l.lmg/1 The copy 
of detailed analysis report is enclosed at Annexure-VI. 
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2. The CETP control the Treated effluent from CETP is pumped up to Matila village after 
discharges at the outlet which effluent flow under gravity up to RIICO Industrial Area, Not 
point Khushkhera in closed conduit pipeline ( 4KM HDPE and rest is complied 

RCC HUME pipe) laid down by RIICO for disposal of effluent 
up to Sabi River. 

Mis Honda Two vehicler Limited is taking approx. 01 MLD of 
treated water from the closed conduit pipeline at RIA Tapukara 
for development of greenbelt in Honda Campus. Mis G-Tekt 
India Pvt. Ltd Tapukara is taking approx 1.5 MLD of treated 
water from the closed conduit pipeline at RIA Tapukara for 
development of greenbelt/irrigation in their premises. 

CETP treated water (approx. 0.5 MLD) is being utilized for 
sprinkling on roads in Bhiwadi industrial area to control the dust 
emissions & for watering in the parks/lawns maintained by 
Bhiwadi Manufacturers Association (BMA). 
As informed by SRM, RIICO Bhiwadi to utilize 100% of the 
CETP treated effluent, a preliminary project report of amou_nt Rs. 
I 46 Crores for ~-gradation of existing CETP to 6 MI..D ZLD 
facility, laying of closed conduit pipeline for carrying untreated 
effluent from industries to CETP & reverse pipeline for supplying 
treated effluent back to industries has been prepared by BJPNA 
Bhiwadi. On request of State Government, Ministry of Finance, 
GOI, New Delhi has been issued financial sanction of 14(i Crores 
vide sanction order No. F.No.44(1) PF. S/2018-19/1377 dated 
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11/12/2018. RJICO has invited bids for appointment of Project 
Management Consultant for this work as on 23.10.2019 but could 
not be succeeded due to exorbitantly higher rates and also a single 
__bidd.el;r Accordingly bid was rejected by RIICO on 13.11.2019. 
After re-tender, M/s Excel Tech Consultancy and Projects Pvt. 
Ltd. has been appointed as Project management Consultant on 
10.01.2020.PMC has submitted DPR to RJICO in September 
2020 for approval of report. After approval from RJICO Head 
Office and after vetting from the experts of MNIT Tender for said 
work will be invited. 
RIICO Ltd. Bhiwadi informed that CETP for industrial area 
Chopanki & Kehrani will be constructed at industrial area 
Kehrani. Land measuring 17.05 Hectors has been acquired by 
RIICO. 
No progress on the ground was observed. 

3. 
The CETP should ensure 
that all the parameters 
including that Fecal 
Coliform or the Total 
Coliform are maintained 
within the prescribed 
limits. 

Disinfection of the CETP treated effluent using Chlorine gas was 
put in place on 08.02.2018 and operational since then. During 
visit it was observed that chlorine dosing was being done and 
records of chlorine gas dose are maintained. 

Complied 

4. 
It will be the duty of Compliance of these directions were submitted jointly by RIICO I Complied 
Rajasthan Pollution and RSPCB on 27/08/2018. A joint inspection by CPCB and 
Control Board, CPCB, 
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Department of I RSPCB was conducted on 28/09/2018 to ensure the compliance 
Environment and the State I of these directions. 
of Rajasthan to conduct a 

joint inspection and ensure / official Copy of joint inspection report enclosed at Annexure 
the compliance of VII. 
these directions m 
future. In the event of 
default not only the RIICO 
and Society would be 
liable to pay 
environmental 
compensation @ Rs. 
50,000/- per default, but 
the concerned officer(s) of 
the Pollution Control 
Board and the designated 
officer(s) from Department 
of Environment of the 
State would also be liable 
for disciplinary action. 

Joint inspection on 4.12.2019 by CPCB, RSPCB and MoEF&CC 

5. Out of the 346 industrial 
units which have 
consented to operate shall 
be subjected to an 
inspection by the joint 

In compliance with the RSPCB, Head Office, Jaipur office order 
dated 27.12.2017, teams of officials from RIICO Bhiwadi Unit- 
1, Department of Industries (DIC Bhiwadi) & Regional office, 
RSPCB, Bhiwadi were constituted by office order dated 
29.12.2017 & inspection of 346 nos. of industries which were 

Complied 
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inspecting team consisting 
of Pollution Control 
Board, RJICO and the 
representative of the 
State Government. These 
would be subjected to 
Comprehensive 
for which a 
will be 

inspection 
report 
prepared 

particularly in relation to 
the source of water and 
utilization thereof. The 
effluent standards, the 
functioning of the 
Primary Treatment Plant 
and whether they are 
adhering to terms and 
conditions of the consent 
granted by the Board. If 
any of these industries are 
found to be defaulting they 
shall be shut down forth 
with without any further 
Notice. 

running with valid consent of Board (as on 12.12.2017) 
completed by the joint inspection team. 5 industries were found 
permanently closed/dismantled/ shifted. Out of 341 
operating industries, no major deficiency/non-compliance with 
regard to water pollution control arrangements was observed 
except one (Mis Singh Plasticizers, Bhiwadi) against which 
closure direction has been issued. However, for other non­ 
compliances of conditions of CTO regarding air pollution 
control measure/ equipment, CGW A permission, record keeping 
etc. show-cause notice was issued to such industries. The report 
is prepared and submitted to RSPCB, Head Office for uploading 
on the website of the RSPCB and the same has been uploaded on 
the website. 
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6. The 137 industrial 
units whose applications 
are pending with the 
Board, they shall also be 
subjected to the inspection 
by the joint inspecting 
team and their application 
for renewal shall be dealt 
with and disposed of in 
accordance with law as 
expeditiously as possible 
in any case not later than 
four weeks from today. 

Inspection of all 137 industries whose consent applications were 
pending as on 12.12.2017 has been completed by the joint 
inspection team. The all completed applications had been 
disposed by Board. 

Complied 

7. The 652 industrial units 
the details of which have 
not been furnished. Out of 
them all the industrial 
units which are operating 
without obtaining the 
consent of the Board and 
are discharging effluents 
shall be shut down, within 
one week from today. 

Survey of 652 industrial plots whose details were not furnished 
has been completed jointly by RIICO limited and RSPCB. The 
record of RIICO limited (plot number wise) and RSPCB 
(industry name wise) have been reconciled/updated. On the basis 
of the survey of 652 plots, nearly 120 industrial units have been 
identified operative without Consent to Operate (most of these 
industrial units are of Green/White category). 
Remaining 532 plots are being used for non-industrial purposes 
viz. offices, go-downs etc. Or laying vacant or with 
closed/dismantled industrial units. 
The remaining 120 industrial units have either obtained Consent 
(as per category) or do not require to obtain consent from the 

Complied 
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board (being a White category) 
During a joint survey of 652 nos. of industrial units, none of the 
industry was found discharging trade effluent, thus immediate 
closure of industries was not required. The report has been 
uploaded on the website of the RSPCB. 

8. The joint inspection team 
shall conduct a survey to 
find out as to how many 
out of 652 are industrial 
units and how many are 
using the space provided 
to them for go­ 
down/offices etc. 

Survey of 652 industrial plots whose details were not furnished 
has been completed jointly by RlICO limited and RSPCB. The 
record of RlICO limited (plot number wise) and RSPCB 
(industry name wise) have been reconciled/updated. On the basis 
of the survey of 652 plots, nearly 120 industrial units have been 
identified operative without Consent to Operate (most of these 
industrial units are of Green/White category).Out of 652 plots 
remaining 532 plots are being used for non-industrial purposes 
viz. offices, go-downs etc. or lying vacant or with 
closed/dismantled industrial units. 

Complied 

9. 
For up gradation of the 
CETP as well as for 
setting up of the STP, all 
the industries shall be 
liable to pay a sum of Rs. 
50,000/- as environmental 

Out of 943 nos. of industries (Red, Orange, Green & White) in 
RlICO industrial area, Bhiwadi, 840 nos. of industries have paid 
Environmental Compensation amounting to Rs. 2.412 Cores. 
Remaining industries are either lying closed/dismantled are 
covered under White Category" RSPCB & RlICO are pursuing 
with industries lying closed/dismantled & White category 

compensation on Polluters I industries to deposit the environmental compensation amount. 

Pays" principle. These 
industries have been 
polluting for years, in fact, 
we should have imposed 

Complied 
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much more environmental 
compensation upon them, 
but since the State 
Pollution Control Board is 
taking of the matter with 
earnest and assure the 
Tribunal for providing due 
funds for improvement of 
the conveyer belt/drain or 
setting up of STP and up 
gradation of the CETP, as 
it is stated that 92 
industrial units which are 
in Red category so would 
pay environmental 
compensation of Rs. 
50,000/-, those who are in 
Orange Category would 
pay environmental 
compensation of 
Rs.30,000/- while the 
industries in Green/White 
Category shall pay Rs. 
I 0,000/-. 

Compliance Status Report NGT Case PB 124/2015 October-2020 
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10. 
If the amount if not paid 
within two weeks from 
today by the industries to 
the State Government 
Department of 
Environment, in that event 
that industry shall be liable 
to be shut down 
without any further Notice. 
The amount so deposited 
shall be utilized for the 
compliance of the 
directions contained in this 
order. 

Show cause notice intending directions for closure under section I Complied 
33(A) of the Water Act 1974 and under Section 3l(A) of the Air 
Act 1981 has been issued during April 2018 to individual 
industry for paying/depositing environmental compensation. 

Notices have been issued to industries lying closed/dismantled & 
White category industries to deposit the environmental 
compensation RSPCB & RIICO are pursuing with industries 
lying closed/dismantled & White category industries to deposit 
the environmental compensation amount 

11. We direct the RIICO to 
clear all the drains and 
dredge them within four 
weeks from today. No 
drain of Bhiwadi industrial 
cluster should be 
Chocked/blocked, it will be 
the duty of RIICO to 
ensure regular maintenance 
thereof. 

As informed by Senior Regional Manager RIICO Bhiwadi- I Complied 
1,RIICO is taking up the work of cleaning of drains regularly of 
industrial areas. After December the total quantity 5264.87 cum 
has been cleaned from industrial area Kehrani and total quantity 
42838.13 cum has been cleaned from all phases Bhiwadi industrial 
area. For annual cleaning of drains in industrial area Bhiwadi 
phase 1,2,3 and 4, the RIICO has invited tender on dated 
29.09.2020. 
The drain repairing work has been executed in length 750mtr by 
brick masonry. The maintenance of drain by replacing old drain 
to RCC drain has been executed 935 m. drain in length. 

Compliance Status Report NGT Case PB 124/2015 October -2020 
Page 12 

. - 14



I 

12. The potable water shall As informed by Ex.En PHED Bhiwadi water is being supplied Partially be provided to all villagers through tankers in 14 villages i.e. Nagaliya, Alampur, Ghatal and Complied is the prime responsibility Harchandpur, Bilahery, Mundana Mew, Ghatal, Amlaki, of the State through tankers Khijarpur, Gudhan, Rampura, Shahdod, Kehrani, Milakpur-Gurjar, or by fixation of RO Bhiwadi Village as per the demand. RO plants are installed in 7 systems. villages (Rampura, MundanaMev, Milakpur-Gurjar, Sahadod, 
Harchandpur, Nagaliya and Kharani) but non-of them were 
functional. In khijuribas village RO plant is yet to install. 

13. The money paid by the Out of 8 proposed villages, RO plants are installed in 7 villages. Not industry would be utilized In khijuribas village RO plant is not installed so far. The details Complied for installation of RO including operational status of RO plants is as given below: 
systems in all the villages s. Name of the RO plant Installation 
at Bhiwadi surrounded by No villa_ges Ca_pacity 

I. Rampura 500 Lit/Hr Completed an industrial complex, to 
2. MundanaMev 500 Lit/Hr Completed maintain them shall be the 
3. MilakpurGujjar 500 Lit/Hr Completed duty of the State 4. Shadod 500 Lit/Hr Completed Government and the 5. Harchandpur 500 Lit/Hr Completed RIICO. In the event of 6. Nagafiya 500 Lit/Hr Completed default, appropriate action 7. Kehrani 500 Lit/Hr Completed shall be liable to be taken 8. Khijuribas Work not started by contractor against the concerned 

officer(s). The State of During the visit RO plants found not commissioned. Although 
Rajasthan shall. RO plants in 7 villages have been installed but none of them 

made operational. As per the Executive Engineer, PHED- 
Bhiwadi, the firm Mis. Fontus Water Pvt. Ltd. Delhi had not 
started work for O & M period, therefore contact has been 
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rescind by Add. Chief Engineer, NCR Alwar vide letter dated 
7.8.2019. After re-tendering the work order of installation and 
commissioning of all 8 RO plants has been issued by PHED 
wide letter dated 27.08.2020 to Mis. Amera Agency , Tamil 
Naidu. Executive Engineer PHED intimated that entire work 
related to all 8 RO's shall be completed upto 15.11.2020 and till 
the time they are supplying potable water in the villages through 
tankers. The status report as on 05.10.2020 collected from PHED 
is enclosed at Annexure-VIll. 

14. 
Similarly the projects m 
relation to establishment 
and construction of STP 
should also be given 
priority by the State 
Government and they 
should be installed without 
any undue delay. 

As informed by the Nagar Parishad, Bhiwadi they have taken up 
the work of laying of sewer lines and constructing 5 STPs under 
AMR.UT Yojana of l l.5MLD capacity. The 5 Sequential Batch 
Reactor .(SBR) STPs which were under construction at Rajasthan 
Housing board (l.5MLD), MundanaMev (2MLD), Khanpur 
(2MLD), Santhalka (3MLD) & near existing one (3MLD). The 
present status of STPs collected from Nagar Parishad, Bhiwadi is 
enclosed at Annexure-IX. 
1.5 MLD STP at RHB: -The SBR technology based ·sTP was 
non Operational due to silt deposition in main inlet line as 
informed by the operator. As there was no outlet flow, sample 
could not be collected. 
2.0 MLD STP at MundanaMeo:-The 2 MLD capacity SBR 

technology based STP was in operation with inlet flow of 0.7 

MLD against the 2 MLD designed capacity, It is because of out 

of 5 villages (MundanaMeo,Bilaheri, Rampura, Nayagoam, and 

Partially 
complied 
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Kairani) only MundanaMeo village domestic wastewater is 

coming to STP and in other 4 villages, sewer connection is not 

done. The sewer connection could not be done due to railway 

line construction and no NOC from DFC. During the visit 

railway line earth bund raising work was under progress. 

Presently the treated wastewater from STP is discharged on open 

plot just in front of STP, however Nagar Parishad has 

constructed a storage tank for reuse of this treated water. At the 

time of visit STP outlet samples collected and analysed for pH- 

7.28, TSS-l 8 mg/I, COD-61 mg/I, BOD-14 mg/I and O&G: 1.8 

mg/1. The detailed analysis report is enclosed at Annexure-X. 

2MLD STP at Khanpur:-47% construction work has been 

completed and further no progress done by the construction 

agency i.e. Mis L&T due to stay order from Rajasthan High 

Court, Jaipur from May 2018. As per the Nagar Parishad 

officials that there is a dispute regarding title of the land of STP 
at Khanpur. 

3 MLD STP at Housing Board Colonv:-The STP is located 
near existing old 4.0MLD STP, which is just adjacent to the 
CETP. It is a SBR technology based STP and I 00% construction 
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work completed and commissioned on 28/09/2020. During visit, 
STP was operational with inlet flow of 0.4 MLD against the 3 
MLD designed capacity but was found under stabilization stage 
so sample was not collected. Presently only about 20 % sewer 
connection is done by the Nagar parisad. Due to significant non 
connection of sewer line, some part of untreated sewage is going 
towards Dharuheda along with the untreated domestic 
wastewater of Maheshwari (village situated in Haryana) and 
Dharuhera and flowing towards Bestech shopping Centre at 
Dharuhera. During visit, team collected the drain samples at 
Nagina Garden (Rajastahan), Modem public school after 
mixmg with domestic effluent of Maheshwari 
village(Haryana) and Flowing waste water near Bestechand 
accumulated waste at Dharukhera industrial area being generated 
from Waste Water for analysis of general parameters and heavy 
metals to identify and to know the industrial effluent is mixing in 
domestic drain or not. However it was observed by the team that 
quantity of waste water flowing toward Bestech 
(Dharuhera) was very less compared to previous visit in the 
month of December. 2019. 
3.0 MLD STP at Santhalka:- 
It is a SBR technology based STP and 100% construction work 
completed and commissioned on 17/09/2020. During visit, STP 
was non operational due to silt deposition in main inlet line. As 
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there was no outlet flow, sample could not be collected. 
In addition to above 5 STP's and one 4 MLD existing STP, Nagar 
Parishad Bhiwadi is also constructing 3 septage systems with 1.2 
MLD sewage treatment capacity. 
The combined effluent (domestic and industrial) generated 

from Bhiwadi Industrial Area is being treated in a 9 MLD CETP 

and treated waste water pumped to Khushkhera industrial area 

where the treated effluent is accumulated in open plot. The 

details of drain samples collected is as given below: 
Drain pH TSS COD BOD Chloride Sulph I Fluoride Sampling mg/I mg/I mg/I mg/I ate mg/I 
locations mg/I 

Nagina marriage 7.3 29 143 21 385 56 I 0.42 
Garden 
Modem I 7.44 I 41 I 193 j39 I sso I 96 I 0.45 
eublic School 
Open drain at I 1.25 I 28 I 200 I 60 I 337 I 99 I o.52 
Bestech City 
Center, 
Dharuhera 
Domestic & I 4.11 l357 1 2858 j 1420 I 689 I 96 I o.56 
Industrial 
effluent 
accumulated at 
Dharuheda 
Industrial Area 

Note: . all values are in mg/I except pH. Lab Analysis Report 
enclosed at Annexure- XI 
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15. 
The waste collected on the 
dredged materials shall be 
deposited at the site which is 
to be identified by the State 
Government. The State 
should identify the site 
within four weeks from 
today and it will be the 
responsibility of the RIICO 
to ensure that the dredged 
material or any other waste 
collected from the industrial 
cluster is stored in 
accordance with law and 
relevant waste rules at that 
site. The waste should be 
stored in accordance with 
law with the relevant waste 
rules. 

RIICO has allotted land measuring 34729mL near Rampura 
Mundana, Bhiwadi for dumping of non- hazardous industrial 
solid waste to Bhiwadi Jal Pradhushan Niwaran Trust (BJPNT) 
vide letter dated 24.01.2018 but the BJPNT has not taken the 
possession of the land. Due to non- availability of boundary 
wall. BJPNT has requested RIICO for construction of boundary 
wall of this site. The land allotment and SPVC formation. 
Copy of letter enclosed at Annexure- XU 
It was informed by Senior Regional Manager RIICO Bhiwadi-1, 
the work order for dumping yard Boundary wall has been 
awarded on dated 30.01.2020 in favor of Mis Kapoor Singh & 
Company & the work has been completed on dated 10.09.2020. 
There was some delay in execution of the work, which was due 
to Covid-19 lockdown & shortage of laborers. The work has 
been completed at site. Letter to Chairman, BJPNA for handing 
over taken over of dumping yard has been issued on dated 
04.09.2020. 
Copy of letter enclosed at Annexure- XIII 

Complied 

16. 
The RIICO and the State 
Government shall work out 
on the proposal for reuse of 
the treated effluent of water 
from the CETPs/STPs. It 
shall be the duty of all 

As informed by SRM, RIICO, to utilize 100% of the CETP treated 
effluent, a preliminary project report of amount Rs. 146 Crores for 
up-gradation of existing CETP to 6MLD ZLD facility, laying of 
closed conduit pipeline for carrying untreated effluent from 
industries to CETP & reverse pipeline for supplying treated 
effluent back to industries has been prepared by BJPNA Bhiwadi. 
On request of State Government, Ministry of Finance, GOI, New 

However, 
during joint 
inspection no 
progress on 
ground was 
found. 
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concerned including the 
industries that under no 
circumstances any water or 
effluent is permitted to be 
collected around the 
industrial clusters or inside 
the cluster. 

Delhi has been issued financial sanction of 146 Crores vide 
sanction order No. F.No.44(1)PF.S/2018-19/1377 dated 
11/12/2018. RlICO has invited bids for appointment of Project 
Management Consultant for this work on on 23.10.2019 but could 
not be succeeded due to exorbitantly higher rates and also a single 
·bidder. Accordingly bid was rejected by RIICO on 13.11.2019. 
After re-tender, Mis Excel Tech Consultancy and Projects Pvt. 
Ltd. has been appointed as Project management Consultant on 
10.01.2020. PMC has submitted DPR to RJICO in September 
2020 for approval of report. After approval from RlICO Head 
Office and after vetting from the experts of MNIT Tender for said 
work will be invited. 

Not 
complied 

17. Needless to say that 
Pollution Control Board and 
Department of Environment 
shall maintain due 
surveillance and collect 
samples on regular 
intervals to ensure that 
there is no pollution. 

RSPCB, Bhiwadi is collecting samples from outlet of CETP on I Complied 
fortnightly basis and are being tested in their laboratory. Besides 
board has constituted Pollution Control and Vigilance Squad 
(PCVs) for 24x7 surveillance in the area. 

18 The State of Rajasthan 1s 
granted liberty to approach received from GOI amounting Rs 146 corer for the work of up 
the Department of Industrial gradation of industrial effluent management system at industrial 
Policy and Promotion (in area Bhiwadi. 
short DIPP) for receiving 

It was informed by RlICO Ltd, Bhiwadi that sanction had been I Complied 
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financial assistance from the 
Central Government. The 
State is free to move the 
Central Government and if 
such proposal is mooted, the 
same shall be dealt with ut 
most expeditiously 

19. 
It shall be the duty and I The inspection report/analysis reports are uploaded on official I Complied 

obligation of the RIICO and websites ofRSPCB. 
the Pollution Control Board 
to place in the public 
domain the inspection report 
as well as analysis reports. 

20. 
The applicant and for that I Noted for compliance. 
matter, any citizen would 
be at liberty to file 
objections if it comes to the 
notice that these reports do 
not depict the actual ground 
realities. The above 
directions shall be carried 
out by all concerned 
without delay and default, 
whosoever is found to be 
obstructing the 

Noted for 
compliance 
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compliance shalJ be liable 
to be proceeded against for 
violating the order of the 
Tribunal and shall be dealt with 
in accordance with law. 

21. Vide our order dated 01st / Noted the directions. 
March 2017, we had 
imposed environmental 
compensation and cost 
upon the various 
departments and officers. In 
the event, these directions 
are complied with in that 
event the compensation or 
the cost imposed shall stand 
waived, but in the event of 
default they shall become 
operative and it will be the 
duty of State of Rajasthan 
to comply with those 
orders without any default. 

Noted the 
directions. 

22. The Central Pollution 
Control Board shall also be 
responsible for keeping 
general supervision m 

In compliance of the Hon"ble NGT directions, CPCB hold a 
meeting on 12.04.2018 with officials of Department of 
Environment, Rajasthan, Rajasthan State Pollution Control 
Board (RSPCB) and Rajasthan State Industrial Development & 

CPCB is 
conducting 
review 
meetings 
regularly 
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relation to compliance of 
these directions. This 
general directions issued in 
relation to industrial clusters 
Bhiwadi shall be adopted 
and followed by the State 
Government and all the 
other concerned authorities 
with such modifications as 
may be necessary. 

Investment Corporation Limited (RlICO), Rajasthan. During 
meeting, the participants were requested to accomplish various 
actions within time frame fixed by the Hon'lble NGT and further 
review of the progress is ongoing. 

with stake 
holders. 
The last 
meeting 
was held on 
13.08.2020 

23. 
The industries which were I Inspection of all the 19 industries had been carried out by I Complied 
permitted to operate under 
the orders of the Tribunal 
and the board was required 
to inspect the same if their a 
status report is not filed by 
the joint inspection team 
now within two weeks from 
the today, they shall be 
liable to be closed. 

RSPCB and units were found complying with Environmental 

laws so no action was required. 
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Recommendations: 

A. The Santhalka 3MLD capacity STP andthe 0.5 MLD capacity STP at RHB were non-operational due to silt 

deposition in main inlet lines, the MundanaMeo 2 MLD capacity STP was in operation with inlet flow of 

0.7 MLD against the 2 :MLD designed capacity and the Housing Board Colony 3MLD capacity STPwas 

operational with inlet flow of 0.4 MLD against the 3 MLD designed capacity. These STPs are not receiving 

the fuil quantity of domestic wastewater due to 20 % sewer connection only. Because of non-connectivity of 

100% sewer lines and non-operation of these STPs, the part of untreated -sewage was going towards 

Dharuhera( Haryana). Therefore directions may be issued to Municipal Corporation. Bhiwadi for submitting 

the time bound action plan for early completion of entire sewer connections and proper functioning of 
constructed STP's. 

B. During the visit the joint committee has also collected 3 drain samples from Nagina marriage Garden( pH- 

7.3, TSS-29mg/l, BOD-21mg/l and COD-143mg/l), Modern public Schoolt pH-7.44, TSS-4lrng/1, BOD- 

39mg/l and COD-193mg/l -) and Open drain at Bestech City Center( pH-7.25, TSS-28mg/l, BOD-·60mg/l 

and COD-200mg/l). All the drain samples results are within the limits except the BOD values of Modem 

Public School and Bestech City Center drains whereas the accumulated wastewater sample values are 15 to 

20 times higher than the drain samples values.The higher concentrations (pH-4.77, TSS-357mg/I, COD- 

2858mg/1, BOD-1420mg/l and Fluoride-0.56mg/l) of wastewater accumulated in the open land at the 

Dharuhera industrial area reveals that industrial effluent from Dharuhera industrial area also mixing 
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with the accumulated wastewater. Therefore directions may be given to HSPCB for identifying the 

industries which are contributing the industrial effluent accumulated at Dharuhera industrial area. 

c. During the visit the joint committee members collected the samples of treated waste water pumped from 

CETP to Khushkhera industrial area where the treated effluent is accumulated in open area and the analysis 

values found to be pH-6.99, TSS-54 mg/I, TDS-1968 mg/I, COD-293 mg/I, BOD-65mg/l, Chlorides-627 

mg/I, Sulphate-302 mg/I, Phosphate:-0.2158 mg/I, Fluoride- 1.lmg/1. from the analysis report that it 

indicate that the COD, BOD and fluoride values are exceeding the discharge norms of CETP. 

Therefore directions may be issued to Bhiwadi Jal Pradushan Niwaran Association (BJPNA) for utilization 

of CETP treated waste water up to the maximum possible extant so that treated waste water mav not get 

accumulated in Khushkhera. 
D. Ministry of Finance, Govt. of India has given a financial sanction of 1-46 Cores for construction of 6 MLD 

ZLD plant at CETP Bhiwadi on 11.12.2018. RIICO has invited bids for appointment of Project Management 

Consultant for the work on 23.I0.2019 and rejected the bid due to exorbitantly higher rates and also a single 

bidder on 13.11.2019. later on retendering done by RIICO, after re-tender Mis Excel Tech Consultancy and 

Projects Pvt. Ltd. has been appointed as Project management Consultant on 10.01.2020 and the consultant 

has submitted DPR to RIICO in September 2-020 for approval. As per SRM, RIICO Bhiwadi the Tenders for 

the work will be invited after approval from RIICO Head Office at Jaipur and after vetting from the experts 

of MNIT, Jaipur. Therefore directions mav be issued to RIICO for submitting the time bound action plan for 

early completion of 6 MLD ZLD project to prevent further damage to the environment. 
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E. Out of 8 villages RO plants are installed in 7 villages but none of them found in operational and all the plants 

are damaged and the potable water is being supplied to the villagers through tankers as per the demand. As 

per the Executive Engineer, PHED, Bhiwadi that the firm Mis. Fontus Water Pvt. Ltd. Delhi had not started 

work for O & M period, therefore contact has been rescind vide letter dated 7.8.2019'. After re-tendering the 

work order for installation and commissioning of all 8 RO plants has been issued vide letter dated 27.08.2020 

to Mis. Amera Agency, Tamil Naidu and work will be completed on or before 15.112020.In view of the 

above Addirioaat Chief Engineer PIIED NCR Alwar may be directed to submit the tjme bound action plan 

m,somplere the installatio_n and commi!'.sfon~ng of RO plants in all the ideolitied villag\!s. 

~~ ---- (Vivt>k Guel) 
Regional Officer. 
RS~<J~ ~q-Bhiwadi ~~f\ 

?~? m:; ··"J::P (}~"'J· :f ·~. 
frllr~ :~wr~.-·, 

'Soent,sr. ·o- 
;lc'f1Ul. cf'l ~ ii!i'f~ llftm.i ~ 

Mtn.s: , ot Emnronment, Forest1 & Clnnate Cll.nge 
~ ~ ~ CP.f} 

RegJOnal Off'ce (Clin1t.t1 Reg,ion ) 
GTri<SI l'n'f. ~'lflr<f.~. ffiF!i3; 
5th Floor, kendtiya Bhawan. Lueknow 

.~~ 

(Milind Kuma 
Scientist-" 

CPCB1 RD-Bhopal 
Milmd Nimje 
Scientist-C 

Regional Dire~torate 
Central Pol!utio~ Control Board 

8h0pal {M.P.) 

Compliance, Status Report NGT Case PB 12412015 October-2020 Page 25 

27



{ Annexure-1 
\..,CUL.nu t'OIILILIOn v.onrroi noarc 
Regional Directorate (Central) 

"Parivesh Bhawan" 
Paryavaran Parisar, E-5, Arera Colony, Bhopal - 462016 cpc 

.:. :~I(.;\,~,~,-.-: .. ·~- ....... ,, ... , "'" ...... . .................... ., LIOUID SAMPLE ANALYSIS llEPORT 
COPY FOF. LAB ur 

Sample from NGTCasc No. 124/2015 Test report no. ····----·-~-~······ 20-21/33 - 
Sample description CETP (9 MLD) Outlet, Bhiwadi (Raj) Date 21.10.2020 
Date of sample collection 05. I 0.2020 Type of sample Grab 
Date of sample receipt 12.10.2020 Sample collected hy Sh. MB Nirnjc, Sh. P K Jain Date of analysis I 2. W.2020 to 19.10.2020 
S.No. Parameters Unit Result Method S.No. Parameters Unit Result Method I Temperature oc . - 36 Cadmium (as Cd) mg/L - APHA 3111 B 2 Odour - - - 37 Chromium Total rng/L - APHA3l I I B 3 Appearance - - . 38 Copper (as Cu) mg/L - APHA311 I B 4 Colour Pt-Co Scale - APHA, 2120-B 39 Lead (as Pb) rng/L - APHA 3111 B 5 Residual Chlorine mg/L . APHA 4500:CI-B 40 Nickel (as Ni) mg/L . APHA31 I I B 6 Dissolved Oxygen mg/L APHA 4500-O-C 41 Zinc (as Zn) mg/L . APHA 3111 B 7 pH pH unit 6.98 APHA, 4500H+.B 42 Iron (as Fe) mg/L - APHA3l ll B 8 Specific Conductivity urnho/cm - APHA 2510 B 43 Manganese (as Mn) mg/L . APHAJll I B 9 Suspended Solids mg/L 24 APHA 2540 D 44 Cobalt (as Co) mg/L . APl-!A 3111 B 10 Total Dissolved Solids mg/L 1984 APHA2540 C 45 Boron (as B) mg/L - APHA 311113 J l Total Solids mg/L - APIIA 2540 B 46 Vanadium (as V) rng/L . APHA 3111 J3 12 Fixed Dissolved Solid mg/L . APHA2540 E 47 Arsenic (as As) µg/L . APHA 3112-B 13 COD mg/L 86 APfIA,5220 B 48 Mercury (as Hg) 11g/L . APHA3112-B 14 BOD (3 days, 27°C) mg/L 18 IS 3025, 1993 49 Selenium (as Se) µg/L . APHA 3112-B 15 Chloride mg/L 784 APHA, 4500-CL-U 50 Tin (as Sn) µg/L APHA Jl 12-B 16 Total Alkalinity mg/L - APHA 2320-B 51 Antimony (as Sb) µg/L API-IA 3112-B 17 T. Hardness (as CaCOJ) mg/L 555 APHA 2340-C 52 a-BHC µg/L APIIA 6630 B 18 Ca Hardness (as CaC03) mg/L - APHA 3500-Ca-B 53 P-BHC ug/L APHA 6630 8 19 Mg Hardness (as CaCO3) mg/L - APHA 3500-Mg-B 54 y- BHC (Lindane) µ.g/L . APHA6630 B . 20 Oil & Grease nig/L 2.2 APHA 5520-D 55 o-BHC ).Lg/L - APHA 6630 B 21 Total Kjchdal Nitrogen rng/L - APHA 4500-Norg-C 56 Aldrin µg/L - APHA 6630 B 22 Turbidity N.T.U. - APHA, 2130-B 57 c-Endos. µg/L - APHA 6630 13 23 Phosphate (as P) mg/L 0.05 APIIA 4500-P-D 58 pp-ODE ug/L . APHA 6630 B 24 Sulphate (as S04) mg/L 513.86 APHA 4500-SO4-E 59 Dieldrin 11g/L . APHA 6630 B 25 Ammo. Nitrogen (as NHJ) rng/L - APHA 4500-NHrF 60 ~ -Endos. 11g/L . APHA 6630 B 26 Nitrite Nitrogen (as N) mg/L - APHA 4500-N02-B 61 op-DDT 11g/L - APHA 6630 B 27 Nitrate Nitrogen (as N) rng/L . APIIA 4500-NO3B 62 pp-DDT 11g/L . APHA 6630 B 28 Fluoride (as F) mg/L 2.2 APHA 4500-F-D 63 Monocrotophos (MCP) ug/L . APHA 6630 B 29 Sodium (as Na) mg/L . APHA 3500-Na-B 64 Dimethoate (DMT) µg/L . APHA 6630 B 30 Potassium (as K) mg/L - APHA 3500-K-B 65 M-Parathion (MPT) µg/l. APHA 6630 B 3 I Chromium (as Cr"6) rng/L . APHA 3500-Cr B 66 Malathion (MLT) 11g/L APHA 6630 B 32 Boron (as B) mg/L . APHA 4500-B-C 67 Chloropyriphos (CPP) 11g/L - APHA6630 B 33 Faecal Coliform FC/IOOml 84 AP.HA 9221-E 68 Ethion µg/L . APHA 6630 B 34 Total Coliform TC/lOOml 540 APl!A 9221-B 69 mgiL . 

35 Bioassay Test % Survival . Al'HA8910A-C 70 mg/L - - 
!,./ 1 t .. 1'~1 j/jA- ~ . ! ,,., 

Milind Kumari11 JJil~i~ 

L"1UUt::A..U.:rt,;~ ... l 

l~c,crvr _ _ ··-. _ 
·:·.fSfOMtR COPY -~, .. 

~ 
Prepared by 
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Annexure- 11 
Annexure-11 

RAJASTHAN STATE POLLUTION CONTROL BOARD 
4, Institutional Arca, .Jh ala na Doo nguri JAlPUR-302 004 

1'11un<:: '.ilS'JGGl\ ~-J',%9Sr;ix: :)15%9~, '.,15969'/ 

In exercise or the powers conferred vir.k ~oti 1·:cntio11 '<o S () •l(t: l rfotccl O lit) I /.101 t'i : :,:-.,,,_.,: ! 
the Ministry of Environment, Forest :mil Climate U·::rnt-'.-::. (i,)vt. uf' ludiu. '\,·" l)L·h1 :,1": 
compliance or Honb!e NGT order dntcd l ti 11.2(11 ~: ir1 011gird A;Jpl1G,1\i,111 \,) ;:.:·1·:·:; I·· , , , 

Panchayat Araba Vs. State or R:1j;1sthci:l &nr~ ;111d ulhci connected 111,ll\,:1'\ I ii, ...;ut, 11 .. 

hereby adopts the standards as suggested by the Cn111111itlcc constituted by l-lonbic N(i'I 1" 
order dated 23.!0.2018 in tile aforesaid mutters. Acwrdi11g!y. the State l\n:m1 p1c>:c11I, 

following standards for the inlet quality or !he C:ETPs !oc:1kd in the state: 
- 

Parameter 

Oil & Grease 
Phenolic Compounds 
_Amrnonical Nitr0gc11 
Cynide 

j Steel 
I 
ls.s-s.s 

Chromium hexa~ale:11 
Chromium (total) 
Co]!p_~ _ 
Lead 
Nickel 
Zinc 
Arson ic 
Mcrcurv 
Cadmium 
Selenium 
Fluoride 

Textile and 
1 Others 
· 6.5 - 8.5 

?O mg/I 20 mg/1 _ 
5.0 rngi I J 5.0 mg/ I 
'ii' 11 I .• , 

~ \ :_!2:f:_! 
2.0 11111./ I --""--- 

- _2. 0 rng{_l___ 2 0 1:r1 g/ I 
1 -----+-1_,(_l I~)f./j_ .... .0:9 mg/I - 

I O rnu/1 [ .0 Ill!-\/ [ . ·-- ,:-, - -··-····- --· ,, 
~.O 1nu/1 3.0 in:..:!; 
- >-'--~···---· '• 
IS :rn.ui __ l5 rng/1 

--i-:--::;- • I " " / I I ... '.Lf ":u U_.l. n~g . , 
1 QJlJ, n~gjl O.O~_mg'.J \ 
, i.o ,nr/_1_____ 1 o 111f1/J 

--------lJLOJ .. c. .... - ..... LQ:.95.::_,_gll_ 
, 1 5 111 l!.11 i l 5 m g/ l --··---'"'---- '. 2.0 mg!] __ Boron ---------- 

'i['l :•1·•'1 
• A , '0 .1. 

\ 2 Q m_!:i~- 
2.U 111,2,1 I 

Total Sus iended Solids 
'.2 0 l71L'.,i \ 

""······---- 

f 14 (CETP-14)/ RSPCB/Plg. 

Copy lo the following for information & necessarv action:- 

600 rngil 

This order will come into force. with immediate effect 

tSh"1:1zi lk,, 
f\'h:ill0>;;1 ~,:T1•.\,•· 

Date \, . 0 1 

OJ. PS to Chairperson, RSPCl3, Jaipur 
02. Sr.P.A.10 Member Secretary, IZSPCB,Jnipur 
03. Collector, Pali 
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Fnvirozone h1strL1n1ents 
& Eqtijipments 

Annexu e- Ill 

Analyser Calibration Report 

l A11;1lyzcr typ~: Dltc ;~;c/Sr. N~. -- 
\ ru HYS lJV-300 - M/s. nhiw~dl i:,1 P;;dushan • 

L 
Niv;ir;in Tru~l 

- --- sr.~om_ ---- _, 

P.ir.imctcr - ·-~-- -- 
11on,coo,TSS.PH 

Cal. Date: 05/08/2.020 

A. CALl8RANT CONCENTRATION ,----' - 
Method Concentn:iUon 

COD ~ppm ~--· -·- 
BOO 0-lOOppm 

TSS -2.~-- -- Ph 0·14nH 

B. DI WATER TEST RUN 

Method S<1rnple Result 

COD D-1 Water O.Oppm 

BOD D-1 Water O.Oppm 

TSS D·l Water O.Oppm 

pH D-1 Water 7.0pH 

C. FINAL ACTUAL SAMPLE RUN 

Method Sample Result 

coo ETP OUTLEi l\6.5Spprn -- 9.98ppm 
BOD ETP OUTLET 

TSS ETP OUTLET 37.S0ppm 

pH ETP OUTLET 7.09pH 

customer Personal • JJ , ,:::1-,&....J"te:-_! · ;,,, i.P~/<!...l -- 
Slgnatu re- 

Name- Neha Nagarwal 
Date· 25-fl~'i,· 10'2.0 
Contact No-9540011000 

Na me· r i\N IJ [' t? p 'f i:\ [) "' 0 
Date· 
Contact no- B 9 f> o 2. '1 b '7 9 9 

Head Off.: 304, Niliko Tower -1, Commercial Complex, Azodpur, Delhi - 110033 
Contacts: 011 • 4912 8359, +91 9811138359, +91 9953599365 

E-mail : morkcti11g.eiui11dia@gmail.com, info@eiefndia.com 
Website : www.r.ieindia.co,in, www.oioindia.in 

Scanned: uJilh. Ca.m8canrie.t-· --· 
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Annexure- 
,l I .. 

Bhlwadi Jal Pradushan Nivaran Assoc.lation 
OCEMS data from Date: 2020-09-05 10:30 To Date: 2020-10-05 10:15 

SI No. Time BOD(mg/1} COD(mg/1) Flow(m3/hr) TSS(mg/1) pH 
1 5.9.2020 29.50 144.82 388.37 21.01 8.01 2 6.9.2020 28.40 147.62 371.60 13.41 7.97 3 7.9.2020 15.76 73.50 388.93 8.27 7.87 4 8.9.2020 18.81 87.70 370.74 13.54 8.14 5 9.9.2020 17.82 83.13 339.75 12.89 8.07 6 10.9.2020 14.71 68.62 290.37 10.53 7.99 7 11.9.2020 14.43 67.37 315.04 13.10 7.92 8 12.9.2020 17.54 81.77 332.39 23.79 8.12 9 13.9.2020 25.03 116.73 320.40 16.09 8.46 10 14.9.2020 27.86 129.90 365.71 16.65 8.51 11 15.9.2020 24.62 114.73 333.56 21.11 8.35 12 16.9.2020 23.76 110.77 350.50 22.03 8.40 13 17.9.2020 29.20 145.59 372.33 25.51 8.47 14 18.9.2020 29.00 217.61 362.10 33.64 8.61 15 19.9.2020 28.50 217.19 363.25 27.73 8.40 16 20.9.2020 26.30 175.15 348.12 25.37 8.44 17 21.9.2020 19.66 91.63 356.44 15.82 7.99 18 22.9.2020 15.67 73.07 365.20 11.44 8.18 19 23.9.2020 12.21 56.91 364.20 12.18 7.68 20 24.9.2020 28.01 130.57 350.04 10.44 7.46 21 25.9.2020 27.40 207.45 383.75 23.40 7.90 22 26.9.2020 22.03 102.74 368.90 16.30 7.65 23 27.9.2020 11.08 51.67 368.93 13.45 7.61 24 28.9.2020 18.73 87.34 366.32 17.63 7.70 25 29.9.2020 15.27 71.17 367.12 16.73 7.63 26 30.9.2020 10.25 47.80 359.96 13.87 7.68 27 1.10.2020 22.05 102.79 374.53 13.57 7.73 28 2.10.2020 24.50 183.57 379.41 18.43 8.05 29 3.10.2020 27.40 145.02 351.34 14.20 7.92 30 4.10.2020 26.00 173.84 372.63 12.30 8.68 31 5.10.2020 22.40 184.50 350.63 12.48 7.92 

1 Standards 0-30 0-250 Nill 0-100 5.5 -9 2 Max Value 29.5 217.6 388.9 33.6 8.7 3 Min Value 10.2 47.8 290.4 8.3 7.5 4 Average 21.7 119.1 357.8 17.0 8.0 

Summary 
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,.,- Annexurt;- " 

CETP Bhiwadi Records 
Details For The Month July - 2020 

S.No. Date Inlet Flow (MLD) Outlet Flow (MLD) 

1 1-Jul-20 8.5 7.8 
2 2-Jul-20 9.0 7.6 
3 3-Jul-20 8.7 7.9 
4 4-Jul-20 8.3 8.3 
5 5-Jul-20 9.4 8.0 
6 6-Jul-20 8.5 8.1 
7 7-Jul-20 8.6 8.3 
8 8-Jul-20 9.2 8.1 
9 9-Jul-20 10.3 8.3 
10 10-Jul-20 10.2 7.4 
11 11-Jul-20 9.9 8.2 
12 12-Jul-20 9.1 8.1 
13 13-Jul-20 9.5 8.2 
14 14-Jul-20 8.4 8.2 
15 15-Jul-20 8.2 8 
16 16-Jul-20 9.2 7.9 
17 17-Jul-20 8.2 7.9 
18 18-Jul-20 8.8 8.1 
19 19-Jul-20 10.0 8.5 
20 20-Jul-20 8.7 8.0 
21 21-Jul-20 8.9 8.2 
22 22-Jul-20 9.7 8.0 
23 23-Jul-20 9.3 7.4 
24 24-Jul-20 9.6 8.1 
25 25-Jul-20 9.4 1.8 
26 26-Jul-20 9.3 7.9 
27 27-Jul-20 8 8.1 
28 28-Jul-20 8.5 8.2 
29 29-Jul-20 9 7.9 
30 30-Jul-20 8.1 8.4 
31 31-Jul-20 8.8 8.3 

Total 279.3 249.2 
Avg 9.01 8.04 

Annexure-V (A) 

Note: Flow exceedance is due to Rain 
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~5! 
Annexure- 
V(B) 

CETP Bhiwadi Records 
Details For The Month August - 2020 

S.No. Date Inlet Flow (MLD) Outlet Flow (MLD) 

1 1-Aug-20 8.5 8.0 
2 2-Aug-20 8.7 8.1 
3 3-Aug-20 8.3 7.4 
4 4-Aug-20 9.1 8.1 
5 5-Aug-20 8.8 8.2 
6 6-Aug-20 8.1 7.4 
7 7-Aug-20 8.4 8.2 
8 8-Aug-20 8.2 8.1 
9 9-Aug-20 8.1 8.0 
10 10-Aug-20 8.6 7.8 
11 11-Aug-20 8.0 7.3 
12 12-Aug-20 8.6 8.6 
13 13-Aug-20 9.0 8.4 
14 14~Aug-20 9.1 8.5 
15 15-Aug-20 9.1 8.6 
16 16-Aug-20 9.2 8.7 
17 17-Aug-20 8.1 7.9 
18 18-Aug-20 8.8 8.2 
19 19-Aug-20 9.3 9.2 
20 20-Aug-20 10.0 9.9 
21 21-Aug-20 9.1 8.8 
22 22-Aug-20 9.1 8.5 
23 23-Aug-20 10.4 8.1 
24 24-Aug-20 8.6 8.5 
25 25-Aug-20 8.6 8.9 
26 26-Aug-20 9.9 10.0 
27 27-Aug-20 9.7 8.7 
28 28-Aug-20 9.5 8.7 
29 29-Aug-20 9.1 8.5 
30 30-Aug-20 9.5 8.2 
31 31-Aug-20 8.9 8.3 

Total 276.4 259.8 
Avg 8.9 8.4 
Note: Flow exceedance is due to Rain 
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Annexure- V(C) 

CETP Bhiwadi Records 
Details For The Month September - 2020 

S.No. Date Inlet Flow (MLD) Outlet Flow (MLD) 
1 1-Sep-20 8.6 8.4 2 2-Sep-20 8.8 8.4 3 3-Se~ 8.9 8.0 4 4-Sep-20 8.8 8.7 5 5-Sep-20 9.2 9.1 6 6-Sep-20 8.4 8.3 7 7-Sep-20 9.3 9.1 8 8-Sep-20 8.2 8.1 9 9-Sep-20 8.1 7.9 10 10-Sep-20 7.6 6.4 - 11 11-Sep-20 8.4 7.6 12 12-Sep-20 8.5 8.0 13 13-Sep-20 8.9 7.8 14 14-Sep-20 8.5 8.2 15 15-Sep-20 8.3 8 16 16-Sep-20 8.5 8.4 17 17-Sep-20 8.6 8.5 18 18-Sep-20 8.4 8.6 19 19-Sep-20 8.5 8.8 20 20-Sep-20 8.6 8.0 - 21 21-Sep-20 8.2 8.2 22 22-Sep-20 8.9 8.7 23 23-Sep-20 8.5 8.4 24 24-Sep-20 8.5 8.7 25 25-Sep-20 8.7 8.8 26 26-Sep-20 9 8.7 27 27-Sep-20 8.9 8.4 - 28 28-Sep-20 8.8 8.6 29 29-Sep-20 8.6 8.4 30 30-Sep-20 8.8 8.5 

Total 258.0 249.7 
Avg 8.6 8.3 

Note: Flow exceedance is due to Rain 
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Photograph 
NGT case OA 124/2015 

Date of ,Joint Inspection : 05-06/10/2020 

CETP, Bhiwndi .fol Pradushan Nivaran 
.1$ )It $ S:.:: -i .')A t:.:sc.:.:.:..:S:C WWW ;;i 

Sample taken from CETP Outlet 

Joint Inspection Report NGT case ~4/2015 October 5a, & 6°1 ,2020 Bhiwadi Page 1 
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Online pH meter in Inlet 

Joint Inspection Report NGT case 124/2015 October 511' & 611, ,2020 Bhiwadi 
Page2 
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Annexure- w--- 
',. Regional Directorate (Central) CUST orflei\'/~l?,IJB,.6CLCL .... ,.~1l •, 

~f "Parivesh Bhawan" 
,~ Paryavarau Parisar, E-5, Arera Colony, Bhopal - 462C 16,.,c-·--··Rc-~~"' ... l ,, ~, ,. . 
C!JC&l '11'-~ .. ;ll: \..,.\ I ... ,--,•••M•• ..... ••••~••••I 

LLOUID SAMPLE ANALYSIS REPORT COPY FOR LAB IIC- ............ ~., ... .. .. - -~ 

Sample from NGT Case No, 124/2015 Test report no. 20-21/36 

Sample description 
Open Drain at Khuskheda Industrial Arca 

Date 21.10,2020 
behind M/s. Shree Cement, Bhiwadi (Raj) 

Date of sample collection 06.10.2020 Type of sample Grab 

Date of sample receipt 12.10.2020 Sample collected by Sh.MB Nimje, Sh. P K Jain 

Date of analysis 12. l0.2020 to 19.10.2020 

S.No. Pam meters Unit Result Method S.No. Parameters Unit Result Method 

l Tempera tu re oc - - 36 Cadmium (as Cd) mg/L . APHA 3111 B 

2 Odour - . 37 Chromium Total mg/L . APHA 3111 B 

3 Appearance - . . 38 Copper (as Cu) rng/L . APHA 3111 B 

4 Colour Pt-Co Scale - APHA, 2120-B 39 Lead (as Pb) rng/L APHA3l l l B 

5 Residual Chlorine rng/L . APHA 4500-Cl-B 40 Nickel (as Ni) rng/L . APHA3l I l B 

6 Dissolved Oxygen mg/L . APHA 4500-0-C 41 Zinc (as Zn) mg/L . APHA31 I l B 

7 pH pH unit 6.99 APHA, 4500H+B 42 Iron (as Fe) mg/L . APHA 31 l l B 

8 Specific Conductivity µmho/cm . APHA2510 B 43 Manganese (as Mn) mg/L . APHA31 I I B 

9 Suspended Solids mg/L 54 APHA 2540 D 44 Cobalt (as Co) rng/L . APHA3l l l B 

10 Total Dissolved Solids mg/L 1968 APHA 2540 C 45 Boron (as B) mg/L . APHA311 l B 

II Total Solids mg/L - APHA 2540 B 46 Vanadium (as V) rng/L ;\PHA J 111 B 

12 Fixed Dissolved Solid rng/L . APHA2540 E 47 Arsenic (as As) ~tg/L APHA 3112-B 

13 COD mg/L 293 APHA, 5220 B 48 Mercury (as Hg) µg/L APHA 3112-B 

14 BOD (3 days, 27°C) mg/L 65 IS 3025, 1993 49 Selenium (as Se) ug/L . APHA 3112-B 

15 Chloride mg/L 627 APHA, 4500-CL-8 50 Tin (as Sn) µg/L . APHA 3 112-D 

16 Total Alkalinity tng/L . APHA 2320-B 51 Antimony (as Sb) µg/L . APHA 3112-B 

17 T. Hardness (as CaC03) mg/L 394 APHA 2340-C 52 a-BHC ug/L APHA6630 13 

18 Ca Hardness (as CaC01) mg/L APHA 3500-Ca-B 53 P-BHC ug/L - APHA 6630 B 

19 Mg Hardness (as CaC03) mg/L - APHA 3500-Mg-B 54 y- BHC (Lindane) µg/L . APHA 6630 B 

20 Oil & Grease mg/L . APHA 5520-0 55 li-BHC µg/L . APHA 6630 B 

21 Total Kjehdal Nitrogen mg/L . APHA 4500-Norg-C 56 Aldrin !Lg/L . APHA6630 B 

22 Turbidity N.T.U. . APHA, 2130-B 57 n-Endos, µg/L - APHA 6630 B 

23 Phosphate (as P) mg/L 0.2158 APHA 4500-P-D 58 pp-DOE ug/L . APHA 6630 B 

24 Sulphate (as S04) mg/L 301.75 APHA 4500-S04-E 59 Dieldrin µg/L . APHA 6630 B 

25 Ammo. Nitrogen (as NH3) mg/L . APHA 4500-NH1-F 60 ~ -Endos. ~lg/L . APHA 6630 I3 

26 Nitrite Nitrogen (as N) mg/L . APHA 4500-NOrB 61 op-DDT µg/L . APHA 6630 B 

27 Nitrate Nitrogen (as N) mg/L . APHA 4500-N01B 62 pp-DDT !Lg/L . APHA 6630 B 

28 Fluoride (as F) mg/L 1.1 APlIA 4500-F-D 63 Monocrotophos (MCP) ftg/L . APHA 6630 B 

29 Sodium (as Na) mg/L . APHA 3500-Na-B 64 Dimethoatc (DMT) µg/L . APHA 6630 B 

30 Potassium (as K) mg/L . APHA 3500-K-B 65 M-Parathion (MPT) µg/L . APHA 6630 B 

31 Chromium (as Ct6
) rng/L . APHA 3500-Cr B 66 Malathion (ML T) 11g/L . APlIA 6630 B 

32 Boron (as B) mg/L - APHA 4500-B-C 67 Chloropyriphos (CPP) ug/L APHA 6630 B 

33 Faecal Coliform FC/IOOml . APHA 9221-E 68 Ethion 11g/L . APHA 6630 B 

34 Total Coliform TC/lOOml . APHA 9221-B 69 rng/L 

35 Bioassay Test % Survival . APHA 8910 A-C 70 mg/L - 
.~ 

~t:2 "-~ ,... 

II --· 
.,, ;.,l :•·1 -- 

Central Pollution Control Board 

,.,.. 
Prepared by 
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Annexure-VII 

Compliance Status Report as on December 04, 2019 

As per the direction of Hon'ble NGT, P.B., New Delhi in the matter 

of "Sumitra Devi Vs CPCB & Ors" vide order dated 13.11.2019 in 

O.A. No. 124 of 2015 (Execution Application No. 42/2019) 

In compliance to the Hon'ble NGT, PB, Delhi order dated 13.11.2019 in QA 

No. 124 of2015 "Sumitra Devi Vs CPCB & Ors", a joint inspection was carried 

out during 02.12.2019 to 04.12.2019 by the following officials of Central 

Pollution Control Board (CPCB), Regional Directorate-Bhopal, Rajasthan State 

Pollution Control Board (RSPCB) and MoEF&CC :- 

1. Sh. Vivek Goel, Regional Officer, RSPCB, RO-Bhiwadi 

2. Dr. A.K. Gupta, Scientist- D from MoEF&CC, RO-Lucknow 

3. Sh. Pentani Jagan, Scientist- E from CPCB, RD-Bhopal 

During the visit the team has jointly inspected and verified the works and the 

compliance status of direction as on 04.12.2019 submitted by RSPCB, RIICO, 

PHED, CETP and Nagar Parishad-Bhiwadi and the observations of the joint 
inspection team are as tabulated below: 
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Compliance Status of Hon'ble NGT order dated 12.12.2017, in O.A. No. 124 of 2015 in the matter of "Sumitra 

Devi Vs CPCB & Ors" before P.B., New Delhi 

s. Directions Compliance as on 04.12.2019 as per the joint inspection team (RSPCB, 

No. 1 1 CPCB and MoEF&CC) 

1. \ It shall be ensured by the The joint inspection team collected a sample of CETP final Outlet and 

RIICO as well as the CETP analyzed at CPCB, Regional Directorate, Lab Bhopal. Results tabulated 

operating Society that the below are: 

CETP operates as its optimum 

capacity and its effluents from 

the discharge point should 

also be within the prescribed 

limits. 

Parameters 

pH 

TSS 

COD 

BOD 

Analysis Prescribed 

result standards 

7.14 5.5-9 

59 100 

212 250 

23 30 

Note: All values are in mg/1 except pH. 

The treated effluent was meeting the inland surface water discharge 

standards prescribed under MoEF&CC notification S.O. 4(E) dated 

01.01.2016 for general &heavy metal parameters. The copy of detailed 

analysis report is enclosed at Annexure-1. 
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-.. 

The inlet quality standards for CETP has been prescribed by RSPCB vide 

office order dated 11.03.2019 in compliance with MoEF & CC notification 

S.O. 4(E) dated O 1.01.2016.Copy of the notification is enclosed at 

Annexure-11. 

The Bhiwadi Jal Pradushan Niwaran Association is calibrating the online 

continuous effluent monitoring system (OCEMS) on regular basis and last 

calibration done on 13.05.2019. Copy of analyser calibration report is 

enclosed at Annexure-111. 

On the day of the inspection, the OCEMS installed at CETP outlet was 

showing readings of pH- 7 .98, TSS-6 l.20mg/l, BOD- I 9 .20mg/l and 

COD-193.9mg/l. Copy of the snap shot is enclosed at Annexure-lV. 

On the day of inspection the CETP was in operation with inlet flow of 

392m3/hour and the outlet flow was 388m3
/ hour. As per the record 

provided by CETP representative that the average flows of CETP in 

September, October & November 2019 is as given below in table against 
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the CETP capacity of 9MLD.Dming visit no overflow and bypass observed 

from the CETP. 

Month I Monthly average flow in MLD 

Inlet I Outlet 

September, I 7.68 I 7.56 

2019 

October, 20 J 9 \ 

I 
7.87 7.20 

8.34 7.97 November, 

2019 
Note: last three months daily flow details submitted by the CETP are enclosed at 

Annexure-V. 

As CETP receivmg industrial as well as domestic wastewater through 

conduit pipe of 2.5K.Ms length from a common sump of 2 drains coming 

adjacent to the shyam vatika (Rajasthan housing board) & Parshvanath 

mall. The open drain near shyam vatika carries effluent of Phase 1 RIICO 

industrial -cum-domestic area whereas the Parshvanath mall open drain 

carries effluent of Phase 2, 3, 4 RIICO industrial -cum-domestic area. 

Page 4 of 29 39 
I. 

41



.--... 

Presently the treated effluent of CETP is being discharged at Khushkhera 

industrial area, which is 14 km away from the CETP through conduit pipe 

system (4KM HDPE and rest is RCC HUME pipe). During the visit it was 

observed that the treated effluent accumulated on the open plot near Mis 

Kundan edible oil from the final outlet of CETP (being pumped to 

Khushkhera). 

2. The CETP control the Treated effluent from CETP is pumped up to Matila village after which 

discharges at the outlet point I effluent flow under gravity up to RIICO Industrial Area, Khushkhera in 
closed conduit pipeline (4KM HDPE and rest is RCC HUME pipe) laid 

down by RIICO for disposal of effluent up to Sabi River. 

M/s Honda cars Limited is taking approx. 01 MLD of treated water from 

the closed conduit pipeline at RIA Tapukara for development of greenbelt 

in Honda Campus. 

Mis G-Tekt India Pvt. Ltd Tapukara is taking approx 1.5 MLD of treated 

water from the closed conduit pipeline at RIA Tapukara for development of 
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greenbelt/irrigation in their premises. 

CETP treated water (approx. 0.5 MLD) is being utilized for sprinkling on 

roads in Bhiwadi industrial area to control the dust emissions & for 

watering in the parks/lawns maintained by Bhiwadi Manufacturers 

Association(BMA). 

To utilize 100% of the CETP treated effluent, a project report of amount 

Rs. 146 Crores for up-gradation of existing CETP to 6MLD ZLD facility, 

laying of closed conduit pipeline for carrying untreated effluent from 

industries to CETP & reverse pipeline for supplying treated effluent back 

to industries has been prepared by BJPNA Bhiwadi. On request of State 

Government, Ministry of Finance, GOI, New Delhi has been issued 

financial sanction of 146 Crores vide sanction order No. 

F.No.44(l)PF.S/2018-19/1377 dated 11/12/2018. RIICO has invited 

proposal for selection of Project Management Consultant for this work in 

September 2019 but due to higher rate by single bidder M/s IL & FS 

Company, the tender was canceled. SRM RIICO informed that new tender 

for consultancy work will be floated soon. 

41 
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RIICO Ltd. Bhiwadi informed that CETP for industrial area Chopanki & 

Kehrani will be constructed at industrial area Keluani. Land measuring 

17.05 Hectors has been acquired by RJICO. 

During the visit the final discharge point samples accumulated on the open 

plot at Khuskhera has been collected and the analysis values found to be 

pH:7.22, TSS:63mg/l, TDS:2610 mg/I, COD:447.48 mg/1, BOD:59.09mg/l, 

Cl:- 828.46 mg/1, Sulphate:- 286.21 mg/1, Phosphate:-0.4824 mg/1, 

Fluoride:- 0.991 mg/I & heavy metals i.e. Fe:- 2.18mg/l, Cu:-0.033mg/l, 

Zn:-0.127lmg/l, Cr :-0.014mg/l, Mn:- 0.7393 mg/1. and other metals found 

Below Detectable Limit. The copy of detailed analysis report is enclosed 

at Annexure-VI. 

3. The CETP should ensure that I Disinfection of the CETP treated effluent using Chlorine gas was put in 

all the parameters including place on 08.02.2018 and operational since then. During visit it was 

that Fecal Coliform or the observed that chlorine dosing was being done and records of chlorine gas 

Total 

maintained 

Coliform 

within 

are I dose are maintained. 

the 

42 
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prescribed limits. RlICO has initiated the project for collection of industrial effluent 

separately through close conduit pipelines for which Tender called for 

appointing the project management consultant through which DPR 

preparation & supervision of entire project will be done but the tender is 

rejected in November 2019 due to participation of only one firm i.e. Mis 

IL& FS. Again proposal sent to Jaipur for approval for re tendering the 

same. Upgradation of existing 9MLD CETP up to 6MLD RO plant 

followed by MEE & dryer. The project also includes 53KM closed conduit 

pipeline from member units to CETP and complete recycling of treated 

wastewater through 80.3KM length pipeline. 

4. It will be the duty of Compliance of these directions were submitted jointly by RIICO and 

Rajasthan Pollution Control RSPCB on 27/08/2018. A joint inspection by CPCB and RSPCB was 

Board, CPCB, Department of conducted on 28/09/2018 to ensure the compliance of these directions. 

Environment and the State of Copy ofjoint inspection report enclosed at Annexure VII. 

Rajasthan to conduct a joint 

inspection and ensure the 

compliance of these 

directions in future. In the 

43 
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event of default not only the 

RJICO and Society would be 

liable to pay environmental 

compensation @ Rs. 50,000/­ 

per default, but the concerned 

officer(s) of the Pollution 

Control Board and the 

designated officer(s) from 

Department of Environment 

of the State would also be 

liable for disciplinary action. 

5. Out of the 346 industrial units I In compliance with the RSPCB, Head Office, Jaipur office order dated 

which haveconsented to I 27.12.2017, teams of officials from RJICO Bhiwadi Unit-1, Department of 

operate shall be subjected to Industries (DIC Bhiwadi) & Regional office, RSPCB, Bhiwadi were 

an inspection by the joint constituted by office order dated 29.12.2017 & inspection of 346 nos. of 

inspecting team consisting of industries which were running with valid consent of Board (as on 

Pollution Control Board, 12.12.2017) completed by the joint inspection team. 5 industries were 

RJICO and the representative found permanently closed/dismantled/ shifted. Out of 341 operating 

of the State Government. industries, no major deficiency/non-compliance with regard to water 

Page 9 of 29 44 

46



These would be subjected to 
Comprehensive inspection for Plasticizers, Bhiwadi) against which closure direction has been issued. 

which a report will be However, for other non-compliances of conditions of CTO regarding air 

prepared particularly 

pollution control arrangements was observed except one (M/s Singh 

m I pollution control measure/ equipment, CGW A permission, record keeping 

relation to the source of water etc. show-cause notice was issued to such industries. The report is 

and utilization thereof. The prepared and submitted to RSPCB, Head Office for uploading on the 

effluent standards, the website of the RSPCB and the same has been uploaded on the website. 

functioning of the Primary Copy of webpage is enclosed at Annexure-VIII. 

Treatment Plant and whether 

they are adhering to terms and 

conditions of the consent 

granted by the Board. If any 

of these industries are found 

to be defaulting they shall be 

shut down forthwith without 

any further Notice. 

6. The 137 industrial units Inspection of all 137 industries whose consent applications were pending 

whose applications are as on 12.12.2017 has been completed by the joint inspection team. The 

pending with the Board, they pending applications are being decided on the basis of findings during the 

45 
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shall also be subjected to the j inspection. 

inspection by the joint 

inspecting team and their 

application for renewal shall 

be dealt with and disposed of 

m accordance with law as 

expeditiously as possible m 

any case not later than four 

weeks from today. 

7. The 652 industrial units the Survey of 652 industrial plots whose details were not furnished has been 

details of which have not completed jointly by RIICO limited and RSPCB. The record of RIICO 

been furnished. Out of them limited (plot number wise) and RSPCB (industry name wise) have been 

all the industrial units which reconciled/updated. On the basis of the survey of 652 plots, nearly 120 

are operating without industrial units have been identified operative without Consent to Operate 

obtaining the consent of the (most of these industrial units are of Green/White category). 

Board and are discharging 

effluents shall be shut down, Remaining 532 plots are being used for non-industrial purposes viz. 

within one week from today. offices, go-downs etc. or lying vacant or with closed/dismantled industrial 

units. 

46 
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The remaining 120 industrial units have either obtained Consent ( as per 

category) or do not require to obtain consent from the board (being a White 

category) 

During a joint survey of 652 nos. of industrial units, none of the industry 

was found discharging trade effluent, thus immediate closure of industries 

was not required. The report has been uploaded on the website of the 

RSPCB. 

8. The joint inspection team Survey of 652 industrial plots whose details were not furnished has been 

shall conduct a survey to find completed jointly by RIICO limited and RSPCB. The record of RIICO 

out as to how many out of limited (plot number wise) and RSPCB (industry name wise) have been 

652 are industrial units and reconciled/updated. On the basis of the survey of 652 plots, nearly 120 

how many are using the space industrial units have been identified operative without Consent to Operate 

provided to them for go- (most of these industrial units are of Green/White category). 

down/offices etc. 
Out of 652 plots remaining 532 plots are being used for non-industrial 

purposes viz. offices, go-downs etc. or lying vacant or with 

47 
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closed/dismantled industrial units. 

9. For upgradation of the CETP Out of 943 nos. of industries (Red, Orange, Green & White) in RIICO 

as well as for setting up of the industrial area, Bhiwadi, 840 nos. of industries have paid Environmental 

STP, all the industries shall be Compensation amounting to Rs. 2.41 Crores. 

liable to pay a sum of Rs. 

50,000/- as environmental Remaining industries are either lying closed/dismantled are covered under 

compensation on 'Polluters 'White Category' RSPCB & RIICO are pursuing with industries lying 

Pays' principle. These closed/dismantled & White category industries to deposit the 

industries have been polluting environmental compensation amount. 

for years, in fact, we should 

have imposed much more 

environmental compensation 

upon them, but since the State 

Pollution Control Board 1s 

taking of the matter with 

earnest and assure the 

Tribunal for providing due 

funds for improvement of the 

conveyer belt/drain or setting 

48 
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up of STP and upgradation of 

the CETP, as it is stated that 

92 industrial units which are 

in Red category so would pay 

environmental compensation 

of Rs. 50,000/-, those who are 

m Orange Category would 

pay environmental 

compensation of Rs.30,000/­ 

while the industries m 

Green/White Category shall 

pay Rs. 10,000/-. 
10. I If the amount if not paid Show cause notice intending directions for closure under section 33(A) of 

within two weeks from today the Water Act 1974 and under Section 3l(A) of the Air Act 1981 has been 

by the industries to the State issued during April 2018 to individual industry for paying/depositing 

Govemment Department of environmental compensation. 

Environment, in that event 
that industry shall be liable to Notices have been issued to industries lying closed/dismantled & White 

be shut down without any category industries to deposit the environmental compensation and all these 

49 
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further Notice. The amount so industries have been advised in person also to deposit the environmental 

deposited shall be utilized for Compensation immediately. 

the compliance of the 

directions contained in this / RSPCB & RIICO are pursuing with industries lying closed/dismantled & 

order. White category industries to deposit the enviromnental compensation 

amount. 

11. I We direct the RlICO to clear As informed by SRM RIICO Bhiwadi, work of cleaning of drains of 

all the drains and dredge them Industrial Area Bhiwadi is being done on regular basis. Drain in length of 

within four weeks from today. 80 kms. has been cleaned in current financial year 2019-20 i.e. from April 

No drain of Bhiwadi 2019 to till date. Tender amounting Rs. 12.00 Lac for work of drain 

industrial cluster should be cleaning (Length 43 Kms.) has also been invited with date of opening as 

Chocked/blocked, it will be 10.12.2019.The works of repair of drains are also taken up as per 

the duty of RlICO to ensure requirement of site. During 2019 an amount of about 100 lakhs has already 

regular maintenance thereof. been spent towards repair & maintenance of drain. 

12. I The potable water shall be As informed by ExEn PHED Bhiwadi water has been supplied through 

provided to all villagers is the tankers in 4 villages i.e. Nagaliya, Alampur, Ghatal and Harchandpur based 

50 
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pnme responsibility of the on the ground water analysis report and in other villages the water is being 

State through tankers or by supplied through tankers on demand. RO plants are installed in 7 villages 

fixation of RO systems. (Rampura, Mundana Mev, Milakpur-Gurjar, Sahadod, Harchandpur, 

Nagaliya and Kharani). In khijuribas village RO plant is not installed due 

to dispute on site. 

13. The money paid by the Out of 8 proposed villages, RO plants are installed in 7 villages. In 

industry would be utilized for khijuribas village RO plant is not installed due to dispute on site. The 

installation of RO systems in details including operational status of RO plants is as given below: 

all the villages at Bhiwadi Name of village RO plant Installation Commissioned 

surrounded by an industrial capacity 

complex, maintain them Rampura 500lit/hr Completed on Not commissioned 
to 

11.02.2018 
shall be the duty of the State 

Mundana Meo 500l it/hr Completed on Not commissioned 
Government and the RIICO. 12.02.2018 

In the event of default, Milakpur-Gurjar 500lit/hr Completed Not commissioned 

appropriate action shall be Sahadod 5001it/hr Completed Not commissioned 

liable to be taken against the Khijuribas Work not started by contractor. 

concerned officer(s). The Harchandpur Completed Not commissioned 

State of Rajasthan shall 
Nagaliya 5001it/hr Completed Not commissioned 
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expedite its long-term scheme I Kharani 500lit/hr Completed Not commissioned 

for providing potable water to 

every house through pipelines Although RO plants in 7 villages have been installed but none of them 

and it should be given at made operational. As per the Executive Engineer, PHED-Bhiwadi, the firm 

utmost priority. has not started work for O & M period, therefore contact has been rescind 

by Add. Chief Engineer, NCR Alwar vide letter dated 7.8.2019 and 

retendering process under progress which will be completed within 2-3 

months. The status report as on 03. 12.2019 collected from PHED is 

enclosed at Annexure-IX. 

14. I Similarly the projects in As informed by the Nagar Parishad, Bhiwadi they have taken up the work 

relation to establishment and of laying of sewer lines and constructing 5 STPs under AMR UT Y ojana of 

constmction of STP should l l .5MLD capacity. The 5 Sequential Batch Reactor (SBR) STPs which 

also be given priority by the were under construction at Rajasthan Housing board (l .5MLD), Mundana 

State Government and they Mev (2MLD), Khanpur (2MLD), Santhalka (3MLD) & near existing one 

should be installed without (3MLD). The present status of STPs collected from Nagar Parishad, 

any undue delay. Bhiwadi is enclosed at Annexure-X. 
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Name I Capacity Completion Present Present Expected I Remarks 

JnMLD Status Hindrance Completion 
I 

STP I at RHB \ 1.5 100% Operation Permissi Completed \ Present flow: 

on for O.SMLD 

disposal 

point is 

pending 

STP2 at 12 I 100% I Operation I - Completed Present flow: 

Mundana 
0.0SMLD 

Meo 

STP3 at !2 I 47% \ High Court stay from 17.01.2018 to till date 

Khanpur 

STP4 at 3 100% Ready for Awaiting 131.12.2019 \ inlet connection 

Housing Operation permane is pending 

Board(near 
nt power 

existing) 
counecti 

on 

STPS at I 3 
188% 

Equipment Disposal \ 28.02.2020 

Santhalka installation point 

is under not 

progress fixed 

1.5 MLD STP at RHB: - The SBR technology based STP was m 

operation with inlet flow of 46m3 /hr. As per the operator 0.5 MLD flow 

coming against the 1.5 MLD designed capacity. The treated wastewater has 
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---.. 

been discharged on the open area at the back side of STP without any 

chlorination which created cesspool of stagnated wastewater in between the 

STP and nearby residential areas. Samples of STP outlet has been collected 

and the analysis results reveals that the treated STP outlet values of pH:- 

6.86, O&G: l.2mg/l, TSS:- 54mg/l, COD:- 184mg/l and BOD:30.33mg/l. 

The detailed analysis report is enclosed at Annexure-XI. 

2.0 MLD STP at Mundana Meo:- The 2 MLD capacity SBR technology 

based STP was in operation with a inlet flow of 0.05 MLD against the 

2MLD designed capacity, It is because of out of 4 villages (Mundana Meo, 

Rampura, Nayagoam, and Kairani) only Mundana Meo village domestic 

wastewater is coming to STP and other 3 villages sewer connection is not 

done. The sewer connection could not be done due to railway line 

construction and no NOC from DFC. During the visit railway line earth 

bund raising work was under progress. Presently the treated wastewater 

from STP is discharged on open plot just in front of STP, however Na gar 

Parishadhas constructed a storage tank for reuse of this treated water. At 

the time of visit STP outlet samples collected and analysed for pH- 7 .29, 

TSS-15mg/l, COD-85mg/1, BOD-6mg/l and O&G: l .4mg/1. The detailed 
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analysis report is enclosed at Annexure-XII. 

2MLD STP at Khanpur:- 4 7% construction work has been completed 

and further no progress done by the construction agency i.e. Mis L&T due 

to stay order from Rajasthan High Court, Jaipur from May 2018. As per the 

Nagar Parishad officials that there is a dispute regarding title of the land of 

STP at khanpur. 

3MLD STP at Housing Board Colony:- The STP is located near existing 

old 4.0MLD STP, which is just adjacent to the CETP. It is a SBR 

technology based STP and 100% construction work completed and 

connection to sewer line is pending which will be completed by end of 

February 2020. Presently the untreated sewage is going towards Dharnheda 

industrial area along with the untreated domestic wastewater of 

Maheshwari(village situated in Haryana) and Dharuhera and accumulated 

near Bestech shopping Centre and Dharuhehera industrial area. During visit 

collected the drain samples at Nagina Garden (Rajastahan), Modern public 

school after mixing with domestic effluent of Maheshwari village and 

accumulated wastewater at Dharuheda industrial area for analysis of 
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general parameters, bacteriological parameters and heavy metals to identify 

and to know the industrial effluent is mixing in domestic drain or not. 

During visit it was observed the untreated effluent from Mis Amul Dairy 

(Dudhmoti Sargar), a industry situated in Dharuhera Industrial area was, 

being discharged in to the accumulated waste water at Dharuhera Industrial 

Area. The combined effluent ( domestic and industrial) generated from 

Bhiwadi Industrial Area is being treated in a 9MLD CETP and treated 

waste water pumped to Khushkhera industrial area where the treated 

effluent is accumulated in open plot. The details of drain samples collected 
is as given below: 

S. I Drain pH TSS COD BOD Heavy Metals 
No. Sampling Fe Zn Mn I Cu 

locations 

01 I Nagina , 7.16 / 36 / 188 / 49.61 I o.318 I 0.0469 I 0.1644 I 0.008 
Garden 

02 / Modem , 7.75 / 45 1208 I 21.2 I 0.213 I 0.0385 I 0.1149 I 0.009 
public 

School 
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03 \ Domestic I 7.81 

& 

Industrial 

effluent 

accumulat 

ed at 

Dharuhed 

155 432 74.96 I 0.948 I 0.0915 I 0.1432 I BDL 

a 
Industrial 

Area 

Note: 1. all values are in mg/1 except pH. 

2. Other metals values reported as BDL. 

3.0 MLD STP at Santhalka:-As informed by Nagar Parishad Bhiwadi the 

STP is under construction and about 88% work has been completed and the 

entire work will be completed by 28/02/2020. 

In addition to above 5 STP's and one 4MLD existing STP, Nagar Parishad 

Bhiwadi is also constrncting 3 septage systems with 1.2 MLD sewage 

treatment capacity. 
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15. I The waste collected on the RIICO has allotted land measuring 34729m2 near Rampura Mundana, 

dredged materials shall be Kharani for dumping of non-hazardous industrial solid waste to Bhiwadi 

deposited at the site which is Jal Pradushan Niwaran Trust (BJPNT) vide letter dated 24.01.2018 but the 

to be identified by the State BJPNT has not taken the possession of the land. Due to non-availability of 

Government. The State boundary wall. BJPNT has requested RllCO for construction of boundary 

should identify the site within wall of this site. Proposal for construction of boundary wall has been 

four weeks from today and it forwarded to RIICO head office, Jaipur for approval by RIICO Bhiwadi 

will be the responsibility of office on 4.11.2019. After construction of boundary wall BJPNT will take 

the RIICO to ensure that the possession of the site for scientific development and operation of dumping 

dredged material or any other yard. The land allotment and SPVC formation letter is enclosed at 

waste collected from the Annexure-Xlll. 

industrial cluster is stored in 

accordance with law and 

relevant waste rules at that 

site. The waste should be 

stored in accordance with law 

with the relevant waste rules. 
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16. I The RIICO and the State As informed by SRM, RIICO project report of amounting Rs. 146.00 er. 

Government shall work out for the up gradation of existing CETP upto ZLD level was prepared by 

on the proposal for reuse of BJPNA, Bhiwadi (consultant M/s IL&FS). On the request if State 

the treated effluent of water Government, Ministry of Finance, GOI, New Delhi has been issued 

from the CETPs/STPs. lt shall financial sanction of Rs.146.00 Cr. Vide sanction order No. 

be the duty of all concerned F.No.44(l)PF.S/2018-19-1377 dated 11.12.2018. RIICO has invited 

including the industries that proposal for selection of Project Management Consultant for this work in 

under no circumstances any September 2019, but the tender got rejected in November 2019 due to 

water or effluent is permitted participation of only one firm i.e. M/s IL&FS Company. Senior Regional 

to be collected around the Manger, RIICO informed that new tender for consultancy work will be 

industrial clusters or inside floated soon. 

the cluster. 

17. I Needless to say that Pollution RSPCB, Bhiwadi is collecting samples from outlet of CETP on fortnightly 

Control Board and basis and are being tested in their laboratory. Besides board has constituted 

Department of Environment Pollution Control and Vigilance Squad (PCVs) for 24x7 surveillance in the 

shall maintain due I area. 

surveillance and collect 

samples on regular intervals 
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to ensure that there 1s no 

pollution. 

18. I The State of Rajasthan is It was informed by RIICO Ltd, Bhiwadi that sanction had been received 

granted liberty to approach from GOI amounting Rs 146 crore for the work ofupgradation of industrial 

the Department of Industrial effluent management system at industrial area Bhiwadi. 

Policy and Promotion (in 

short DIPP) for receivmg 

financial assistance from the 

Central Government. The 

State is free to move the 

Central Government and if 

such proposal is mooted, the 

same shall be dealt with 

utmost expeditiously. 
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19. I It shall be the duty and The inspection report/analysis reports are uploaded on official websites of 

obligation of the RIICO and RSPCB. 

the Pollution Control Board to 

place in the public domain the 

inspection report as well as 

analysis reports. 

20. I The applicant and for that I Noted for compliance. 

matter, any citizen would be 

at liberty to file objections if 

it comes to the notice that 

these reports do not depict the 

actual ground realities. The 

above directions shall be 

carried out by all concerned 

without delay and default, 

whosoever is found to be 

obstructing the compliance 

shall be liable to be proceeded 
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against for violating the order 

of the Tribunal and shall be 

dealt with in accordance with 

law. 

21. I Vide our order dated O 1st J Noted the directions 

March 201 7, we had imposed 

environmental compensation 

and cost upon the vanous 

departments and officers. In 

the event, these directions are 

complied with in that event 

the compensation or the cost 

imposed shall stand waived, 

but in the event of default 

they shall become operative 

and it will be the duty of State 

of Rajasthan to comply with 
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those orders without any 

default. 

22. \ The Central Pollution Control In compliance of the Hon'ble NGT directions, CPCB hold a meeting on 

Board shall also be 12.04.2018 with officials of Department of Environment, Rajasthan, 

responsible for keeping Rajasthan State Pollution Control Board (RSPCB) and Rajasthan State 

general supervision in relation Industrial Development & Investment Corporation Limited (RIICO), 

to compliance of these Rajasthan. During meeting, the participants were requested to accomplish 

directions. This general various actions within time frame fixed by the Hon'ble NGT and further 

directions issued in relation to review of the progress is ongoing. 

industrial clusters Bhiwadi 

shall be adopted and followed 

by the State Government and 

all the other concerned 

authorities with such 

modifications as may be 

necessary. 
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1 
23· The industries which were I It was i$nncd by Regional Office, RSPCB, Bhiwadi tha.t inspection or all 

I f . 
permitted to operate under the 1he l 9 industries was carried out a:rrd: the reports hoo been sent: to their Head 
orders offne Ttibtmlti and 1,h(} Of.flee. 
Board was required. to inspect 

, the same if their Status Report 
is not filed by the joint 
ins-pection team now within 
two weeks from today. ftey 
~u be liable to- be closed, 

~ 
(Vive-k Goel) 

Rc~iol!lal Officer., 
RSPCB, RO-:Shtwadi 

I .,, .. v- 
_1£!/ 
l (Dr, ~~ Gupc:a) 

Scientist- D 
MoEF&CC. RO-Ludmow 

(Pen~ 
Sci~ti'it~ 13: 

CPCB. RI)..Blmpa.l 
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Photographs of CETP Bhiwadi, Rajasthan 

View of equalization tank 

View of neutralization tank View of coagulation tank 
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( 

View of flocculation tank View of primary clarifier I 

View of primary clarifier II View of aeration tank 
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Secondary clarifier I & 11 

Tertiary treatment system (ACF & PSF) 
Treated water holding tank 
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Chlorine dosing system Sample collection of final treated wastewater 

Flow meter installed at outlet OCEMS installed at treated water outlet 
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r 

View of the separate Acid treatment plant 

Hazardous waste transport vehicle View of green belt develop within the premises 
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- l 

Use of treated wastewater from CETP for road dust suppression through tankers 

View of the pumpingstationfor using the 2MLD 
treated water by M/s Honda India Ltd. at 
Khuskhera in their garden/ lawn from CETP 

Treated wastewater from CETP has been taken 
by the G-Tech industry and other industries 
from the pump house at Khuskhera 
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View of the RSPCB vigilance team vehicle CETP treated wastewater disposed at 
Khuskhera industrial area in a open plot 

View of the CETP treated wastewater 
accumulated at Khuskhera industrial area in a 
open plot 

CETP treated wastewater accumulated 
Khusikheda industrial area 

at 
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Photographs of the Joint inspection team collecting samples during visit of the 
wastewater( domestic& industrial effluent) accumulated areas at Bhiwadi and Dharuheda 

Domestic wastewater drain sample collection at Nagina Garden, Bhiwadi 

Domestic wastewater drain sample collection at Modern Public School, Bhiwadi 
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Domestic wastewater (from Bhiwadi, 
Maheshwari and Dharuhera areas) accumulated 

at Bestech shopping center 

Domestic wastewater (from Bhiwadi, Village 
Maheshwari and Dharuhera areas) accumulated 
at Delhi-Jaipur high way road side at Dharuhera 

industrial area side 

Illegal discharge of effluent from M/s Amul Dairy (Dudh Moti Sagar)at Dharuhera industrial Area 
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( 

Waste water finally accumulated on open 
plot at Dharuhera industrial area 

Sample collection of accumulated wastewater on 
open plot at Dharuhera Industrial area 
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Photographs of newly constructed 1.SMLD STP at Housing Board 
Colony, Bhiwadi, Rajasthan 

View of STP display board at main gate of 
1.5MLD STP at Housing board colony 

View of SBR reactor in operation 

View of STP treated water sample collection STP Treated water disposed in open land at the 
back side of STP 
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Photographs of newly constructed 2MLD STP at MundanaMev, 
Bhiwadi, Rajasthan 

View of Display board at main gate of 2MLD STP 
at Mundana Mev 

View of SBR reactor in operation at STP 

STP final outlet sample collection View of STP treated water & Kehrani industrial 
area untreated wastewater stored at open plot 

at Mundana Mev 
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Photographs of STP which are under construction/ commissioning 
in Bhiwadi, Rajasthan 

STP near 1msl,nu BIDA STP 
2U'l2'25,u<ci273"N 
7G'49'43.S8416 E 

View of STP, SIDA 

STP Khanpu, 
J'.lrud:: 26. ia2200 

1nrg ructv ,o.81101~, 

View of STP at Khanpur 

View of STP at Santhalka 
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Photographs of RO plant and water tanker for drinking water 
supply to the villages around Bhiwadi by PHED 

RO plant installed by PHED in the premises of Government middle school for drinking water supply 
to the Milakpur-Gurjar village but it was not in operation. 

- 

View of the tanker throu 
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Photographs of solidwaste dumping site at Rampura Mundana in 
Bhiwadi, Raiasthan 

RliCO Oun1pir:g yard 

View of RIICO Dumping Yard, Rampur, Mundana 
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RAJASTHAN STATE POLLUTION CONTROL BOARD 
4, Institutional Arca, Jhalana Doongari JAIPUR-302 004 

Phone:51S9GOO,S159599Fnx: 5159695, 5159697 

OFFICE orun.:H 

111 exercise of the powers conferre I vide Notification No. S.O.4(E) dated 01/01/2016 issued by 
the Ministry of Environment, Forest and Climate Change, Govt, of India, New Delhi and in 
compliance of Hou'ble NGT order dated 16.11.20 I 8 in Original Application No.329/2015 Gr~1111 
Panchayat Arabn Vs. State of Rajasthan &Ors and other connected matters. The Slate Board 
hereby adopts the standards as suggested by the Committee constituted by Hon'ble NGT vidc 
order dated 23. l 0.'.20 ! 8 in the aforesaid matters. Accordingly, the State Board prescribes 
following standards for the inlet quality of the CETPs located in the state: 

Parameter Steel Textile and 
Others 

pl] 5.5 - 8.5 6.5 - 8.5 
Oil & Grease 20 rng/1 20 mg/I 
Phenolic Compounds ··s.o mg/] 5.0 m_g/1 
Ammonical Nitrogen 50 n~g/1 50 mg/1 
Cynide 2.0 mg/1 2.0 mg/t 
Chromium hexavalent 2.0 mg/1 2.0 mg/I 
Chromium (total) 2.0 rng/] 2.0 mg/I 
Copper 3.0 mi~/1 3.0 mg/1 
Lead ! .0 mg/I 1.0 mg/l 
Nickel 3.0 rng/1 3.0 mg/] 

Zinc 15 mg/I 15 mg/I 
Arsenic 0.2 mg/l 0.2 mg/l 
Mercury 0.01 mg/I 0.01 mg/I 
Cadmium r.o mg/1 1.0 mg/I 
Selenium 0.05 mg/I 0.05 mg/1 
Fluoride 15 mg/I 15 mg/I 
Boron 2.0 mg/] 2.0 mg/] I 

Total Suspended Solids 600 mg/l 600 mg/I i 

This order will come into force with immediate effect. 

F14 (CETP-14)/ RSPCB/Plg. 

Copy to the following for information & necessary action:- 

----- s~--- 
(Shailja Deval) 

Member Secretary 
Date \ \ . 0 1 ,, 

i)s'('Q\~ 

0 l. PS to Chairperson, RS PCB, Jaipur 
02. Sr.P .A.to Member Secretary, RSPCB,Jaipur 
03. Collector, Pali 
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,4 C .lhx:101, Jodhpur. 
05. Ct,llect0r,8nrmcr 
06. Collector, Alwar 
07. Collector Jaipur 

08. The Regional Officer,Rajasthan State Pollution Control Board, Alwar, Ba!otra, Bhilwar,. 
l3haratpur, Bikaner. Chittorgarh. Jaipur(S)/(N), Jodhpur, Kishangarh. Kota. Pali 
,. ikar.Bhiwadi and Udaipur, 

09. Grouplncharge,Admnrrextile/HSWICPfvl/HOP/Mines/SGMG&CD/LegalCell/Ce ·s 
/iVIU!D/CCC/ EC/Plastic/PDF/PAAC/VTRJMSW/BMW/ Project/l'T, RSPCB, Jaipur 

I 0. P,1Ji Warer Pollution Control, Treatment & Research Foundation. MandiaRaod,Paii 
l l. Jasol Water Pollution Control And Treatment Trust, Regd. Office: 

LaghuUclhyogMandal, Nakoda Road Jasol 344024(Raj.), Site Office: Tilwara Road. 
Jaso! 344 024 (Raj 

12. Balotra Water Pollution Control Treatment & Research Foundation Trust. RIICO ind. 
Area, Khed Road, BALOTRA-344 022 (Raj.) 

13. Jodhpur PradushanNivaran Trust, Plot No. SP-]. Sangaria Industrial Area, Phase ll, 
Sangarin, Jodhpur, Rajasthan 

f 4. Bhiwadi JalPradushanNivaran Trust, Bhiwadi 
l 5. Sanganer Enviro Project Development, 7. Maruti colony,Oppsite Chaudhary Tent. house. 

sanganer, Jaipur 
! 6. ACP,IT-Cell,RSPCBJaipur 
l 7. Master file. 
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&. Equiton1e~1ts 
·- ··--·-··--------,· ... -------·· ___ ,__,_ --------·. 

Analyser Calibration Report 

Site name/Sr. No.·- · ----- Paran~--~ 
Bhiwadi Jal Prndushan Niv,1r.111 Trust COD, BOD, TSS, pH I 
Sr. No,· F18061 l j L--------.J...----······----~n- ~ ------- --····---·-,.-· 

_ Analy2er type:. _ 
U\/300 

Cal.Date: 13/05/2019 

I 
/ 

A. DI WATER TEST RUN 

Method Sample ncsult 

COD D-1 Water 0.0 PPM 

BOD D-1 Water 0.0 PPM 

TSS D-1 Water 0.0 PPM 

pH D-1 Water 7.2 pH 

t>. FINAL AClUAL SAMPLE RUN 

Methcd Sample Result 

coo ETP OUTLET 46.09 PPM 

BOD ETP OUTLET 7.59 PPM 

TSS ETP OUTLET 8.36 PPM 

pH ETP OUTLET 7.31 pH 

REMARKS 

• Envirornne Personal -~U~!c-, S' ._,,, ... ' 
Signature- ~ . ...__.,-:- , 

1, [' '··1 'I '- ' .. 
~ ·- . 1n ] o ln:WCE/:, \L, t'-l · .. ,.1,, 
c,. / i 

Name- Neha Kumari~, . :: 
'\ ·'·· --·· 

Cant2ct No- 9999550723 ,. · 

Customer Personal 
Signature- 

Name- . 
Date­ 
Contact No.· 

Head on.. 304, Ni:iko Tower - I, Commercial Cornplcx, Azc dpur. Delhi - 110033 
Contocts : 011 - 4912 8359, + 91 9811138359. +91 9953599365 

E-moil : morkcting.eieindio@gmoil.com, in!o@eieindio.c.om 
Website : ,·,ww.eieindio.co.in, ,w,w.eicindio.in 

----------------··"-~-- Scanned by CamScanner 
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CETP Bhiwadi Records 
Details For The Month • Sepember - 2019 

S.No. Date Inlet pH 
Outlet pH Chemical Consumption (kgs) 9:00AM 1:00 PM 5:00 PM 9:00 PM 1:00AM 5:00AM Lime Alum Poly Effluent Flow {MLD) Effluent Flow (MLD) 1 1-Sep-19 6.81 7.13 7.19 6.91 7.52 6.98 7.56 2800 240 6 7.8 7.8 2 2-Sep-19 7.47 7.26 6.83 7.32 7.44 7.16 7.55 2800 240 6 8.2 8 3 3-Sep-19 7.48 7.28 6.81 7.3 6.85 7.25 7.51 2800 240 6 7.8 7.6 4 4-Sep-19 7.40 7.21 6.89 7.35 7.41 6.91 7.81 2800 240 6 7.7 7.7 5 5-Sep-19 7.21 6.89 6.53 7.01 7.12 7.36 7.11 2800 240 6 8 7.7 6 6-Sep-19 7.36 7.10 6.69 · 7.3 7.16 7.41 7.S6 2800 600 6 7.7 · 7.5 7 7-Sep-19 7.4 7.1 6.76 6.33 6.5 7.30 7.55 2800 600 6 8.1 7.9 8 8-Sep-19 7.1 6.63 6.68 7.3 7.55 7.32 7.5 2800 600 6 8.2 8.3 9 9-Sep-19 7.48 7.34 6.81 6.65 7.08 7.45 7.54 2800 600 6 8.6 8.1 10 10-Sep-19 7.45 7.13 6.48 7.15 7.35 7.52 7.58 3000 600 6 8.6 8.2 11 11-Sep-19 7.6 7.29 6.83 . 6.30 6.16 6.66 7.56 3200· 600 6 8.2. '7.7 12 12-Sep-19 6.45 7.1 7.3 7.39 6.66 7.22 7.56 3200 600 6 8.5 7.9 13 13-Sep-19 7.31 6.94 6.66 7.16 6.57 6.75 7.57 3200 600 6 8.5 8.1 14 14-Sep-19 7.14 6.9 6.6 7.19 6.5 6.40 7.54 3200 600 6 8.8 8.6 15 15-Sep-19 7.43 7.39 6.9 6.16 6.72 7.21 7.55 3200 600 6 8.3 8.1 16 16-Sep-19 7.30 6.81 6.80 6.7 6.99 7.36 7.51 3200 600 6 8.2 7.9 17 17-Sep-19 7.16 7.36 7.3 7.51 7.31 6.95 7.5 3200 600 6 8.4 8.4 18 18-Sep-19 7.24 6.81 6.8 7.36 7.1 7.19 7.52 2600 160 6 4.9 5.1 19 19-Sep-19 7.33 6.66 7.28 6.4 6.1 6.63 7.52 2400 240 6 6.3 6.1 20 20-Sep-19 6.45 6.75 6.70 7.33 7.44 7.16 7.51 3200 320 6 8.9 8.7 21 21-Sep-19 6.57 6.80 7.59 7.18 7.35 7.6 7.52 3200 320 6 8.7 8.9 22 22-Sep-19 7.28 7.49 7.52 7.50 7.46 7.16 7.43 3200 320 6 8.0 8.2 23 23-Sep-19 7.28 6.6 7.44 7.3 6.96 6.63 7.53 3200 320 6 8 8.1 24 24-Sep-19 7.48 7.57 7.48 7.36 7.5 7.43 7.55 3200 320 6 6.4 6.6 25 25-Sep-19 7.23 7.36 7.56 6.58 7.28 7.28 7.49 100 100 3 2.4 3.1 

26 26-Sep-19 7.27 7.28 7.44 6.75 7.52 7.52 7.56 100 100 3 2.6 2.8 27 27-Sep-19 7.34 7.44 7.32 7.48 7.51 7.3 7.5 2600 320 6 8.7 8.4 
28 28-Sep-19 7.36 7.51 7.41 7 .. 23 7.48 7.31 7.55 3200 320 6 9 8.5 
29 29-Sep-19 7.21 7.12 7.16 7.4 7.16 6.76 7.52 3200 320 6 8.1 8.3 
30 30-Sep-19 6.75 6.5 7.52 7.32 6.7 7.6 7.51 3200 320 6 8.9 8.5 
31 

Total 84000 11880 174 230.5 226.8 

co 
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CETP Bhiwadi Records 
Details For The Month November - 2019 

S.No. Date Inlet pH Chemical Consumption (kgs) Inlet Flow (MLD) Outlet Flow (MLD) 9:00AM 1:00 PM 5:00 PM 9:00 PM 1:00AM 5:00 AM lime Alum Poly 1 1-Nov-19 6.97 7.31 7.59 7.31 7.3 6.35 3200 600 6 8.7 8.2 2 2-Nov-19 6.76 6.99 7.37 7.16 6.88 6.70 3200 600 6 9.0 8.6 3 3-Nov-19 7.10 6.61 7.11 7.16 7.14 7.44 3200 600 6 8.8 8.5 4 4-Nov-19 7.40 7.60 7.27 7.14 6.55 7.12 3200 600 6 8.4 8.6 5 5-Nov-19 7.16 6.39 6.7 6.18 6.36 6.57 3200 600 6 9 8.2 6 6-Nov-19 7.16 6.84 6.7 6.72 6.48 6.18 3200 320 6 8.6 8.2 7 7-Nov-19 7.66 7.4 7.03 6.57 6.7 6.88 3200 320 6 8.5 8.2 8 8-Nov-19 7.48 7.36 7.41 6.5 7.24 6.40 3200 320 6 8.2 8.5 9 9-Nov-19 6.8 7.3 7.56 6.75 6.52 7.28 3200 320 6 8.9 8.4 10 10-Nov-19 6.57 6.94 7.3 7.32 6.8 7.28 3200 320 6 8.7 8.2 11 ll-Nov-19 7.4 7.3 6.84 6.71 6.99 7.3 3200 320 6 8.6 8.7 12 12-Nov-19 7.52 7.32 7.19 7.44 7.51 7.22 3200 320 6 8.7 7.9 13 13-Nov-19 7.4 7.6 7.29 6.72 7.55 7.30 3200 320 6 9 8.7 14 14-Nov-19 7.18 7.49 7.34 6.6 6.6 7.48 3200 320 6 8 7.5 15 15-Nov-19 7.1 6.86 6.7 6.7 7.16 7.32 3200 320 6 8.4 8.2 16 16-Nov-19 7.32 6.60 6.60 6.66. 6.79 7.14 3200 320 6 8.5 8.1 17 17-Nov-19 7.30 7.35 6.5 6.69 6.96 7.34 3200 320 6 9.2 8.7 18 18-Nov-19 6.70 6.60 7 6.96 6.59 7.3 3200 320 6 8.5 8 19 19-Nov-19 7.32 6.74 7.24 7.33 7.03 6.93 3200 700 6 8.8 8.2 20 20-Nov-19 7.1 7.12 6.72 7.16 6.81 6.6 3200 650 6 8.5 8.3 21 21-Nov-19 7.24 7.24 7.52 7.49 7.31 6.91 3200 600 6 9 8.6 22 22-Nov-19 6.36 6.72 7.48 7.16 7.29 7.50 3200 600 6 8.8 7.9 23 23-Nov-19 7.28 7.39 7.26 6.63 6.9 7.14 3200 600 6 9 8.7 24 24-Nov-19 7.30 6.75 7.22 7.5 7.48 7 3200 600 6 9 8.8 
25 25-Nov-19 6.60 7.16 6.75 7.1 7.14 7.2 3200 600 6 6.2 6.1 
26 26-Nov-19 
27 27-Nov-19 6.80 6.44 6.72 7.1 6.66 6.7 3200 600 6 9 8.3 
28 28-Nov-19 7.19 7.41 7.21 7.42 7.47 7.16 3200 600 6 8.4 7.8 
29 29-Nov-19 6.7 7.45 7.48 7.6 7.30 6.81 3200 700 6 9.3 8.7 
30 30-Nov-19 6.71 7.26 7.44 7.48 7.17 6.77 3200 800 ti ~I~ B,Z 31 

Total 92800 14210 174 250.2 239 
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CETP Bhiwadi Records 
Details For The Month October. 2019 

5.No. Date. 
Inlet pH Chemical Consumption (kgs) Inlet Flow (MLD} Outlet Flow (MLD) - 

9:00AM 1:00 PM 5:00 PM 9:00 PM 1:00 AM 5:00AM Lime Alum Poly 
1 1-Oct-19 7.39 7.39 6.66 6.80 7.16 7.44 3200 320 6 9.4 8.2 
2 2-Oct-19 7.50 7.30 6.77 6.72 6.16 6.57 3200 320 6 9.1 8.1 
3 3-Oct-19 G.80 7.19 7.49 7.31 7.50 8.00 3200 320 6 9 8.7 
4 4-Oct-19 7.40 7.57 7.61 7.40 7.38 6.75 3200 320 6 8.2 8.2 
5 5-Oct-19 7.50 7.36 7.12 6.55 7.05 6.81 2800 320 6 9.2 8.2 
6 6-Oct-19 6.70 7.14 7.36 7.3 6.60 6.70 3000 320 6 9.6 7.9 
7 7-Oct-19 7.4 7.6 7.41 6.6 6.61 7.14 3200 320 6 8.6 8.3 
8 8-Oct-19 6.6 6.93 7.3 6.88 7.14 6.34 3200 320 6' 8.G 7.9 
9 9-Oct-19 6.6 6.94 7.3 7.3 6.57 7.41 3200 240 6 8.9 7 
10 10-Oct-19 7.46 7.1 6.6 6.7 6.8 6.3 2800 320 6 8.78 8.4 
11 11-Oct-19 6.61 7.06 7.33 6.60 7.21 6.3 2800 320 6 8.4 6.2 
12 12-Oct-19 7.39 7.38 7.16 6.6 6.52 6.38 2800 320 6 8.7 7.9 
13 13-Oct-19 7.16 6.8 6.48 7.14 7.44 7.30 3200 320 6 . 9 8.5 
14 14-Oct-19 7.56 7.24 6.89 6.76 7.32 6.85 3200 320 6 8.6 7.9 
15 15-Oct-19 6.58 6.57 7.11 7.12 6.98 7.01 3200 320 6 8.3 7.9 
16 16-Oct-19 6.81 7.19 6.66 7.19 7.49 7.15 3200 320 6 8.4 7.6 

17 17-Oct-19 7.32 7.36 7.37 6.65 7.05 7.36 3200 320 G 8.3 7.6 

18 18-Oct-19 7.31 7.39 6.81 6.76 7.1 7.39 3200 320 6 8.6 8 

19 19-Oct-19 7.34 6.66 6.66 7.06 6.81 6.71 3200 600 6 7.9 7.1 

20 20-Oct-19 6.72 6.5 7.24 7.33 7.54 7.16 3200 600 6 8.4 7.7 

21 21-Oct·19 7.30 7.26 7.34 7.16 6.84 6.51 3200 600 6 83 7.6 

22 22-Oct-19 7.16 7.48 6.75 7.33 7.00 6.79 3200 600 6 8.4 8 

23 23-Oct-19 7.28 7.32 7.4 7.16 6.88 6.59 3200 600 6 8.2 7.4 

24 24-Oct-19 7.30 7.4 6.72 7.19 6.91 6.48 1600 300 3 4.5 7.9 

25 25-Oct-19 4.06 

2.6 26-Oct-19 6.465 

27 27-Oct-19 6.52 6.98 7.18 7 6.68 6.99 1600 300 3 7:1 5.8 

28 28-Oct-19 7.24 8 7.7 7.1 7.30 7.56 1600 300 3 6 6.3 

29 29-Oct-19 7.1 7.55 8 7.66 7.51 7.28 3200 600 6 8.2 7.8 

30 30-Oct-19 6.98 7.08 7.37 6.3 7.3 6.6 3200 600 6 8.8 8.5 

31 31-Oct-19 7.48 7.21 7.17 6.72 7.31 6.7 3200 600 6 8.8 8.5 

Total 
86200 11380 165 244.005 225.1 
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CETP Bhiwadi Records 
Details For The Month December - 2019 

S.No Inlet pH Inlet 
Date Flow 9:00AM 1:00 PM 5:00 PM 9:00 PM 1:00AM 5:00AM (MLD) 

1 1-Dec-19 7.39 7.30 6.88 6.70 7.19 7.46 8.4 
2 2-Dec-19 7.36 7.06 7.06 7.39 7.44 7.61 8.3 
3 3-Dec-19 7.39 6.70 6.74 7.19 6.88 6.50 8.1 
4 4-Dec-19 6.94 7.11 7.11 7.16 7.16 6.81 8.2 

88 
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Compliance status of Hon'ble NGT Principal Bench order dated 12.12.2017 in 0.A. 124/2015 as on 

27.08.2018 & 28.09.2018 
.-----· -··--,-----------------.----------- Direction Particulars of direction Compliance as on 27.08.2018 r.->....-.ni. .. -- - - 

Number submitted by RSPCB & RUCO 

l. IL shall be ensured by the I 1. A sample or the treated effluent I i. The joint inspection team collected a composite 

,_.,.,_..P;;ct11\.:t: ms un 28.09.2018 as per the joint 
inspection team in 0.A. 645/2018 order 

dated 13.9.2018 

RIICO as well as the CETP 

operating Society that the 

CETP operates to its 

optimum capacity and its 

effluents from the discharge 

point should also be within 

the prescribed parameters. 

from the final outlet of CETP 

(being pumped lo Khushkhera) is 

being collected & analyzed by 

RSPCB. Copy of the analysis 

report of I 81h January to 2011' June 

2018 is enclosed as Annexure- 

18. The report reveals that the 

treated effluent achieving the 

norms prescribed for disposal into 

inland surface waler under E (P) 

Act, 1986. 

ii. Inlet quality standards for CETP 

are being prescribed/framed 111 

compliance with MoEF & CC 

notification S.O. 4(E) dated 

01.01.2016. 

sample of CETP final Outlet and analyzed at 

CPCB, Regional Directorate, Lab Bhopal. Results 

tabulated below are: 

Parameters I Analysis Prescribed 
result standards 

_pH 7.18 5.5-9 
TSS 28 100 
COD 60 250 

I BOD I 13 I 30 
(All values are in mg/I except pH) 

The treated effluent was meeting the inland 

surface water discharge standards prescribed 

under EPA. 1986 for general & heavy metal 

parameters. The copy of the CETP outlet effluent 

analysis report is enclosed as Annexurc-19. 

ii. The inlet quality standards for CETP yet not 

prescribed/ noti fied by RS PCB. Team also 

collected the CETP inlet effluent composite 

<.O 
0 
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Hi. Tbe CETP management (Bhiwadi 

Jal Pradushan 

Association) was directed to 

calibrate the online continuous 

effluent monitoring 

iv. 

Niwaran 

system 

(OCEMS). 

RSPCB informed that CETP is 

designed for 9MLD capacity and 

the flow of effluent varies between 

8 & 9 MLD. 

sample and analysis report is as tabulated below: 

iii. As 

Parameters Analysis result 
pH 7.47 
TSS 57 
COD 842 
BOD 205 

Copy of the CETP inlet effluent analysis report is 
enclosed as Anncxure-20. 

per the record provided by CETP 

representative that the average flows of CETP in 

July, August & September was 8.07MLD, 

8.53MLD, and 9.22MLD respectively against the 

CETP capacity of 9MLD. Copy of the effluent 

flow is enclosed as Annexure-z l. 

As CETP recetving industrial-cum-domestic 

effluent through conduit pipe of 2.5 KMs length 

Irorn a common sump of 2 drains corning adjacent 

to the Shyam Vatika(Rajasthan Housing Board) & 

Parshavnath mall. The open drain near Shyarn 

Vatika carries effluent or Phase I RIICO industrial 

-cum-domestic area whereas the Parshavnath ma! I 

open drain carries effluent of Phases 2, 3, 4 RI !CO 

industrial .cum-domcstic area. 
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.........., 

2. The CETP control the 

discharges at the outlet point 
i. BJPNACETP trust to ensure 

compliance. 

Presently the CETP treated effluent is being 

discharged through pipeline (approx. 14 km away) 

near Khushkhera through pipelne system (4KM 

HOPE and rest is RCC HUME pipe). 

i. During January-June 2018 the outlet effluent was 

meeting the prescribed norms for disposal into 

inland surface water under EPA, 1986 & also the 

analysis report of joint inspection team revealed 
the same. 

However, as directed by CPCB in 12.04.2018 

meeting, an action plan was asked regarding the 

holding tank of adequate capacity to re-circulate. 

retreat of effluent if any parameters found above 
the prescribed limits. Other than this, up-gradation 

or existing CETP to 6MLD ZLD facility, laying or 
closed conduit pipeline for carrying untreated 

effluent from industries to CETP & reverse 

pipeline for supplying treated effluent back to 

industries has been prepared by BJPNA and it is 

with RIICO limited for onward submission to the 

Department of Industrial Policy and Promotion 

(DIPP) Ministry of Commerce; GOI for financial 

co 
"' 
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assistance. As per the submission of Rl!CO, the 

above up-gradation of CETP will be done under 

an Integrated work plan. As per the Detailed 

Project Report estimated cost of the above works 
Rs. 146.00 crore. 

3. The CETP should ensure that Disinfection of the CETP treated I It was observed during the inspection that a dosing of 

all the parameters including effluent using Chlorine gas was put in chlorine gas was being done for disinfection. 

that Faecal Coliform or the place on 08.02.2018 and operational 

Total Coliform are since then. 

maintained within 

prescribed I im its. 

the 

4. It will be the duty of I RSPCB 

Rajasthan Pollution Control 

IS doing continuous I RSPCB is doing continuous surveillance in the areas 
surveillance in the areas and 

Board, CPCB, Department of I action is being taken against 

Environment and the State of complaint industries. 

Rajasthan to conduct a joint 

inspection and ensure the 

compliance of these 

directions in future. In the 

event of default not only the 

RllCO and Society would be 

liable lo pay environmental 

stern 

non 

and stern action is being taken against non complaint 

industries. 

CD 
(.,.) 
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compensation @ Rs. 50,000/­ 

per default, but the concerned 

officcr(s) of the Pollution 

Control 13oard and the 

designated officcr(s) from 

Department of Environment 

of the State would also be 

liable for disciplinary action. 

5. Out of the 346 industrial units In compliance with the RS PCB, Head As informed by Regional Office RS PCB Bhiwadi the 

which have consented to Office, Jaipur office order dated inspection or 346 industries completed by the joint 

operate shall be subjected to 27.12.2017, teams of officials from inspection teams & the reports are being uploaded on 

an inspection by the joint RI !CO Bhiwadi Unit- I, Department of the websites of RS PCB. 

inspecting team consisting of Industries (DIC Bhiwadi) & Regional 

Pollution Control Board, I office, RSPCB, 

These would be subjected to 

Bhiwaci were 

RHCO and the representative I constituted by office order dated 

of the State Government. 29.12.2017 & inspection of 346 nos. of 

industries which were running with 

Comprehensive inspection for I valid consent of Board (as on 

which a report will be 12.12.2017) completed by the joint 

prepared particularly in I inspection team. 5 industries were found 

relation to the source of water I permanently closed/dismantled/shifted. 

and utilization thereof. The Out of 341 operating industries, no 
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effluent standards, the major deficiency/non-comp! iance with 

functioning of the Primary regard to water pollution control 

Treatment Plant and whether arrangements was observed. 

they are adhering to terms 

and conditions of the consent 

granted by the Board. If any 

of these industries arc found 

to be defaulting they shall be 

shut down forthwith without 

any further Notice. 

6. The 137 industrial units I Inspection of all 137 industries whose I As informed by Regional Office, RSPCB Bhiwadi the 
whose applications are 

pending with the Board, they 

shall also be subjected to the 

inspection by the joint 

inspecting team and their 

application for renewal shall 
be dealt with and disposed of 

in accordance with law as 

expeditiously as possible 1n 

any case not later than four 

weeks from today. 

consent applications were pending as on 

12.12.2017 has been completed. 
inspection of 137 industries whose applications were 

pending with the board was completed by the joint 

inspection teams. The pending applications are being 

decided on the basis of findings during the inspection. 

. .... .! _ 
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7. The 652 industrial units the Survey of 652 industrial plots whose As informed by Regional Office, RSPCB Bhiwadi, a 

details or which have not details were not furnished has been joint survey of 652 industrial units was carried out 

been furnished. Out of them completed jointly by RIICO limited and along with RIICO limited. As none of the units was 

all the industrial units which R.SPCB. The record of RIICO limited found discharging trade effluent, the immediate 
are operating without I (plot number wise) and RSPCB I closure of industries was not required. 
obtaining the consent of the (industry name wise) have been 

Board and are discharging reconciled/updated. On the basis of the 

effluents shall be shut down, survey of 652 plots, nearly 120 

within one week from today. industrial units have been identified 

operative without Consent to Operate 

(most of these industrial units are of 

Green/White category). These industrial 

units have either submitted consent 

application (as per category) or do not 

require to obtain consent from the board 

(being a White category). 

Remaining 532 plots are being used for 

non-industrial purposes viz. offices, 

godown etc. or lying vacant or with 

closed/dismantled industrial units. 

During a joint survey of 652 nos. of 

co 
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industrial units, none of the industry 

was found discharging trade effluent, 

thus immediate closure of industries 

was not required. 

8. The joint inspection team Survey of 652 industrial plots whose As informed by RO, RSPCB, Bhiwadi out of 652 

shall conduct a survey to find details were not furnished has been industrial units 532 plots are being used for non­ 

out as to how many out of completed jointly by RIICO limited and industrial purposes viz. offices, godown etc. or lying 

652 are industrial units and RS PCB. The record of RIICO limited vacant or with closed/dismantled industrial units. 

bow many are using the space (plot number wise) and RSPCB 

provided to them 

godown/offices etc. 

for I (industry name wise) have been 

reconciled/updated. On the basis of the 

survey of 652 plots, nearly 120 

industrial units have been identified 

operative without Consent to Operate 

(most of these industrial units are of 

Green/White category). 

Remaining 532 plots are being used for 

non-industrial purposes viz. offices, 

godown etc. or lying vacant or with 

closed/dismantled industrial units. 

(0 
-..J 
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I 9. I For upgradati;~ of the CETP Out of 943 nos. or industries (Red, As informed. 2.38 Crores rupees as environmental 

as well as for setting up of the Orange, Green & White) in RIICO compensation was collected from 829 nos. of units out 

STP, all the industries shall industrial area, Bhiwadi, 822 nos. of of total 943 industries. The remaining industries are 

be liable to pay a sum of Rs industries have paid Environmental either lying closed/dismantled or covered under White 
50,000/- as environmental Compensation amounting to Rs. 2.369 I Category. These remaining Industries are also being 
compensation on 'Polluters I Crores. 
Pays' principle. These 

industries have been polluting I Of remaining 121 nos. of industries 

for years, in fact, we should those have yet not paid compensation, 

have imposed much more 162 industries 

environmental compensation closed/dismantled and 
are 

remaining 59 

upon them, but since the State I nos. of industries are of 'White 

Pollution Control Board is Category' and do not require to obtain 
taking of the matter with 

earnest and assure the 

Tribunal for providing due I Notices have been issued to these 

funds for improvement of the industries to deposit the environmental 

consent from State Board. 

conveyer belt/drain or I compensation and all these industries 

setting up of STP and have been advised in person also to 

upgradaiion of the CETP, as I deposit the environmental 

it is stated that 92 industrial J Compensation immediately. 

units which are in Red 

lvino , ,:, 

persuaded by RSPCB and RfICO to deposit the 

environmental compensation. 

(0 
co 
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A category so would pay 

environmental compensation 

of Rs. 50,000/-, those who are 

111 Orange Category would 

pay environmental 

compensation of Rs.30,000/­ 

while the industries in 

Green/White Category shall 

pay Rs. I 0,000/-. 

lo. If the amount if not paid Show cause notice intending directions RSPCB & RIICO are pursuing with industries lying 

within two weeks from today for closure under section 33(A) of the closed/dismantled & White catezorv industries to 

by the industries to the State Water Act 1974 and under Section deposit the environmental compensation amount. 

Government Department of 31 (A) of the Air Act 1981 has been 

Environment, in that event issued during April 2018 to individual 

that industry shall be liable to industry for paying/depositing 

be shut down without any environmental compensation. 

further Notice. The amount so Notices have been issued to industries 

deposited shall be utilized for lying closed/dismantled & White 

the compliance of the category industries to deposit the 

directions contained in this environmental compensation and all 

order. 

_____ L_ _J__ __,__ _ 

these industries have been advised 111 

person also to deposit the environmental 

<D 
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11. 

Compensation immediately. 

We direct the RIICO to clear At !3hiwadi Industrial Area iota] length As informed by Shri S P Shardul, Senior DGM, 

all the drains and dredge them of the drain is about I 00 Kms. Work of RIICO, Unit I Bhiwadi, the Industrial drains of total 

within four weeks from cleaning of drains in about 77 Krns lOOKms length have been cleaned. Work of cleaning 

today. No drain of Bhiwadi length has been completed i1 the year of drains in about 77 Kms length has been completed 

industrial cluster should be 2017-18. in the year 2017-18. For 211d phase of cleaning of 

Chocked/blocked, it will be approx. 53 Kms drains has also been completed. 

the duty of RIICO to ensure For 2nd phase of cleaning of approx. 53 However, during the joint inspection, it was seen & 
regular maintenance thereof. Kms drains has also been completed. observed that RllCO drains were found clogged with 

floating materials and inert near Stadium Sec 2, UIT & 

near Parshavnath mall drain. 

12. The potable water shall be As per the information received from As informed by Kailash Chand, JEN, PHED, Bhiwadi 

provided to all villagers is the EE, PHED, Bhiwadi water through that in addition to Rarnpura Mundana Mcv, Milakpur 

prime responsibility of the tankers is being supplied to 9 villages Gurjjar & Shahdod village, RO plant at Kharani 

Slate through tankers or by i.e. Nagaliya, Alampur, Bhilahedi, village also operationalized from Sept 2018. Delay in 

fixation of RO systems. Mundanameo. Ghatal, Arnlaki, Godhan, RO plant installation in villages Khijuribas, 

Harchandpur & Khijarpur. Eight RO Harchandpur & Nagaliya was due to dispute regarding 

plants are to be installed and as of site for RO plants. 

27.08.2018. 4 have been commissioned Copy of the portable water supply & RO plant 

and remaining is in progress. installation status as on 27.08.2018 submitted by 

PHED is enclosed as Annexure-22. 

13. The money paid by the I RJICO limited to make/ensure the I As informed by Kailash Chand, JEN, PHED, Bhiwadi 

.....,. 
0 
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industry would be utilized I compliance. 
for installation of RO systems 

in all the villages at Bhiwadi 

surrounded by an industrial 

complex, to maintain them 

shall be the duty of the State 

Government and the RUCO. 

In the event of default, 

appropriate action shall be 

liable to be taken against 

the concerned officer(s). The 

State of Rajasthan shall 

expedite its long-term scheme 

· for providing potable water to 

every house through pipelines 

and it should be given at 

utmost priority. 

that in addition to Rampura Mundana Mev, Milakpur 

Gurjjar & Shahdod village, RO plant at Kharani 

village also operationalized from Sept 2018. Delay in 

RO plant installation in villages Khijuribas, 

Harchandpur & Nagaliya was due to dispute regarding 

site for RO plants. 

14. Similarly the projects in I Nagar Parishad, Bhiwadi to ensure the I As informed by Regional Office RSPCB Bhiwadi, 

relation to establishment and I compliance. 
construction of STP should 

also be given priority by the 

State Government and they 

Municipal Council Bhiwadi has taken up the work of 

laying or sewer lines and construction of 5 STPs in 
Bhiwadi under AMR.UT Yojana having total capacity 

l l.5MLD. 
__ __L j____ _i _ 

-" 
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should be installed without 

any undue delay. 
The STPs are based on Sequential Batch Reactor 

(SBR) 

The STPs are based on Sequential Batch Reactor 

(SBR) type technologies. The STP at Rajasthan 

Housing Board Coloney (Arravali Vihaar) capacity 1.5 

MLD has been completed and under trail run. Whereas 

the STPs at Mundana ivlev(2 MLD), Santhalka(3MLD) 

and near Existing UIT STP (3MLD) are under 

construction. The above STPs were visited by the joint 

inspection team along with officials of Municipal 

council Bhiwadi. The officials from Municipal council 

informed that the work or 3 STPs under construction 
will be completed by December 2018. There is dispute 

regarding title of the land of the STP at Khanpur (2 

MLD). Ho'nble Rajasihan High Court has passed stay 

order on the construction of this STP. 

The copy of the STP progress status submitted by 

Municipal Council, Bhiwadi as on 26.08.2018 is 

enclosed as Anncxurc-23. 

15. The waste collected on the RIICO informed that they have RlICO informed that they have identified the land 

dredged materials shall be earmarked/alloted the land measuring measuring 34729 m\ near Rampura Mundane, 

deposited at the site which is 34729 rn2, near Rarnpura Mundana, Kharani for dumping or Non-Hazardous Industrial 

->. 
0 
N 
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to be identified by the State 

Government. The State 

should identify the site within 

Kharani for dumping of Non Hazardous 

industrial Waste. 

Wastes. For construction of boundary wall SRM 

RllCO informed that an estimate amounting approx. 

Rs93.00 Lacs. Has been prepared and forwarded to 

fo.ur weeks fron.1 tod? ~nd it I ~s per ;:-ZllCO, permission for use of I their Head Office for s.anction. ~fi.e.r constructi_on of 
will be the responsibility of .,4729111 land has been granted by the boundary wall the BJPNT will take possession of 

the RJICO to ensure that the RllCO vide letter dated 21.01.2018 to I site for scientific development and operation of the 
dredged material or a. ny other BJP~T. The . _B.Jl~NT_ . is already I dumpi'.1g yard. land \~ill. be handed over to the Bhiwadi 
waste collected from the mentioned about its inability to develop Manufacturers Association (BMA) 

industrial cluster is stored in the land as they are having no expertise. 

accordance with law and The BJPNT is also demanding for 

relevant waste rules at that construction of boundary wall of the 

site. The waste should be land for which estimates have been 

stored in accordance with law forwarded to RIICO head office by 

with the relevant waste rules. RI !CO Bhiwadi. 

16. The RIICO and the State Up-gradation of existing CETP to As per the submission of RllCO, the above up­ 

Government shall work out GMLD ZLD facility, laying of closed gradation or CETP will be done under an Integrated 

on the proposal for reuse of conduit pipeline for carrying untreated work plan of Rs. 146.00 crore. 

the treated effluent of water effluent from industries to CETP & 

from the CETPs/STPs. It reverse pipeline for supplying treated 

shall be the duty of all effluent back to industries has been 

concerned including the prepared by BJPNA and is with RJICO 

industries that under no limited {or onward submission to 

~ 
0 
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circumstances any water or Department of industrial Policy and I 
effluent is permitted to be I Promotion 
collected around the I Commerce, 

the cluster. 

(DIPP) 

GO! 

Ministry 

for 

of 

financial 
industrial clusters or inside I assistance. As per the submission of 

Rl!CO, the above up-gradation ofCETP 

will be done under an Integrated work 

plan of Rs. 146.00 crore as per the 

Budget declaration 2018-19. 

17. Needless to say that Pollution I Noted for compliance. 
Control Board and 

Department of Environment 
shall maintain 

survei Ila nee and 

due 

collect 

samples on regular intervals 

to ensure that there is no 

pollution. 

RSPCB, Bhiwadi is collecting samples from oulet 

CETP on fortnightly basis and are being tested in their 
Iaboratry . 

18. The State of Rajasthan is RIICO already approached DIPP for It was informed by RllCO official, that regular follow 

granted liberty to approach financial assistance of Rs. 146 crores, up is being made with DI PP for the financial 

the Department of Industrial which was refused. The funding assistance. 

Policy and Promotion (in schemes are not stopped after 
short DlPP) for receiving I 31.03.20 I 7 as per the D !PP 

financial assistance from the I communication to RIICO . 
.....,. 
0 
.f:>,. 
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Central Government. The 

State is free to move the 

Central Government and if 

such proposal is mooted, the 

same shall be dealt with 

utmost expeditiously. 

19. It shall be the duty and I Noted for compliance. 
obligation of the RIICO and 

the Pollution Control Board 

to place in the public domain 

the inspection report as well 

as analysis reports. 

The inspection report are being uploaded on RSPCB 

website. 

20. The applicant and for that I Noted for compliance. 

matter, any citizen would be 

at liberty to file objections if 

it comes to the notice that 

these reports do not depict the 

actual ground realities. The 

above directions shall be 

carried out by all concerned 

without delay and default, 

whosoever is found to be 

Noted for compliance . 

....,. 
0 
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---------- 
obstructing the compliance 

shall be liable to be 

proceeded against for 

violating the order of the . 

Tribunal and shall be dealt ! 
with in accordance with law. 

21. Vide our order dated 0 I st Noted the directions Noted the directions 

March 2017, we had imposed 

environmental compensation 

and cost upon the various 

departments and officers. In 

the event, these directions arc 

complied with in that event 

the compensation or the cost 

imposed shall stand waived, 

but in the event of default 

they shall become operative 

and it will be the duty of State 

of Rajasthan to comply with 

those orders without any 

default. 

22. The Central Pollution Control CPCB will review the progress from CPCB hold the meeting with the concern stakeholders 

->. 
0 
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Board shall 

responsible 

general 

authorities 

for 

also be I time to time. 

supervision 

relation to compliance of 

these directions. This general 

directions issued in relation to 

industrial clusters Bhiwadi 

shall be adopted and followed 

by the State Government and 

al I the other concerned 

with 

keeping 

modifications as may be 

necessary. 

111 

such 

on 12.04.2018 and further review of the progress 1s 

ongoing. 

23. The industries which were I The RSPCB has inspected all the 191 lt was informed by Regional Office, RSPCB, Bhiwadi 

permitted to operate under the industries and report was forwarded to that inspection of all the 19 industries was carried out 

orders of the Tribunal and the \ RS PCB Head Office, Jaipur. 

Board was required to inspect 

the same if their Status 

Report is not filed by the joint 

inspection team now within 

two weeks from today, they 

shall be liable to be closed. 

and the reports had been sent to their Head Office. 
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Action to be taken by the Stakeholders 

Public Health Engineering Department Bhiwadi (PHED) 

I. To expidite the process of installation of Reverse Osmosis (RO) water supply in Khijuribas , Harchandpur & 

Nangaliya Villages. 

Municipal Council, Bhiwadi 

l. To expedite the process of construction & commissioning of 5 STPs i.e. Rajasthan Housing Board Arravali 

Viha (l.5MLD), Mundana Mev (2MLD), Khanpur (2tvILD), Santhalka (3MLD) & near existing one 

(3MLD). 

Rajasthan Industrial Infrastructure Development Corporation (RIICO) 

1. To expedite the process of financial approval from Department of Industrial Policy and Promotion (DIPP) 

for the proposed 6MLD Zero Liquid Discharge RO plant and closed conveyance system for collection of 

industrial effluent and distribution of CETP treated water to industries(To & Fro). 

2. To expedite the process of construction of new CETP proposed at Chopanki & Khushkhera Industrial area. 

3. To dispose of the drain cleaning waste or dredges as per the guideline/norms. 

4. To clean the RIICO drains at regular intervals. 
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Rajasthan Pollution Control Board (RSPCB 

l. To notify the Common Effluent Treatment Plant (CETP) inlet effluent standards as per the MoEF&CC 

notification. 
2. To upload all the industrial inspection reports on the official website. 

Bhiwadi Jal Pradushan Nivaran Association BJPNA 

l. To construct the holding tank of sufficient volume to hold the peak flow & control the overflow of 

effluent in the plant premise. 

2. To expedite the process of financial approval from Department of Industrial Policy and Promotion 

(DJPP) for the proposed 6MLD Zero Liquid Discharge RO plant and closed conveyance system for 

collection of industrial effluent and distribution of CETP treated water to industries(To & Fro). 

3. To operate the plant with the optimum capacity & meet the prescribed standards without fail. 

4. To install the inlet flow meter on inlet drain rather than after the equalization tank. 

-·-··· ---· ------- ---~--- 
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5. To calibrate the online Continuous Effluent Monitoring System (OCEMS) on monthly basis. 

6. To optimize the chlorine dose used for disinfecting the treated effluent. 

(KC Gupta) 
Regional Officer, RSPCB, Bhiwadi 

(P. Jagan) 
Sci '01, CPCB, Bhopal 

(Sachin Kumar) 
JEE, RSPCB, Bhiwadi 

(Sunil Kr Meena) 
Sci 'C', CPCB, Bhopal 

joint inspection report NGT PB OA 645/2018 Manveer Vs CPCB & Ors. Page 21 
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Tanker Transportation S.No. Name of village 
No. of Tanker trip 

Remarks 
1 Nagaliya 

1 2 Alampur 
3 3 Ghatal 
2 4 Harchandpur 
1 

TOTAL 7 
RO Plant S.No R.O. Plant Source RO Plant Location 

Remarks Available To be Drilled · Installation Commissioned drilled 
HP available S/P Not 1 Rampura Yes - installed on Completed on 11.2.18 Commissioned 
dated 15.2.18 

Mundana HP available S/P 
Completed Not 2 Yes - installed on 
on 12.2.18 Commissioned Meo 

dated 15.2.18 
Milakpur 

Installation complete Not 3 Yes - - Gurjjar 
Commissioned 

Revised site HO to Work Not 
Firm Not Started work for O&M period. Contract Rescind 4 Khijuribas Yes - TW available 

contractor 12.2.18 Started By 
By ACE NCR ALWAR Letter No. 1979-19.88 Dt. 07.08.2019. Contractor. 
New Tendring process under progress within 2-3 months. 

Installation complete Not 5 Sahadod Yes - - 
Com missioned 

Installation complete Not 6 Harchandpur Yes - TW Available 
Commissioned 

TW Not n 
\ 

7 Nagaliya Yes - 
Available Installation complete 

Commissioned 

. ~ ~-~~ J 
Not 8 Kharani Yes - S/P available Installation complete 

Commissioned r~.~ ,.:fi1iTf r;. aTT r . 
' \I 

Report 03.12.2019 

~·-lftr.;nttJ 11n ,;,. 
NI'-' ~i~~ ;':'-i',.PT 

- i:: • ,.d' /• -· -.:11 -.,.,,- \ ~{);,.. • >< "ll"r'f '.,:.i_-,, .... ". ·I 

_., 
_., 
N 

~ 

~ 
~ ---.c. ~ 
~ 
I 
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/,· .. /\ . 
\ 
' OFFICE OF THE ADDITIONAL CHIEF ENGINEER 

. ARTMENT 
PUBLIC HEALTH ENG!NEERI_CJG DEP . ·,t 

· NCR REGIPN.,/(.,\IAR . _ 
f'-; ... ,r, ,. aceJlw~r~!1.U:Q.::.Q) Manu M~rh. Al,m {To!:.Qt5£T · · ' _,,.-- 

llo./ACE/NCR/ALW/EE [Mon.)/ 2016·17/ 7 <is'T)'7 _ ~ 7,:; ]... 
M/s Fountus Water (P) ltd 
A·l/152 IGNOU Road, NEB SARAI 
New Oelhi-110063, Delhi, India 
Tel-011·43100500, Ernail-ssalgal@fontuswate; .• ,m 

Dated: 

" , . • 11 tion & commissioning ol 
Sub:-Detailed work order for the work of Prov1d1ng, tnsta a 1 

• 
b is includino operation an d 

140 Nos. Reverse Osmosis plants on rate contract as " . 
rs after Installation in various water quaht: 'I 

· NCR Alwar)" NIT No. 
affected villages of P.c:jast'. , .:let .l\lwar (Region ' · · 

1/2016-17 dated 2.6.2016. Estimated Cost Rs. 2380.50Lacs, 

rnalntenance for a period of sever 

Ref:·l)Chief Engineer (Rural), PHED ,Jaipur NIT No. 1/2016-17. 
2) Tender document volume l,P·~'ld Preamble to BoQ. 
3) Your original offer for t;~::':f,cation of bid (Technical and Commercial part:) 

opened on 3.11.2016. 
4) Your original price bid submitted along with qualification bid by you and 

opened on 13.12.2016. ' 
5) Approval of rates by the Finance Committee of RWSSMB in it's714

10 
meeting 

held on 27.12.2016 and The letter of Intent issued by Chief Engineer (Rural}, 
PHED vide letter no. F()/CE(R)-P' c D/NRDWP /STA/RO/2016-17 /6686-96 dated 
17.01.2017. 

'-- I ~I 

{ 

Dear Sir, 

The Finance Committee of Rajasthan Wate. :upply and Sewerage Management Board, Jaipur 
have approved your offer under reference -or tne work of "Providing, Installation & commissioning of 
140 Nos. Reverse Osmosis plants including operation and maintenance for a period of seven years 
after installation in various water quality affected villages of Rajasthan in district Alwar (Region NCR 

Alwar)" in it's714'h meeting held on 27.12.2016 on behalf of Governor of Rajasthan. The total amount 

of the work order based on approved rates shall be of INR 17,49,11,000.00 (in words Indian Rupees 

Se·,enteenCroreFourty Nine Lac Eleven Thousand only) · ~ corrected and modified in accordance with 

the Instruction to bidders. The approved rates >' :.: ; •. .!:- 

I s " Item Description Qty.{Nos.) Unit Unit Rato (Rs.) Payable as per Total amount ln l 
clause 19, SSC, Part A Vol-I Rs. 

I , lnit!.aI Payment Half Yearly VGF 

11 Providing, instJllation & 

J 
comrnissicning of Reverse ' l Osmosis Plant of output capacity ' I 

! 500 Liter per hour Including 
I enclosure for RO system, i 
i construction of waste water 

recharge suucture. automatic 

-~ 
6 6 (_ J'--\0 I·'•.) 

~ 

~~-:.:.,~~-,":~· =~==-------....:·..::...¥ ----=~- -1!&:· ,;,.;i~"lifl 

3canned by CamScanner 
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j \'/otcr dispcnw,;: unit,· flcill time ------ - I 
1 llCCC~!o and mor,itorin;; !.';~tern 
j and other i1<:ms JS per Hope of 
! work ano dcsicn, rJrJwinr,. 

j, ,pHificJtion stipulat~d In tender 
, document lncludlnc operation .ind 

j maintenance for ~ period or 
seven yCMl, In various water 

I cuantv affected villnr,c5 of 
I RajJStliJn . lZOOO.OO BOOZ6GOO.OO 

l 1.1 I f:Jw Water TDS upto 5000 PP/·11 l 1" r,,·' ·- -· ~_?;S0~02EO~O!J.O~O~--J~~~~--~--:1~8~3~0~40~0J{0Ll.OY.Ol-l 
I.I- ..:1.::.2~1:...:R.:..:Jc;cw_\....:V.::.a:..=te....:r..:...T::.:O:....S::..,n:...:1.::.o,-=e.::.::.:th:....a:...:n:...:S....:O-OO-+--l6° . -r t~-'' -·- -~850000.00 21000-00 
1,..... _ __.:,::...:P....:F_I._I J....:n...=d....:U:c.:P:....:tc:.o..:S..:...00:....:0:....:P:...:P_M:..:__ __ -+---- .. L ----1------i-----··-1-------!1 ! l Provicing. installation & 
t i commissioning of Reverse 
1 1 Osmosis Plant cf output capaclrv 
! ! lOCO Liter per hour lnclu-dioe 
j / enclosure for RO system, 

l construnion ol waste w,ner 
i ri:cluru~ structure, automatic, 
i' Weter dispensing unit, Real time j 
, ~cces~ and rncnitorinc 1·1~tem 
/ .;nd other items a1 per seep~ of 
I v;C;rk and Cc;i2n. drawing~ 
/ specification stipulated in tender 
I document including operation u,d 

I

! maintenance for a period or 
~E:ve_n yc:ar~: in var'.ous watf:r 
Quality affectr:d v1llar;es of 

1 Raj,Hthan 

- ----~--·- -~-··-- .. 

I 2 1 
i 

l P.a·,1 VJater TOS More rhan 80001· 
I PPM and upto 15000 PPl-/1 

6 

I vrovidlnc. installation I', 

1 comrni,~ioning of closter 
i di~pen1tr havin;i storage capacitv 
! c,I 1000 Ut~r1 ;;long with Real 
1 tim2 acce:1 and monitoring 

I 
:y;re:m and other items as per 
:.cope: of v,orr. and de~ign, 

. drawinl]. 1pccific.ition stipulated 

I ,n tender document ,n various 
. ·,me:r qualitv affected habitations 
i of Rajasthan and thereafttr I I (;flc, ation and maintenance for a 
/ per;od of sc,vr:n vears including 
i tr~rqiortJtion of water from 
i nether HO plant to Clustsr 
? d;~pt't'i5er. 

31 

I 

I 
I 

Each 250000.00 

Each 150000.00 

22000.00 69~8000.00 

34500.00 19623000.00 

The VVork Order is issued subject to the follo·n1ng .. 
Grand Total Amount Rs. 174911000.00 

1) Availability of budget for execution of work during CFY and subsequent years of 
execution shall be ensured. 

2) Tedmical sanction ::hall be issued by cornoetent authority for Individual installation to 
r_onfirrn c~rcgory of the: RO. 

3j Th•: ·.-1orv. ~hnll bf: C:1/.f:C.utec .. , .: ' ·1•• .. ·,;. s:iriction amount revised s.inction shvll be 
~ou.,ht from 51.SSC in Cil~I:! of 'Jny ··.ff:!5.S i~er prevailing rules ,_, 'c,:,,.. . 

. ., 

r , ...... ~"."{~.- 
;;:!. ,,..)J "'fi.·.,:~ ... 
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.. ·., ... 

The whole of the work including Pn:.ividing, lnstallatlcn andcornrnlssloning. has ro be 
completed within a period of12 (Twelve) Months which is calculated from the commencement c:l:,11·. 

which is 10 days after the written order to commence the work. There is a period of seven yea r ol 

operation and maintenance including Defect Liability which shall commence after completion ol 

work as per terms and condition of Tender Document. 
As per terms and conditions of the contract given in the tender document all liabilities for 

Taxes, Duties, Levies, Royalty, Service Tax, Excise, Worktax etc. during the term of the contract sit;ill 

be included in the above cost offer. 
The work shall be done strictly as pe. ··.e at. ::•led scope of work, specification, term ~ t, 

conditions laid in the tender document and s 1bse~ul'.: .. addenda, clarification of Pre-bid rnee tine 
issued by the department on ·which the tender was submitted. The tender offer, This work or dc•r, 
Letter of Acceptance and post tender correspondence will form the part of the agreement. 

Other than those sub-breakups for intermediate payments given in the special condition of 
contract, further sub breakups of item quoted in the schedule of price shall be got approved b·; 
appropriate authority, whose decision shall be final and binding. 

You are requested to attend office of Executive Engineer, Division NCR-I, Alwar to execute 
the agreement within 10 days from issuance of this order. 

All other terms, conditions, specifications and scope of work shall remain as specified in 

tender documents. Any typographical error, mistake , .. o, ,mission and correction in this work order 

shall be corrected as per terms and conditions i,:•,,•., ,,. ····" tender documents. 

Ple~se acknowledge the receipt of thi; worf. vi'i:,er. ~ _ __, ------ 
( Dr. Anurag Prasad) 
Add!. Chief Engineer 
PHED, Region-NCR Alwar 

tlo./ACE/MCR/ALW/EE {Mon.)/ 2016-17 / 1 % ~ c:; _ ~ 7 'D '')__. Dated: ~ - 0 /. )-c; J J 
Copy submitted/forwarded to the following for the information and necessary action 

1. The PS to Principal Secretary to Govt., PHED, Rajasthan, Jaipur. 
2. The FA & CAO, RWSSMB, Rajasthan, PHED, Jaipur. 
3. Technical Member, RWSSMB, Rajasthan, PHED. Jaipur. 
4. The Chief Engineer (Rural), Rajasthan, PHED, Jaipur. 
5. The Secretary, RWSSMB, Rajas than, PHED, Jai' 
6. The Superintending Engineer, PH~!\ Ci. . .:CRAlwar. 
7. The Executive Engineer, PHED, Divis an 8.:i',.-:-oRajgarh/NCR-I/NCR-11/NCR Bhiwadi to a) 

Submit Technical Sanction of each RO Plant and latest chemical report of nearby source and 
Source Construction reportto this office so that the work may be allotted to the contractor. 
B) To get the work done as per Tender Specifications. 

8. Executive Engineer, PHED, Division NCR-I, Alwar is authorized to sign Agreement with M/s 
Pountus W'Jter {P) Ltd. and to demand budget for this complete work and make payment to 
the contractor against verification of work by other Executive Engineers, after approval from 

this office. 

·--- 

Scanned· by Cam Scanner 
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Addi. Chief Engineer 
PHED, Region-NCR Alwar 

115 

117



( 

... --- 

OFFICE OF THE ADDL.CHIEF ENGINEER PHED,N.C.R. REGION, ALW.AR 
Manu Marg Alwar Tef /Fax-01442700336 

E-Mail:- aceatwar@gmail.com l J 
No:-ACEINCR/Alw/2019-20/ 1~19-f9ge dated:-ry-B 1J 

ORDER 

Sub:- RESCINDING OF CONTRACT UNDER CLAUSE-3 OF GCC Reg. 

Providing installation and commissioning of 140 Nos Reverse Osmosis plant inc:Juding 

operation and maintenance for a period of7 years after installation in various water <..Juality 

affected villages of Rajasthan in district Alwar NCR Alwar against NIT No. l /16-17 dt. 

2.6.16 

With reference to the subject cited above, the afforesaid work was awarded to Mis Fontus 

Water Pvt. Ltd., A4/l 52 NEB Sarai, IGNOU road, New Delhi(Contractor) vide letter No.4889-4902 dated 

24.01.17 of this office for a Lota] Cost of Rs.I 74911000.00 towards providing, instalJatlon, 

commissioning and O&M for seven year of 140 Reverse Osmosis plants at various water quality affected 

villages of Distt. Alwar with the time period allowed for providing, installation and commissioning: of aII 

the plants within twelve months from stipulated date of start viz 03.02.2017 as wen as achieving prorata 

progress at intermediate mile stones as :per Clause-2 of General conditions of Contract Agreement. 

But, the contractor initially began with delay in installation of model plant followed by 

dis-satisfactory pace of progress and thus didn't perform satisfactorily, notice were served upon him vide 

this office letter No. 4966-74 dated 23.01.2018, final notice under under 2&3 of agreement vid e this 

office letter No. 6000-09 dated 20.02.2018, second final notice under clause 2&3 vide this office l~tter 

No. 2302-10 dated 31.07.18 besides these, the notices were also served upon contractor at the level of EE 

Rajgarh vide letter 2963-66 dated 18.12.2017, 33 J 9-22 dated 24.0 l .2018. Displeasure over the poor pace 

of progress was also expressed by CE (Rural) in his meeting with the representative of contractor on 

07.06.2017 similarly by Principal Secretary PHED during meeting at Jaipur on 27. I 1.2017 where the 

representative of contractor committed to complete the work in Alwar , whereas they failed to adhere to 

their commitment. 

Hence even after ample opportunity and notices given to the contractor to improve progress, they 

remained failure in maintaining span wise prorate progress as per contract and neither put adequate 

resources to mobilize the progress of balance work in time. Therefore, as decided by the Finance 

committee at table agenda item No. 2 in its 749 th meeting held on dated 12-09-2018 followed by 
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direction of Chief Engineer(Rural) vide Jetter No. 4032-33 dated 28.09.18, the contract f'or the abov« 

captioned work awarded to M/s Fontus water Pvt. Ltd. New Delhi is hereby rescinded under 1he provision 

of Clause 3 of General conditions of Contract Agreement, and the unexecuted part of \York shall be: 

executed through another agency(ies) on the risk and cost of M/s Fontus water Pvt. Ltd. New Delhi as per 
provisions under Clause 3 of General Conditions of Contract Agreement. 

The Eames! Money and full security Deposit under the above contract stands forfeited and shall 
be absolutely at the disposal of Government. 

Encl: as above 

C3;;o Y\ °'' ~\ 
(B.S. Meena) ' 

Addl.Chief Engineer 
P.H.E.D. NCR Region, Alwar. 

No. ACE NCR Reg. Alwar/NIT l of 16-17/ f ~ '"f 9 r- t ~ ~ '8- 
Copy to following for information and necessary action.- 

!. ChiefEngineer(Rural) PHED Jaipur in reference to your letter No. 4847-55 dated 7 .2.1 ~ 

copy to following with the directions to take work out of hands of the contractor to notify the 
contractor about the schedule (within 15 days from the issuance of this order) of recording final 
measurements of .the installation so that he may choose to witness otherwise also the final 
measurements are required to be recorded as per schedule. Then prepare final bill, based upon 
which the_draft tender document shall be prepared for taking up the unexecuted part from other 
contractor by inviting open bid. All details that are necessary for providing inputs in the bid 
document must be recorded including brief note photograph of external and internal facilities so 
as to provide adequate information about the condition/performance of the existing facility which 
would help bidders to quote. 

2. Superintending Engineer PHED Circle/NCR Alwar 
3. Executive Engineer PHED. ,Dn. Alwar/BehrortRajgarh/NCR Rural-Ist/Ilnd Ahyar/Bhiwadi. 
4. M/s Fontus Water Pvt. Ltd., A4/152 NEB Sarai, IGNOU road, New Delhi with that it was also 

informed you vide this office letter No.3709-12 dated 16.10.2018 to attend the concerned division 
offices for final measurements but you remained failure to comply again. You are requested to 
attend the concerned division offices within 15 days for final measurements in your presence, 
otherwise the final measurements of work done shall be taken by the department, which shall be 
final for re-tendering 011 your risk and cost. 

~v-,,4\ 
(B.S. Meena) 

Addl. Chief Engineer 
P.H.E.D. NCR Region, Alwar. 
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RIICO 
Raj::sthall State lndust i;d Dn'clop1m1 

I 

lnve~tment Corpuratlu 1~ l.iniitrrl 
(A lbjnsthan Cort. Un•c!krtakingi 
RIJCU Cllonh1 Udyug 4i/J;11~ :111. Ulii,·, :: 
Ph. :\o.: Olcl!JJ - 221 !~+. 22tHJ~ll 
Fn:x '.\11. : 0 I ..(<JJ - 220 I l> •1 
E-rn:iil: bhi,\adilfiniic1 l.ru.iu 
l\o.: t:_·,::::; ,.,."' . . --· ·- , ,,_/ __ 1..1 - 1· ! ,/ 

.,,------'! . 
:J_ \,, i \ 1· \ S..· 

\ \ I I \J 

. l 

Chairman, 
Bbiwadi Jal Pradushan Nivaran Trusl (BJPNT), 
Bbiwadi, Alwar. 

,, 

Sub: Permission to use earmarked Janel on license Ior clulrnping site u 
Non-Hazardous Industrh)I wastes at 1nclu.;;trial Arca, Kahi::.ir.l!li. 

Ref.: Minutes of meeting dn tcd 03.01.20 ! 8 in the Chairn1,1ll11-..h ip ,tl· \ < : 

(Industries). 

Dear Sir, 
As per decision taken in the above referred meding vid,· item TT,,. I'· regardin 
Solid Waste Dumping Site for scientific disposal of non-hazal-dous industri: 
wastes gen.erated from Industrial Ar __ ea, Bhiwadi, permission is 1i~)eby 8C~,01:cled t 
handover eannarked land measuring. 34729.00 sqm. at !/A aharani tor th 
purpose of development facilities of non-hazardmrs Sol id Waste D 1 mp in~ yard. 

The land being so earmarked is being given on license basis 10:the Bhiv,mJi I: 
Pradusban Nivaran Trust (in short "the Trust/SPV'') for ckvelopi11t[ Ncrn-1 lM:Fd:,L 
Solid Waste Disposal Site initially for a pcri,)d ,)t' IO y::::1r:, (li'' th,) 1·,.,11., ... ., ii,c· ll'

1

·1 

& Conditions :- 

(i) That the title of land shall remain wuh RliCU. !<.llUJ f:,ill 1,1.: l·,· ~:1 

charges on the land being used for such tac i lilies. ho\VC,\'cr ::m: ~Lu1w 

taxes, charges, fees, cess etc, if applicable by virtue or (i,pcr.:1tion \1!' l:1' 

shall be paid by Trust/SP\/ for that purpose. 

(ii) The land will be used exclusively for disposal/dumpin6 or non-hazardo 
solid industrial wastes generated frorn the 1/;\ Bhiwa,dj and cluster 
surrounding Industrial Areas. The expenses so incurred bn devcloprnerr 

I 
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/'10·,i J 
I \ t,.; 

__,,..,.,·"' 

(x.i) 

(xii) 

" • ' ., I , (I"• '-" l\ In ', 
\
.. . ,,._:,·\\', ·). ,_,11· . 

'\ \;, ·ran': con, 1uo11 ,_1, 1, "' . 
RllCO wili not be respons1) , I ' : ··~, ·1·,. .ql\ ,r \\~ '' S!)V r · ilS l1)L'ff111cr, \ \i.._ 1 :~ \:.1. ' 
violated/breached by the l rusll~ ·'1 - '' -· 1 

mernber shall be responsible for the same. 

(xiii) 

(xiv) 

(xv) 

1n case of any dispute among members 0f the respective 
manaoin2. committee or any outsider, RllCO sha\1 not be 

0 ~ 
disputes. Further, R.llCO shall nc t be liable for ·rny 
arising oul of such disputes. 

i nu/.· \1\' :u1L; 

:1 pan~ ins tel 
-Jun-:a~-::, 1(,,:-ic 

An undertakin\2. shall be furnishi::d by tH1th0riz-:-cl persq n nn bcl!cilf l 
. 1 ~.S1)\/ ' . ' I ... ')il·1· ·',_.,,.,, ........ 

respective 'rns11, to tnc ellc...:t rnal , ~\..'> .,,. 11 c11 ...... : • 

conditions of this permission and als liable 1·,,:- n!l \J :·· · ,d· . ··! ,·: ·­ 
towards operational and maintenance activiti1..·:-; ,.if- solid1 \,·, :>l1..· lL111·.1-.,r 

site yard. 

ln case of any dispute between RUCO nd allottce/user,hccnscc. dcci: i 
of RllCO shall be binding on such allonee/ lie msee/ ' - ·ust, as the c·· 

may be. 

'( ..... __ 

(xvi) The Trust/SP\! shall bound to make ''tmctional the si e so being gi, 
within the stipulated time of one year failing which ac ion \\ di b1.: ul 
to withdraw the permission by RUCO without x1yment or : 

cost/damages, if any. 

(xvii) RIICO will be free to take over the f .J:,;:-;t..:siun or sucl lan I. ir, ,· ... , 
unauthorized activity is found LO be r,crforrned and 'or .erm t ( lic er.s 
expired. After expiry of tile period of license, the sat ·1e may be rur 
'extended for a period of 2 years by RllCO however, .his will be pu 

on discretion of Rl1CO. 
122 

(xviii)As per the ElA Notification dated 1-L09.2006. Envirc umerual Clean 
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I, 
I •• (10'/ f I I I .._,__ / 
I 
i 

The key plan showing designated sp~Kc/sitcs !°ur d\·\ ,_-\(,r1ii1::C l~tdii: 

Disposal Site is enclosed. 

'fhanking you, 

Yours faithfully, 

~ 
(S. P. Shardul) 
Sr. Regional Manager 
~Bhiwadi .. J 

Encl. : Site Plan as above. 

Copy to: 
1. COM (EM), RilCO Ltd., Jaipur. 
2. R.0., RSPCB, Bhiwadi. 
3. GM, DIC, Bhiv,1adi. 
4. President, BMA, Bhiwadi. 
5. RM(B)/ARt\·1 Bhiwadi for information and necessary action. (0 . _ .Y~( nf) I (WI 

Sr. Reai . nal ivlanlu2er ~ .... 
Bh wadi-I 

I 
l 
·! 
} 
i 
I 
' 

Copy also to : 
1. PS to Collector, A\war for kind information. 

. . . " ;. / 

123 

... 
• 

•,.. l 125



f 

• I' ·t ~ I • 

·: ;_1 \ '. 
• /1 

• I 

,, 

r' 

_"-""l .. , 
.... J 

,, 
- . 

.... .-.c\P· ~ \t.;,··- ~- 

126



F .:·w.4A{1 )PF-Sf2018-1 S-i377 
· Governrnon\ of Ind:a 

rv1inistry of Finance 
DepartrnMt.·ofE:<POndihlTe 

Public F'inance-State Division 

1·0, The Pay S.. Accounts Officer, 
oepartmen\ of E'.<penditure. 
Ministr'/ of finance. 

~ Sobi" 1' ·on ,ccounf of paym ,n, und<' "SP «Jal Assisl'n ce,CapHa I" In 20 ,s. 2019. 

Sir, The unctecs\goeci is d\"cied ,o ,oo,ey lh• s,oct\on ol ,he p,asiden< of India ,o the o•Y"'"' ol 
Rs, 14600,00 Lakh I Rupees One Hono,ed Fo"Y SiX Croce 0<'<) as noe T,me Special 
AssisianCe .unde< Demand No.40 of oep,rtol'-nl ol Espeodi<u<a 10, me ·uog"d"inn ol """°"'" 
Ell\u""' Management System of RIICO tndustiial N"· Bhiwad•' 10 tM S"" Go•,emmenl tor ,1a1e'a 

annJal plan 2018-201 9 ;,.s •Jndar.' 

\R5 \n lckh) 

2. Toe arnounl of abn'" ·Spec,al Assistanco-Capiial is eelno ceteas<U °""" o« •h• """"' oi ,,, 
S<ate Gove11,rnent ,;de DO 1ene1 No 1)(5)11201 7 _, 51r,EPT 101 oa,, d oe. 06 201 8. ,,co<11m anct.t•oo> 
«ce;,ed ''°'" Nffl A,yoo ,;de omce i,emornndo"' , No M· 130,01221201 81S-W d,<ed 20 oo 201 S 
and concu«ence ,eca,ved ,;de Pt.AO 10 No ,s,tsOSl201B-ES , "'"' 09 ,o ,r1e ,,., ,,c, '",_,e 

~:)\lo·.-.w'ir.,;i cc,nd!ticns Nee""~ sonc1;ons!aP''°""' como•;ances """"'a oc.ct•' ,oe s;s,v,oc, o< ,,,ne> , , ,,,,<', ·, 
,eg,rne as opphcob\e would be cC\aioed bj me ,,11,c,;,y ,;,,1 concecoed ~•<' ,,,,ee, ,,, 
"fhe Slate co·,om"1en< aoa toe "n~emeoting ,gee,,, seal' pu, ,n p\,ce , c,on;,,,;ng ,.,,,em 
,o ensuce '"" ,ne pco,ec\(sl ,coieva ,\s scnecioled ~,,estone oc,d en·nsaee·d ou"""' 

P ,a,is,OM o,•de> GF R,'ZO \" OS ,1,0 GO' d"'"""' .,,,,,d I ,om ,,,- ,, ,., , .. '" .,-, ',,,·,o,• \0 
Gl3nss-,n-Ml ,o 5,a1.s a,d u,tJ-,a"cn cenii~a!e< ,n 'a<ma\ '2-C cl sea-20'7 ,wed ,es, 
\O t)e ;:-:.Chered ,, The Speml hss•,,acce '"'"'d be ?ossed on so tl1' ,1np<emeo1;,g agecoee' '""'''"'"' 
;n,med\,<ely !,,ling w\;,ch ,oe smo•;ct would b< ,,co,e<ed <cc,m 1he 5,a<e G•J'"'"'"'"' ,.,,,, 

\rrerest for tne ;:,erwd ol ,Je!:: .. ',: 
T:.e graf\l. t,=,r;~ ts'le.as,:;•j st.2\l be ,.1\1•1lcd ,,r :'r-.c :. ·::'. ,_ ~ , __ 
and " woc,10 as ,cch oe g,,,,,e\\ as o" o•O """"' CC·"'"'""'' _,, · n , 

'' .. .:, ; < ~~ ·- ., ~ ,, . 
I•• ,. - 

w The 51''° Gose\Omen\ w"" mak"9 prooos" ''" ,,,,ase ol ""' --"""''"' ,,a,, ;pc;" 
tJ>e U\;\,c,S,Cn <;end•C0''' S' \0 \C.e NIT< M¥0' 1' ,e ,,,a.C"0-0 d ; 0'' .,; " \ -·., •" " · . : C C' 

GFR·'Ol' ,upocrted ,.,,,,. ccc,ecLJwm>-w"' '"''" n,.,.cal•'·S .,,,,nc,,,1 ocd '"'"''' 
pmg~s< ~,o, ,na,ea\ ""' "''"""~" "''''""" ,eca•d ,,,sc, o.sc,G' '""'"'' '"' 
,pwf>ed oaant,nno Jn<t ""a,,a\1'e <a'9" "''" sc,Ju'CI ',,.,, ,,., \ "' • .,._ .,._, ,-,e•"" 'N 

"" ,,_,,, · "•'· ,e,\ ,·,n<' n """ ,e ,cned ,ed ,1 ""' , "' "·""' , ,._,,.,. ,_ ,, 
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viii. 

J 

The State Government WO:;/c ensure that the~e wou:c! oe 110 cupl1c;;;1,on 0r ti1ese ;,r::ije:c,(:;) 
to be·e~e.::uted a~ainst !he funds b:.,ing released u;1der o(r1er 5C!1:eme;s) 

The State Govemm~11t ~-1,.,u1d provic!'.); Iha ad:jit1ona1 ernoun. rt •ieede-:-! '0, rt•-: :-::m::ie!rrin ·jf lhe projecr from ils own resour!:es 

3. The grant may be released to the Staie Governrneni 1mr,,-;:,1,;_:et:: 

t.. The payments are adjustable in the account of ,he Cenlrat Govunmem ,n !he booi-:s tm:!er !he, sub-head indicated a.sunder.- 
Grant 

Demand NO. 40 
3601-GRANT-tN-Aro TO STATE GOVERNMENTS 
OB-GRANTS FOR CENTRAL PLAN SCHEMES 
1 11-SP EC/AL ASSrsr l'.NC E 

09-SPECIAL ASSISTANCE (S, A TES & UNION TERRl'rORY GCVERNMENTS) 
0035- GR.A.NT$ IN AID FOR CREATION OF CAP1TAL ASSETS 

5. The progressive l0tal!; c! t;fc;;;.; ~;.,;,,:; ,c!caseu ic., rnn ::i!aie Governments u11Jer the sub-head at 
., para 4 during the current financial year 2018-2D Hl so far including amount released in !his sanction ,f letter is as follows: 

/Rs in 1.:,khj 

6. The action taken on this rerter may be confirmed and c:orr<:>c;ness ol !'":e ;:,::,
1
;;rc:~sr\-c; :na1·, oe indicated. 

Copy To: 

Yol:f'.' ,_, . ._,u '\ . ·u:,·:..(l': I , I , 

<Jt1;.,...._(1:\'·' 1'3 •_r I 1~Lip l<a FfoyJ 
As srsta-u Director (P.F-S) 

Ph .. 2309-5644 

r~ ;,{etH-<-5 
I "'Y.C-- "=~- 
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~:1!5~qJTT{j' Jff~cf>Nl, ~f ,t, 
<i»R7 'i 

116
, ll>.1,, "'" ·,;rihr 'l'~i ... in,,;, ,i,,1, ,,,,,~, 

. ~: q,(12)');31.3/,/2013/~cfl-11 Sp .I:. 
3Rr_~, 2019 

,.., .. 
I (-;,/ I :-/ ( : '~' ...... ) 

'.i(!:?OV!, 

.:t>i . ·q:;_!!:ifr 
'l!tii"lr'f '1il>/ ,l1)cilfi) q; 1'1 ,p FIi ~ Ii R: fipjj VF; /.;o I I , i 1 : 'h • , , ,.,c,,; / · ,,,, ;\. 

Mmtfi)q; ir,i ~AT c'IB<'fi<'l 1TTvfR! filrm ilf<m< i/ ti\.;[ ;!J 'Jr ,11) ·1 •wq.,; ;\1 •n,, " 1 

~ R);;rm lw'0T J1eJcf</ lJfr 17.05 to Jfill!ffitl).i /;l;;;jj '<."i<k/~) 11/i) •/,j ikl/J · /.,'/L 
(l{'J-1) ~ cit ~ ilTTITT/i q.4(12)BUr1'/ 1 /2013 ~,r,,, 28 og £01,; ~,,,, ·.,.,.,.,,,, : I 
, 1-,rr •rr TT•n ·if<l erq]fu ~0 ~/i;,f ~r/i ~« .n wi:, ,n, 1 .; • 1. 1 .,; ,,, \· 1 ,, , , 1 , . · · , . ; : . 
/20/3/1002· 1007 f'l,il<J'i 28.092016 •J',) ,Jf[~I/ :,/,.;, t <l//'/1< ,/. ·/ ·/, I 

1 

.', ' 
( ) .i;. ; ':,.rl·, . . '), . . 
~ ·iN "'"' !('J >le:;;, il1'11') 'ffFr fr, mr, '11' I. Ui Ii':[< • I •;,I· I', .. , !j ,, I,:; ·' ,, . . , 

(.11.) / 1194 / 2012 / 191 /~q; 28.03.2018 SHI ,1 Ira "jiir ,; , k11.i ; ,)c1· : i,'' '· '· I ·' : 

t I w,lc ;/t ID<'r 'l/:i'f'rr ,ii "".l"'" "w J 3FJ'l!R 'J'ms,rn 111 r~, , m ·,l'- <Ir., ,, +1 , ,i ",, '. : , 
wrfM ... ;ii'1F! f.rr.r f<l<fiiurl:J'l!F1 '!ft/ ,m '"""r "l'ff •fc 1m1--10 ·,,r4 o1Yri/t1 :i11t11,r,,n 1w.i,. 
3ITOT ~ L~:,.~ ·' :.~;,.:1 cir iii!<'! ""T/'/l5Y <;onf.'rirr t&,n ;;i ;c1,, sn 1:. . ,; , , "/1 "1. ,, i;, 1 . 
:f3fl ~ ITTl'\,<p (i,i/5 It !1','R)) cit 3/r~iin ;JfqQ, l'/f tR th' I ;/,) fl'urf : .: · · , •.,, ·. , i · ; i 
-'>Ti tr. ·~t -i:rcc, a-)?T)<7 !=1~·1::Frr, ~TTfJ) f"&o, fi1r,rril--J:Jµ_p1 c1,7 ·;_cf',n:-nr.r1 11.i:rr 1 I . 

1Jl1f cpJ -;:IT+f ~~ rrir'fflB fi'GTHT ftlrn 3R>fcR l 

.., '· J1 
) ~"'" _ ........... 

..... '-. \ ·,i • 

iW.'\ 1. ·,o,'.\1 
c-fi>m.' .~k) 
at·:frlT u·tq~:Fh, 

·,z)qTT f~ro, rT-t:TF~) !,lf!;P! I 
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( 

} 
. ~fvff~T.:r XfiJlf 311iU)f1'rcn f~qiT{f r;r:; fqf~p:fr,;Fr f,)11-;; 1~;1r+:::.\ . j,,; I ,;·., ', .:: ·i'··.[ . 

. ·:S,~ffiTT/),&bf·.~Ffr it ~~qT ~fr x'411!Plr cli R4{Q 1TPT Y/f(;;g'J?i. ffB°xlrrr fif-;;1r,!i fj.-,,F ::::::r:: .· 
17.05 l!cTe"ZR R"Gfi ~.sn-2roo irfi.'r cTT} '3fcffftn tg 1J'r ::.TT).fr(9 ?TfJ,f'f:tFi ''!'l.! {'",..".-'. w:, :· 
lJ~~,,.,, . ' ~' .,..,.--\'...__ .;,. .,...,..:,. . A . ~ fv' .. . . . , 
..;'1",xH,-31R ~'"1CllcR-{?.fiy,'f •·1 '-'t'i:R'f i:r,,1c/Jx. 311\ tiT~l::r:.'lr ,1rr .:.:crlq·qrr,· 3i'i,;·i .. r.,(,! .,·;··1 ..;, ~wi , . 
7$·.cfITT'f.;s'Nc ::,m~ ~<IR·cn'Z c/'IB -::!3ffc1GH -:n/y,r.;;.;:; 2·77,~r;r.u·-1,r1n;'··(·.,'d. :.-.,:;• ;,·,·1'-1\" ·.i1·• , : I( -:, _,; \l J-/ , . , ,, ,v , , ~ \ I,, . • . , , , , ., , 

·n;:_,,;::r:-, -;:rr;r;r n,rr::r · '' ) P>. 4"1 ,.,.:,,. ' ' · ' · 
v;O(,\I, Vlli..,i, <>'"1'1 f!vfr'{ 'EJfi( 'ff/.Tff;f l'"ft;JlfXff T:f,\'.(l ~ ~·~1 q;f'l/f'5T°Z7 ;i) 'U Ti,•;I .. ~•·:•-i 

·'31./2013/577 ~~ 09.05.2016 if Btf Vfffn ~rfmr v3'i:J11'f (frtr··· 1) izri r:· .);; ·,::'. .. " :-'' : -~- 

Rti"l!T 
1n:rr . 27T I . \fern lf;{ cfi -3Fl'TR ,rFrZJ' vlx</ii7< f':f{f 3Tel&--=: '.~ r:: ;:i ;i; ~~-. ; :·\ ·' .. ; 

-K'_rfWi 27.09.2016 ,ff ~T Tf.1/ '3'q ;:lTfFf 7fffT1:1, "iJZ.'Pi t\'J .. 1. 

4(12)=~crrrrr;1;·~013 -A-.r;i:.· ?nnc?r1··· .. ,\ .... ?J ""f"/J'1·:··1 ., •• ,. ;,, ...... " •• ;•:, · ,.,."ii' i lct'11<,_, •. ,.,.J,•.-v o ~-1 :;1.-, ,.r; .... (·1<. fdX ,•··-.i:c, ,. 
;:,.= ,, c/J-'{ 1~'11 'F:I 

'*<. 

' .. -,:--. 
':.·"-.oo~.l 

/ 

. '3q'ff 3-ir,=rn)Rc:r mtfc Jfcfr<l ·if c:r,~i •{.:.:,fiqi:ilT ,Tf~r 27.7356AOC/ .. ::: •,:·:··: •. ·1 . '-..1.' . X ...? .. , . 

WFi'!~ W'i ~'7, Tf'cJTfR 31t'( '.:FlrrrcT't:?.iTJrr-1 ,) \?,i~r m?ic,~{ ::,fr? tff'{r;/~h!l 'r:.• :i1h,rr1x :nf'if:°J:,I ·: 
2013 -C,,. ·•Tmy· 26 ':rt 30(3) ·..;,. -:,:r.:;:-;,-f-. ·.,,,-n ~A·-,-,,,., 11-;. ~,:.::11·.::1c,1v."r -:r11';-,.·;·,.-·,.·1~, ,. _.,.,,. · ,..L. C{)f Cjp, - \l C() 'OJ"\:1·1(.1 'lY '{1,:(•/1•1 'iq 0lfil \'~, , . ./i \ 'I •·•q \•-:,•1 '.{:, ',- 

1
' , 

.q,....... · .,,i,.;:::,,, , A " ,, ,, ,. ' ··- ... . I 1c;.•1fq) 17.09.2013 ,1. rq~ 3t08.2016 cfqj cgc•f i080 1sm1 q;-1 .J{qfq '.:ii :('.\,!.; :::;;·;i' ~,_, ·.::· ·. ,: .; . 

\'l"JI ffi VJl"i ,;)-i\ """~ fci1'r wt sjfoft<Kl 'lr/m 3lf-~1'f 3RlHf Xrfm # cn);e z-c-i> ;- r, '.'f •'\: 

'T'IT 'fl I ·~ ~ "fr"1\R llR] '3,'1, )'ff~< ~ <'l>l 31J'iTT:'I furl) c,1~ i;~ '!<'iiffft """ ""'r' 
3ir0f ITTicn 28.09.2016 cnr iJJT~ )cl)lff ~rr ~·or t ~T1~n.1 F<hiTf,i·H~ :i:tr ~:--·;·:1 1i:. ·' ··1, '! ,. i 

Z-l' 28.09.2016 cgB 28 TTl'cm ·o ({) ,r,') 3T'iTITT ,fi l'fF~ 12 ~rffiV:(T 
1 

~ ' ~ i -M ·\f;'•-;,, "~T ·-·1 -J) ••·,1r·•· ~~ ~ '(Ji~f cfJT '311ci·q 3fefR, 'l t/1, ·Fr c/; ,,;, "<0. '.:;" :; .'.' 

?Tm 'Qci aq:;x~N • G1q/,S 'i:7) 'Hfl!.l qf~~l'c ·3r ·;'/ ·i.vr:1 i:!Yi ;;:k1Vix ~.it: ., . ',: :;.. 
= 27,87,53,723/- wgi'r (.:?;Tllf~ WIIi~f cfi'"~1?, xmnfr 01n1r. R1~r.r1 'gvfi{ x-1;\1 · ·· \<:: :::,/· 
q5f 3,iw,-~ ~ ~-;:rrcn.28.09:2016 ci1 ·i'z~ ';'.;~ffiilf{ ~c.f wn,fr:;:u •f1t:.'·.' ,:' 

--,,-,; \- ~ TfITT ..,~ 'l'lrrrJ c 1'.'.fGTfc/vTt m,~ur ~frc tTf°tr~rt'Z: '3T' 'i3<fi:i 31V;".;'f t·l -,;;·:,·,: ._,:-:; ,; •. ;,.; \JT/'( I j.q'I.<.,/ , YI \'.liJ<J 'i vt'-1 l x:, ,. ~ , 

frffl' ~7IT1 3-F:'!1-s q,~ v.tt:rc:rr. ~rRrf;tm wi.1rrr/-31'1f·;:p:11r~1 /~t;rf<.r (ti': -{~:.;;11). ·;:";:,;:;,; 

<AFf~[/ql cbl<lq1&1 ~- fli\Jl'c/~. \JITTT I 

·/; 

, •• ·, I ~ •. ; • 
. ' . . .;[ ,.· 

~.­ 
tffi11 

28.09.2016 
~ ::rrcn;t tPT !JGTfcTiJ!T At;,°"h-ur ~R 
(cg61 ~·~ fflT _78) 
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ZIT mfTf Jf47; i:b~ ~ ~)~~ ·crrcil x-f.Tft:i (:ft'.(~1"iJ ~c5'HFli (::~:·::-,•; ,i, 
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r·t 

' 

i :, 

~mft.!iq:- f.li::;iil=qin <tit :Uli:JVlfcjj <lll'lfflrJ\ t.\l 1) t1\'! t:-. 
1. f.R~t,fi. :~1 1.;<i c\;-,1,r ··:llli'~'i. xivn,'.n,, ,:;;w~~ ,);\ '>1it1'.1 ;j;:: i7',;,;., 

3m)W,'fl 'cfn ~\iH\!lF! ~hiN?i lii ·:-f-{!l'i.H·:":- :!.hr, f1 ~M,ir-··.-1 .. , 
;:.1tf1arcfi xfi.'ill <Jr:-~'[1:J 'f;;"UIT'mt. Jt"ll':t~ u,1 !;,t¼rt1 ;,r.z:1 ,f,! ·i.Tt; : i. 

2. 3IT~<R\. ~t'IH rc\1ifi!, ~\~H'.!l"FI "~~, 
3. mf~ ~en. ~':.;fr! "{[G'll GfrtnfiFli foitiHI l;!Q fh\;:;-ii\;;r,1 r';;ir1; !viO {~1,i!'. 
~s! (xlw[~.:n;) I . ,. 

4. ~ ~. 31?.'<lx I 
5. ,ffe! 3fcTT!?a ~~1 frcn'i !'tlo \f\tl1j~ <bl 3llc!Nui mt <n1'1•fli?1 tn 0.Fr-' ( 

;,_ ~ 31'~~ ,tr "iii 'fsQ.:n~'rn -:iTWi1ix q-:ii ii 1t·~ill'h1 i:-r,nti ·,1\': 
X!l- ~ i~ ·Ji f-::ro:c fr1i"'s.1i ·~:~1,\1"1-i<li -;~!F(i :\' :f-'.1 ri•~. ~-~··! 
~'H\'tlfl(ltf ·,t1 'JIF\'c11i~l '6'1 it .:, 'I. fo~I ')fr.I 1 

6. r.r~mif-V-..fr.p, l'tr1.'ll \'rtir11 ,~;;:-t_ 31v1c.n 1 
7. ~h5~~!c1.C:l{ ~ ~E-l1 :_sR-fcH I 

\_)V':~ '311 •1ITTSITf-l::l'tn, -~«.,·1 ~o. fClVIT{[, Ri1<:1l ~i_':FH I \ 
. 9, '\1ei'cT tB{fcf~T I 
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~ <I~ER ITT~ lf lfIB ~/2020 li C<lR ~ ~ c$T ~cm 1 

"!lT'1 il5T ""fp:f 01.08.2020 02.08.2020 03.03.2020 04.08.2020 05.08.2020 06.08.2020 07.08.2020 08.08.2020 09.08.2020 10.08.2020 11.08.2020 12.08.2020 13.08.2020 14.08.2020 15.08.2020 16.08.2020 

3t~ 1 1 l I I 1 I I I l l I 1 l l l 

*1ftro; 2 2 2 2 2 2 2 2 2 2 2 2 2 2 2 2 

~?.TM l l l I l I 1 l I l I l I 1 I l 

:f''ill-lT'lcf I l l l 1 1 I I I I l l I I l I 

tR@ 3 3 ' 3 3 3 3 3 3 3 3 3 3 _, 3 3 
_, 

~ l I I J 1 I 1 ! I l 1 1 1 1 l l 

~ I I 1 l 1 I I 1 l I 1 1 1 .I I l 

~ l I l I l l l 1 I l I l I I I I 

'Tlt<'R l I l I l I 1 l I l l l l I l 1 

~ 2 2 2 2 2 2 2 2 2 2 2 2 2 2 2 2 

~llc'-Sic; l 1 l I 1 I l I I I I I I 1 l I 

~ I I 1 I 1 l l I I l I 1 I l I l 

~TR l I l I I I I 1 l l l l 1 l l l 

ifi"<TT 2 2 2 2 2 2 2 2 2 2 2 2 2 2 2 

l-18T~ 
L 

m<r:- 19 19 19 .19 19 19 19 19 19 19 19 19 19 19 19 19 

fill, <PT~ 17.08.2020 18.08.2020 19.08.2020 20.08.2020 21.08.2020 22.08.2020 23.08.2020 24.08.2020 25.08.2020 26.08.2020 27.08.2020 28.08.2020 29.08.2020 30.08.2020 31.08.2020 ~™ 
~ l 1 I 1 l I l I l I l l l I l 31 

~ 2 2 2 2 2 2 2 2 2 2 2 2 2 2 2 62 

~ J l J I l l I l I l 1 1 1 I I 31 

~ l I I l l 1 1 1 1 1 I 1 l 1 I 31 

.'t.lc1c1 3 3 3 3 3 3 3 3 3 3 3 3 3 3 3 93 

.:,;~ l 1 I l I ] l l 1 1 l 1 l l 1 31 

~ 1 1 1 1 l ! l 1 l 1 I 1 l I l 31 

~ l l l 1 l l l l I 1 l 1 I l 1 31 

'TlttTl I l 1 l 1 I 1 l 1 l I l l 1 1 31 

~ 2 2 2 2 2 2 2 2 2 2 2 2 2 2 2 62 

~ l l I l l l 1 I 1 l l 1 l l 1 31 

~ 1 1 l l I l l l l l 1 I I 1 I 31 

~~ l l 1 I 1 I 1 l 1 l I 1 l 1 I 31 

~ 2 2 2 2 2 2 2 2 2 2 2 2 2 2 
, 62 L 

"l~lf<lEll<'Jq 

m<r:- 19 19 19 19 19 19 J9 19 19 19 19 19 19 19 19 589 
> = = 
~ = .., 
(T) 
I 

~ 
w w ~ ~ 

t:= 
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"1 • 1 ,;; "1 1~ "1 '1, ~I...., 1"1"11...::11 'I ·111,,.,,• 1._1._, -,._/ .Lo._,_._, . _,." .. - . ~. . .. ·- . -,._ 

lJl"lf <ITT "'IT.ii' !Jl.09.2020 02.09.2020 03.09.2020 04.09.2020 05.09.2020 06.09.2020 07.09.2020 08.09.2020 09.09.2020 10.09.2020 11.09.2020 12.09.2020 13.09.2020 14.09.2020 15.09.2020 16.09.2020 

~ l I l l I I I I I I l I l I 1 l 

~ 2 2 2 2 2 2 2 2 2 2 2 2 2 2 2 2 

f.ic'IT~~ l I I I I I 1 I I I I l l l l l 

w-s, '1i.\q l l 1 l ] I l I I l 1 l 1 l l 1 

1:fc1c'f 3 3 3 3 3 3 3 3 3 3 3 3 3 3 3 3 

~ I 1 I l I I l 1 l I I 1 I I I I 

~ l I l I l I I 1 I l l l 1 1 1 I 

~ l l I l I 1 I I 1 l l 1 I I 1 l 

111'i.lF1 I l l l I l l I I l l 1 1 l l 1 

~ 2 2 2 2 2 2 2 2 2 2 2 2 2 2 2 2 

~ I l l I 1 I 1 l I I l I l I l 1 

~ l I I I I I l I l l l I I l l I 

11\~in~F I l I I I 1 1 I I l 1 l l l l l 

~ 2 2 2 2 2 2 2 2 2 2 2 2 2 

lf~ 
2 2 2 

<WT:- 19 19 19 19 19 19 19 19 19 19 19 19 19 19 19 19 

1JT'i <Pl "TT<{ 17.09.2020 18.09.2020 19.09.2020 20.09.2020 21.09.2020 22.09.2020 23.09.2020 24.09.2020 25.09.2020 26.09.2020 27.09.2020 28.09.2020 29.09.2020 30.09.2020 <!Ff~ 

3iffi+f'.r( I 1 1 l 1 1 l I I 1 l l 1 1 30 

~ 2 2 2 2 2 2 2 2 2 2 2 2 2 2 60 

f.l<'ll~ l l I 1 l 1 1 1 1 I l 1 I I 30 

~ I I l I l l l l I 1 I ] t l 30 

'i:fc@ 3 3 3 3 3 3 3 3 3 3 3 3 3 3 90 

~ l I I l l l I I I I 1 I I 1 30 

~ l 1 l l l l I l l I l 1 I 1 30 

~ 1 l 1 l l 1 I l I I I I 1 1 30 

liJ'i.lH I I 1 l I l l I 1 1 1 I l 1 30 

~ 2 2 2 2 2 2 2 2 2 2 2 2 2 2 60 

~ I l l I I I I 1 I 1 I I l l 30 

~ I I 1 I l l 1 l l l 1 1 l 1 30 

~~ l l l 1 l l 1 1 I l I 1 l I 30 

<fMTT 2 2 2 2 2 2 2 2 2 2 2 2 2 2 60 
11r,1!'ilEl1<'\<l 

<WT:- 19 19 19 19 19 19 19 19 19 19 19 19 19 19 570 
I 

__,_ 
w 
.i:,. 
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OFFICE OF EXECUTIVE ENGINEE~R 
PUBLIC HEALTH ENGINEERING DEPARTMENT 

DIVISION BHIWADI NCR 
D-Blovk Bhagat singh Colony, Alwar By Pass Road Bhiwadi 

Email.- phed _ eencrbhd@rediffmail.com 
No.FQ/EE/PHED/N_C_'R/_B_H_D)-/2-0-2-1/ t~ .- l~ °I·-·········----------·----------·-···-··- Dater- -, it,~, ~'l,i) 

The Regional Officer, 
Rajasthan State Pollution Contral Board 
RIICO Industrial Area, Phase-II, Phool 
Bagh Chowk, Bhiwadi 

Sub.:- Regarding RO Plant and Water Supply Tankar Status In Nagar Parisad Area 
Bhiwadi 

In reference to the above-mentioned subject, Work order of installation and 
commissioning of all 8 nos RO plant was issued to Mis Amera Agency, Tamilnadu vide 
work order no 1437-1448 dtd 27.08.2020, after rescind the previous work order of Mis 
Fontus Water pvt. Ltd. due to not Operating & Maintaining the RO plant as per Contract 
Agreement. The work will be completed of all 7 no. already installed RO Plant and 1 no. 
RO Plant (which was not installed previously) up to 15.11.2020.(List enclosed all RO plant 
present status).Up to that period potable water will be provided through tanker 
transportation by 3 tractors and 19 tankers per day. (3-month tanker status enclosed) 

· (U mil, Kiirt~~~,1-) 
Executive Engineer 

PHED DN BHIWADI NCR 

No.FO/EE/PHED/NCR/BHD/20-21 \ t~-\ "1:>l\ 
Copy to following information and necessary action :- 
1. Addl. Chief Engineer, PHED Region, Alwar 
2. Superintending Engineer, PHED Circle NCR Alwar (i 

Exe~i~~r\ 
PHED ON BHIW ADI NCR 
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Report 05.10.2020 

RO Plant Status In Nagar Parisad Area Bhiwadi 

S.No. R.O. Plant Location 
Source RO Plant Remarks 

Available Present Status Installation 

1 Sahadod Yes Running Installed 

2 Harchandpur Yes Running Installed 

3 Mundana Meo Yes Running 
Installed but some 

parts missing Work order M/s Fontus Water P. Ltd. Delhi rescind and 
now new Work Order Released on dt. 21.08.2020 M/s 

4 Milakpur Gurjjar Yes Running 
Installed but some Amra Agency Tamilnadu. Work under progress of all 7 

parts missing Nos installed RO Plant and work to be completed upto 
15.11.2020 

5 Nagaliya No Installed 

Work Order Released Installed 6 Kharani No on dt. 29-09-2020 

7 Rampura No Installed 

Work order M/s Fontus Water P. Ltd. Delhi rescind and 

8 Khijuribas Yes Running Un-Installed 
now new Work Order Released on dt. 21.08.2020 M/s 
Amra Agency Tamilnadu. work to be completed upto 
15.11.2020 

~ . 
A-~l:e) 

..... 
w 
0) 

CT Y' VJ t'-, ' 
(Umestl Kumar Mee~a} 

Executive Engineer 
PHED Dn. Bhiwadi NCR 
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OFFICE OF TIIE ADDITIONAL CIIIEF ENGINEER 
PUBLIC IIEALTII EN(;INEERIN(; DEPARTi\lENT 

NCR 1rnGION1 ALWAR 
:\ln1H1 :\larh. Alwnr (!'.t 1ail·n\·r:il\\:II 11J!.:n,1il,S•!.1!l 

No.l\CE/NCRJALW/EE(NRW)/202O-211 \ \l'3 l-l'-l 4 g 1>:1111<1 :> I [ (.'.) \ j 1 010 
MIS Amara agencies in consortium with i\t/S Amurn nppliuncc 
l 

~80, Navshakti complex 
,. 

' Mettur road Et·otlc,T:uuilnadu,638011 

Suht-Dctnileil work order for the Balance work of providing installation and 

commissioning of 140 Nos reverse osmosis plants including O&M for a period of 

seven years after instullation in various water quality affected villages of 

Rajasthan in Alwar distt. on risk and cost NIT No03/I 9-20 (EC 1250.00 lacs) 

Rcf:-1.Approv~,1 of rates by the finance committee of 765 dt 06/08/2020(Minutcs 

issued on dt.17.08.2020) 

2.Temler document volume 1,11 & BOQ 
3. Chief Engineer Rural PHED Jaipur letter F()/PHED/CER/ROffcntlcr/ NCR 

Alwar/2019-20/5208-16dt. l 8.08.2020 
•: 
Dear sir, 
I_ With reference to above cited subject and reffcred letters The finance committee of 

RWSSMB,Jaipur Rajasthan have approved your offer refrence of the "Balance work of 

providing installation and commissioning of 140 Nos reverse osmosis plants including O&M for it 

period of seven years, after installation in various water quality affected villages of Rajusthnn in 

Al" ar on risk and cost" in its 765 melting held on dt.06.08.2020 on behalf of governor of 

Rajusthan. The total amount of work order based on approved rates shall be of INR 

16,77,70,000(ln word Sixteen carore seventy seven lacs seventy thousand onlyljun negotiated 

rates. The approved rates arc as belowr- 

(AjNew RO Plants 

I TDS 

Uph 

501Jt 

TorH 

·LEVEL Capacity No of Annroved Rates 
of RO RO Initial Half year VGF per plant 'fotnl amounts 
Plants 111 Plants payment (Rs.) 
LPII (Rs.) including initial 

payment 

(In lacs ) 

15000ppm 500 58 850000 35000 777.:.0 

Jlo8000ppm 500 15 850000 35000 2 \4.40 
-- ---"'~-------- - 

llo I 5000ppm 500 6 850000 JSO(l!l ~0.-10 

--- ---~""-' -~--~-~-- ... ------ ... - ... - ·•-·"- 

' I 

I 
. \· !' 

ASHK JI/PHED/692 (I) 
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h 

.'L The work shall be done stsrictly as per detailed scope of work. spccificution, 

terms and comdition laid in the tender document. 

-t You are requested to attend the office or Executive Engineer PHED, Rural Dn, lst 

NCR Alwar within 15 days from issuance or this order to execute the agrcrmncnt. 
). List of RO plants to be installed & already installed is incloscd with this letter. 

6. You have to make existing RO operational as early as possible 
7. As per pre bid meeting minutes, after signing of agreement you will be 

responsible for payment of electricity bill of already installed RO. 

All other terms, conditions , specifications and scope of work shall remain as 

specified in tender document. Any typographical error, mistake, commissioning and 

correction in this work order shall be correctetd as per terms and comdition of tender 

Jocument 

Please acknowledge the receipt of this work order. 
! . 

~~~~~ 
Addl. Chief Engineer 

r, -• PHED, Region-NCR Alw~ 

1· No:- l 4'17- _1 y 'I ~. . . Dated.- ~ 1 ~rp 
Copy to fellowing for mformat1on and necessary action. l ~ 
J. The P.S. to Principle Secretary to Govt. nmn, Rnjasthan Jaipur . 
2. F .\&CAO RWSSMB PHED, Rajasthan Jaipur. 
3. Technical member RWSSMB PHED, Rajasthan Jaipur. 
4. C hief Engineer (Rural) PHED, Jaipur. 
5. Superintcndirtg Eugineer PIIED1Cirdc Alwur/NCR Circle Alwar . 
6 Executive Engineer I>HED,Dn. NCR Rural On. I Alwar authorized to do agreement with Finn 
7.Eiccutivc Engineer PllED,On. Bchror/Rnjgarh/NCR Rural On. 1/11/llhiwalli are directed to 
gh t the location of every Installed & sanctioned RO Plant & get the tender document from this 

office. ~ 
~ "' ... ' 

Addi. Chief Engine · r 
~ 

': .... \ 

... 

' ' 

fl.SHI< ~I/PHED/694 140 
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Photograph 
RO Plants 

NGT case OA 124/2015 
Date of Joint Inspection : 05-06/10/2020 

Coordinates: N-28.196211, E- 76.880564 

Joint Inspection Report NOT case 124/2015 October 5th & 6th ,2020 Bhiwadi Page9 
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Coordinates: N-28.199345, E- 76.826430 
R O Plant at Sahdod 

Coordinates: N-28.207317, E- 76.883204 

Joint Inspection Report NGT case 124/201 S October 5th & 6th ,2020 Bhiwadi Page 10 
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Coordinates: N-28.203453, E- 76.864799 

Coordinates: N- 28.207655, E- 76.82703 

Joint Inspection Report NGT case 124/2015 October 5th & 6'" ,2020 Bhiwadi Page 11 
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Coordinates: N- 28.18281, E- 76.82703 Pro rosed site location of RO Plant Khaiurlbas 

145 
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OFFICE OF MUNICIPAL C0UNOL BHfWADI Projw Town: Bhiwatfl 
STP STATUS UNDER AMRUT PROJEC1 

Im:<: lliolD.la.?O ~ of Work am: S~tl.l\ of P'roj«t; 

Compa,.,n1 ! Scope of Wort I PfC,le!f.:1i Stat.\lS I I I I I I [q.ruJ,t(f! I I ' I I I S.Wllf Netwo·rk fKttuJ I 109 LI so ... _, _I ' l I KSC !.SCSi .,., ' 
J Pl.tntCip;,Kity 

SlPWOfic 
I EJ:.p,ected o«te o1 

STP Location V.tbies~rvinc I ..... ,la Re-uM! nftre.1:ted ~:ace I S<vpe("l Compk.1:ed("J 8-1.lncei"I HSC as per ter,der liSCJ.chM'd Cornpf,tion 
1i.int."l11ka, I I l ~¢r..cuhlnrr .:;,c,em:JN(e :.no spriokling of Xh!jerpur 

I I u1rtia;.t'!Wil'( t:•rm portion w~ are: IOOkin& for an Contajne.r Depot I P~ttt Cornmiuiooed on Date 17.09..2020. HSC wcric r..GO 1c :P,~Ald swareness amone lou! t.lrmers to 
STP 1 S.;:inthalkha Govt. Laod Gt41tal 3MLO 100" I 10000% O OC:K a545 2642 CommtS.Jioned lt onacing. Some crlli l worh like compound wall .Ch.:t:-t !tu::~ water for sc.,inscnal crops- as l,H!r T&c J-tillrchindpura I I fr:1.~.r~10: t.noi etc. is In pr('Kress al Stat!.' ~rage .t!'lcl waste water Po!icy. 5"1,j Clno,,u I I I 

I 55 <;clony I I Hc ·t"...a.i !t"o1!'1.Et«n:.~t i1ne rp:r~1'.f,£1!to1 Cor,-<-"'"-4~>Cft\tta C.Omplet~ on 2&09.20 18 Rli9 
c--•u"i.1f.CW.tl ~ IXtr\ "°" We are looking for an cc.. !ill£ linecoont:ctcd whic:h is ~r.-1n11395 No, 
NGO~~ spr~.illd aw;;irenes- amofti bcal farrr:ers to STP2 ~outing Boird 1.5MLO u,o,. 100.00,S 000" 763 Commiido~ OOU!m From U'.3 .10 2020 ft .s under bre.1k down 
•.:«_m-naico water for sccnsona l crops as per- T&C 

Satdpur 
76~ C4('IOl:iQn due ~o silt/loil <m:uml1l.1tion in MPS stim? 

cf !otltl! Sewerqe.aoo w•sre w.ilte.r Poficy ;!'.;-c:.li.;h sewer 1;ne It w1II r<?3ul'l'H:: operift icn on 
f.11 l0--...l020 

Sn>) KNnpur kh,npur ! 2MW 100% """" 53.1)0% 500 0 Utider Hip Caurt5tay Sinor ""1•18 

I I I 
'1:tr"::tO:.i~ut-,.!it\'t.sn,=;uc.e.~ ~rirkt"'C of Kehrani 

Pl.lntCotJ~on 0'9.09.2019 c.tmACT: ./Q.-'f ~rm ponK>n We -ire k>o kinc for •" 
M:iO to spreac aw,irencss anions lcca! farmers tc I 
.tcu:E,"t trea1ed w~tedor je:.J/'lSCl~I acps. as per T&C 811/ahoi I I 
uf St,ne Sewerace and w.:i.tte water Pclic:-1 STP4 MundanaMev 2MLO 100% 10000" 000% 1207 

I "--- 
~ delayed ilS bCx cui\lert cons-=: rue. ior, is Wlance for R.ampvra 

I 
lStiS (!~Wt( of .M!'w~r pipe fin~ from OFC. f\.,C bti lw.adi 

d~~ed .3 O crore :n OFCC by RiGS to due work Nayag.;on 
ltut and we 101.1c-h continue with OCiM OFC and WE: 
fOtC thrttn iu,,;i_ wo,\\f\J soon. M::P<:!..r>.1Mo 

I"""""'-""'••"'"'-""'::><<>•"" ,priokllng of khijoor,w~ j 
<,,rn:ag,ewFf bc!rm ;,en~. We ate k>olring for an 
NGO tc .$:preiild il\JQrencS$ amor,g loc.;al fiilrrr.ers to 

3MLO I 100.()0% 000% n., 823 Comr.i i.s.J l:nc.d Po.ant Commt~ on 2&.09.2020 ~ nn:~ wa1:e, for S-t!' .ansona l crops n per T&C 
STP S Nt!arExt SlP 100% 

I r St,tc s.--.,,.e and wane wa:« PoHcy \1~~£,H I l I 
I 

<-ff-- 
.,,..- COMMISSIONER. 
MUNIOPAl COUNQl BHIWAOI 

> = = ~ 
I ~ = -. 

~ 
I 

....... 

>-i 

+:>- 

~ 

0) 
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( 

Photograph of 
STP in Bhiwadi 

STPs at Bhiwadi 

STP 1.5 MLD RHB 

During visit STP was Non operational due to silt accumulation in MPS line in last 4 days 
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STP operational status & treated sample collection in Sump tank 
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{ 

STP 3.0 MLD BIDA un stabilized condition no flow commissioning on 28.09.2020 

STP 3.0 MLD at BIDA, Bhiwadi 

Joint Inspection Report NGT case 124/2015 October 51
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STP 3.0 MLD at Santhalak non-operational due to silt accumulation in MPS 

.t"1•td.¥:.i4 
t.OflQ'IH)l$r' 1t, tt~f06V 
t::liwodQf'f 4'!;,'J fJ•.:t,'11 
Ac1.1,,11ut .• Jrj:·m 
I nne f o,ott--Jtt:,n, 1 ~$ 'l:J9 
t-40v,: S~ntOaf.l $ ro ~ MU) 

fH1in".f!othf.ii;"T f 41;':t'\1.5 
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/(~ Annexure- X 
r egrona irectorate entra 

\....u1Ru1H'urn.bTt'(.;/ I ' '· ~ ....-:~ J .. ~- "Parivesh Bhawan" CUSTOMER COPY.,,_ .................. -- .... 
Paryavaran Parisar, E-5, Arera Colony, Bhopal · 462016 I 

C b rvi,°-.STER CC~\' -·~··l•t···'····· ....................... 11•··· 
kl.QUID SAMPLE ANALYSIS REPOJ; If l 

rnpy FOR I AB UC ............. w, .. , .......... ,.,.. 
Sample from NGT Case No. 124/2015 Test report no. 20-21/32 

Sample description STP (2 MLD) Outlet, Mundanamev, Bhiwadi 
Date 21.10.2020 (Raj) 

Date of sample collection 05.10.2020 Type of sample Grab 
Date of sample receipt 12.10.2020 Sample collected by Sh. MB Nirnje, Sh. P K Jain 
Date of analysis 12.10.2020 to 19.10.2020 
S.No. Parameters Unit Result Method S.No. Parameters Unit Result Method 

I Temperature oc . - 36 Cadmium (as Cd) rng/L - APHA3lll B 
2 Odour - - - 37 Chromium Total mg/L - APHA3111 B 
3 Appearance - - 38 Copper (as Cu) mg/L - APHA 3111 B 
4 Colour Pt-Co Scale - APHA, 2120-B 39 Lead (as Pb) mg/L - APHJ\ 3111 B 
5 Residual Chlorine mg/L - APHA 4500-Cl-B 40 Nickel (as Ni) mg/L - APHA 3111 B 
(i, Dissolved Oxygen mg/L - APHA 4500-O-C 41 Zinc (as Zn) mg/L - APHA 3lll B 
7 pH pH unit 7.28 APHA, 4S00H+B 42 Iron (as Fe) mg/L - APHA31 II B 
8 Specific Conductivity umho/cm - APHA 2510 B 43 Manganese (as Mn) mg/L - APHA 3111 B 
9 Suspended Solids mg/L 18 APHA 2540D 44 Cobalt (as Co) mg/L . APHA3111 I3 
JO Total Dissolved Solids mg/L 873 APHA2540 C 45 Boron (as B) mg/L - APHA31 l 1 B 
11 Total Solids mg/L - APHA2540B 46 Vanadium (as V) rng/L - APHA3111 B 
12 Fixed'Dissolved Solid mg/L - APHA2540 E 47 Arsenic (as As) µg/L - APHA 3112-B 
13 COD mg/L 61 APHA, 5220 B 48 Mercury (as Hg) µg/L - APHA 3112-B 
14 BOD (3 days, 27°C) mg/L 14 IS 3025, 1993 49 Selenium (as Se) µg/L - APHA 3112-B 
15 Chloride mg/L . APHA, 4500-CL-B 50 Tin (as Sn) µg/L - APHA3112-B 
16 Total Alkalinity mg/L - APHA 2320-B 51 Antimony (as Sb) µg/L - APHA 3112-B 
17 T. Hardness (as CaCO3) mg/L 339 APHA 2340-C 52 a-BHC µg/L . APHA 6630 B 
18 Ca Hardness (as CaCO3) mg/L - APHA 3500-Ca-B 53 P-BHC µg/L . APHA 6610 B 
19 Mg Hardness (as CaCO3) mg/L - APHA 3500-Mg-B 54 y- BHC (Lindane) µg/L . APHA 6610 B 
20 Oil & Grease ing/L 1.8 APHA 5520-D 55 6-BHC µg/L - APHA6630 B 
21 Total Kjehdal Nitrogen mg/L - APHA 4500-Norg-C 56 Aldrin µg/L . APHA 6630 B 
22 Turbidity N.T.U. - APHA, 2130-B 57 n-Endos. µg/L . APHA 6630 B 
23 Phosphate (as P) mg/L 0.3416 APHA 4500-P-D 58 pp-DDE µ!,'/L - APHA 6630 B 
24 Sulphate (as SO4) mg/L ll.95 APHA 4500-SO4-E 59 Dieldrin µg/L - APHA6630 B 
25 Ammo. Nitrogen (as NH3) mg/L 0.l863 APHA 4500-NH3-F 60 P-Endos. ug/l, . APHA 6630 B 
26 Nitrite Nitrogen (as N) mg/L - APHA 4500-NO2-B 61 op-DDT µg/L - APHA 6630 B 
27 Nitrate Nitrogen (as N) mg/L . APHA 4500-NO38 62 pp-DDT ug/L - APHA6630 B 
28 Fluoride (as F) mg/L . APHA 4500-F-D 63 Monocrotophos (MCP) ug/l. APHA 6630 B 
29 Sodium (as Na) mg/L - APHA 3500-Na-B 64 Dirnethoate (DMT) µg/L . APHA6630 B 
30 Potassium (as K) mg/L - APHA 3500-K-B 65 M-Parathion (MPT) µg/L . APHA 6630 B 
31 Chromium (as Ct6) mg/L - APl-lA 3500-Cr B 66 Malathion (ML T) [ig/L "" APHA 6630 B 
32 Boron (as B) mg/L - APHA 4500-8-C 67 Chloropyriphos (CPP) µg/L APHA 6630 B 
33 Faecal Coliform Fc;tl00ml 43 APHA 9221-E 68 Ethion µg/L . APHA 6630 B 
34 Total Coliform TC/I00ml 240 APHA 9221-B 69 mg/L 
35 Bioassay Test % Survival - APHA 8910 A-C 70 mg/L . 

tL-- 
Milind Kumar~r.L .. ". 
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' - . Regional Directorate (Central) 
0 CUSTOM'~lS~i»¥ .!~':'.:::::.::.:t: . .'..! .. ~.- ... , - -· "Parivesh Bhawan" ~ ~-] 

Paryavaran Parisar, E-5, Arera Colony, Bhopal - 4620 ~ I i.<\STER CC:-''' i 
C C . "'···--1 .......... ,-., ..... _ .. , ... ,.. ' 

LIQUID SAMPLE ANALYSIS Rf,PQJn: COPY FOR LAB l/C 1>-111•, .. 4; .... ~ ................. ~-···· 

Sample from NGT Case No. 124/2015 Test report no. 20-21/35 

Sample description 
Drain at Nagina Garden near road side, 

Date 21.10.2020 
Bhiwadi (Raj) 

Date of sample collection 05. l0.2020 Type of sample Grab 

Date of sample receipt 12.10.2020 Sample collected by Sh. M B Nimje, Sh. P K Jain 

Date of analysis 12.10.2020 to 19.10.2020 

S.No. Parameters Unit Result Method S.No. Parameters Unit Result Method -- J Temperature oc . - 36 Cadmium (as Cd) rng/L . APHA 3111 B 

2 Odour - . . 37 Chromium Total mg/L - APHA 3111 B 

3 Appearance - - - 38 Copper (as Cu) mg.IL - APHA 3111 B 

4 Colour Pt-Co Scale - APHA, 2120-B 39 Lead (as Pb) mg.IL - APHA 311 l B 

5 Residual Chlorine mg/L - APHA 4500-Cl-B 40 Nickel (as Ni) mg/L - APHAJll l B 

6 Dissolved Oxygen mg/L - APHA 4500-O-C 41 Zinc (as Zn) rng/L - APHA 3111 B 

7 pH pH unit 7.3 APHA, 4500H+B 42 Iron (as Fe) mg/L - APHA3lll B 

8 Specific Conductivity µmho/cm . APHA2510B 43 Manganese (as Mn) mg/L - APHA3111B 

9 Suspended Solids mg/L 29 APHA 2540 D 44 Cobalt (as Co) mg/L - APHA 311 I B 

10 Total Dissolved Solids mg/L 1350 APHA 2540 C 45 Boron (as B) mg/L - APHA 311 l B 

11 Total Solids mg.IL - APHA2540 B 46 Vanadium (as V) mg/L . APHAJlll B 

12 Fixed Dissolved Solid mg/L - APHA 2540 E 47 Arsenic (as As) µg/L - APHA 3112-B 

13 COD mg/L 143 APHA, 5220 B 48 Mercury (as Hg) ug/l. APHA 3112-B 

14 BOD (3 days, 27°C) . mg/L 21 IS 3025, 1993 49 Selenium (as Se) µg/L - APHA 3112-B 

15 Chloride mg/L 385 APHA, 4500-CL-B 50 Tin (as Sn) µg/L - APHA3l 12-B 

16 Total Alkalinity rng/L - APHA2320-B 51 Antimony (as Sb) µg/L - APHA 3112-B 

17 T. Hardness (as CaCO3) mg/L 940 APHA2340-C 52 c1-BHC 11g/L . APHA 6630 13 

18 Ca Hardness (as CaC01) mg/L - APHA 3500-Ca-B 53 (3-BHC µg/L - APHA6630 B 

19 Mg Hardness (a~ CaCO3) mg/L . APHA 3500-Mg-B 54 y- BHC (Lindane) JLg/L . APHA6630 B 

20 Oil & Grease mg/L - APHA 5520-D 55 8-BHC µg/L - APHA 6630 B 

21 Total Kjehdal Nitrogen mg/L - APHA 4500-Norg-C 56 Aldrin Jtg/L - APHA 6630 B 

22 Turbidity N.T.U. . Al'HA, 2130-B 57 u-Endos. µg/L APHA 6630 B 

23 Phosphate (as P) mg/L 2.ll99 APHA 4500-P-D 58 pp-DDE ug/L - APHA6630 B 

24 Sulphate (as SO4) JllglL 55.77 APHA 4500-SO4-E 59 Dieldrin µg/L . APHA6630 B 

25 Ammo. Nitrogen (as NH3) mg/L - APHA 4500-NH3-F 60 ~ -Endos, ug/L . APHA 6630 B 

26 Nitrite Nitrogen (as N) mg/L - APHA 4500-NO2-B 61 op-DDT JLg/L - APHA6630 B 

27 Nitrate Nitrogen (as N) mg/L . APHA 4500-NO3B 62 pp-DDT µg/L . APHA6630 B 

28 Fluoride (as F) mg/L 0.42 APHA 4500-F-D 63 Monocrotophos (MCP) ~lg/L . APHA6630 B 

29 Sodium (as Na) rng/L - APHA 3500-Na-B 64 Dimethoate (DMT) µg/L - APH/\6630 B 

30 Potassium (as K) mg/L - APHA 3500-K-B 65 M-Parathion (MPT) ug/l, - APHA 6630 B 

31 Chromium (as Ct6
) mg/L - APHA 3500-Cr B 66 Malathion (MLT) ug/L - APHA 6630 B 

32 Boron (as B) mg/L - APHA 4500-B-C 67 Ch!oropyriphos (CPP) µg/L - APl:-IA 6630 B 

33 Faecal Coliform FC/J00ml - APHA 9221-E 68 Ethion ~1g/L - APHA 6630 13 

34 Total Coliform TC/l00ml - APHA 9221-B 69 mg/L - 
35 Bioassay Test % Survival . APHA 8910 A-C 70 mg/L - 

ihvl ~' 
( 

,..._ ,.,,./ Milind Kumar. .\1:t?g.: ,,,,.. 
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'••, 

•. Regional Directorate (Central) 
CUSTOME R<c~J.illJJ!.!~kff..~{}~2- . ._ ! --: "Parivesh Bhawan" 

'. ~! ', I -·. Paryavaran Parisar, E-5, Arera Colony, Bhopal - · ~2Qs{r-R - ---~·. , ... ..., ::.: \ l,i_;, ; - C • . ....... ' .. -~ \.,,. .. , ·#··~ ·~ .. ,. ....... 
LIQUID SAMPLE ANALYSIS REPORT 

I 

COPY FOR LAB t1C ................. , ....... _ _j 

Sample from NOT Case No. l 24/20 l 5 Test report no. 20-21/34 

Sample description Drain near Modern Public School road side, 
Date 21.10.2020 Dharukheda Road, Bhiwadi (Raj) 

Date of sample collection 05.10.2020 Type of sample Grab 
Date of sample receipt 12.10.2020 Sample collected by Sh. MB Nimje, Sh. PK Jain 
Date of analysis 12.10.2020 to 19.10.2020 
S.No. Parameters Unit Result Method S.No. Parameters Unit Result Method 

I Temperature "C - - 36 Cadmium (as Cd) rng/L - APHA3111 B 
2 Odour - - . 37 Chromium Total mg/L . APHA3111 B 
3 Appearance - - - 38 Copper (as Cu) rng/L - APHA 3111 B 
4 Colour Pt-Co Scale - APHA, 2120-B 39 Lead (as Pb) mg/L - APHA 3111 B 
5 Residual Chlorine mg/L . APIIA 4500-Cl-B 40 Nickel (as Ni) mg/L - APHA3111 B 
6 Dissolved Oxygen mg/L - APHA 4500-0-C 41 Zinc (as Zn) mg/L - APHA31 ll B 
7 pH pH unit 7.44 APHA, 4500H+B 42 [ron (as Fe) rng/L . APHA3111 8 
8 Specific Conductivity µmho/cm - APHA2510 B 43 Manganese (as Mn) mg/L . APHA311 l B 
9 Suspended Solids mg/L 41 APIIA 2540 D 44 Cobalt (as Co) mg/L - APHA 3111 B 
10 Total Dissolved Solids mg/L 1214 APHA 2540 C 45 Boron (as B) rng/L - APHA 3111 B 
II Total Solids mg/L - APHA2540 B 46 Vanadium (as V) mg/L . APHA 3111 8 
12 Fixed Dissolved Solid mg/L - APHA 2540 E 47 Arsenic (as As) µg/L - APHA 3112-8 
13 COD mg/L 193 APHA, 5220 B 48 Mercury (as Hg) µg/L - APHA 3112-B 
14 BOD (3 days, 27°C) mg/L 39 IS 3025, 1993 49 Selenium (as Se) µg/L - APHA 3 112-B 
15 Chloride mg/L 380 APHA, 4500-CL-B 50 Tin (as Sn) µg/L . APHA 3112-8 
16 Total Alkalinity mg/L . APHA2320-B 51 Antimony (as Sb) µg/L . APHA 3112-B 
17 T. Hardness (as CaC03) mg/L 515 APHA 2340-C 52 u-BHC µg/L - APHA6630 B 
18 Ca Hardness (as CaC0:1) mg/l, - APHA 3 500-Ca-8 53 ~-BHC 11g/L APHA 6630 B 
19 Mg Hardness (as CaC01) 111g/L - APHJ\ 3500-Mg-B 54 y- BHC (Lindane) ~tg/L . APHA 6630 B 
20 Oil & Grease mg/L . APHA 5520-D 55 6-BHC µg/L - APHA 6630 B 
21 Total Kjehdal Nitrogen rng/L . APHA 4500-Norg-C 56 Aldrin µg/L - APHA6630 B 
22 Turbidity N.T.U. - APHA, 2130-B 57 n-Endos, µg/L - APHA 6630 B 
23 Phosphate (as P) mg/L 2.0541 APHA 4500-P-D 58 pp-DDE µg/L APHA 6630 B 
24 Sulphate (as S04) mg/L 95.6 APHA 4500-S04-E 59 Dieldrin ftg/L - APHA 6630 B 
25 Ammo. Nitrogen (as NH3) mg/L - APHA 4500-NHrF 60 P-Endos. µg/L . APHA 6630 B 
26 Nitrite Nitrogen (as N) rng/L - APHA 4500-NO2-B 61 op-DDT µg/L - APHA 6630 B 
27 Nitrate Nitrogen (as N) rng/L - APHA 4500-N03B 62 pp-DDT µg/L . APHA6630 B 
28 Fluoride (as F) mg/~ 0.45 APIIA 4500-F-D 63 Monocrotophos (MCP) µg/L - APHA 6630 B 
29 Sodium (as Na) rng/L - APHA 3500-Na-B 64 Dirnethoate (DMT) µg/L - APHA 6630 B 
30 Potassium (as K) rng/L - APHA 3500-K-B 65 M-Parathion (MPT) µg/L - APHA 6630 B 
3 I Chromium (as ct6) rng/L . AP!-IA 3 500-Cr B 66 Malathion (ML T) ug/l, . APHA 6630 B 
32 Boron (as B) ing/L . APHA 4500-H-C 67 Chloropyriphos (CPP) µg/L - APHA 6630 B 
33 Faecal Coliform FC/I00ml - APHA 9221-E 68 Ethion µg/L - APHA 6630 B 
34 Total Coliform TC/J00ml - APllA9221-B 69 rng/L - 
35 13 ioassay Test % Survival - APHA 8910 A-C 70 mg/L - 
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Central Pollution Control Board 
., Regional Directorate (Central) 

CUSTOME<;;.
1f6}.J?~~~~~~~!.:~:.:~.--··· f . . .. __ , 

' "Parivesh Bhawan" .• ~~;' Paryavaran Parisar, E-5, Arera Colony, Bhopal -- 46 , ' .. ~ 2016 · 
C cb :,:.~ ~rr.:R cc.-·: . 

........ , .. ~ •• ,. • 4 ........ ~ ........... 

L_I_QUIQ..$..AMPI.E ANALYSIS REPORT COPY FOR LAS If(: • ,. ',,, ., ,., ... ,~,u1<•*,.''" 

Sample from NGT Case No. 124/2015 
--·- 

Test report no. 20-21/37 

Sample description 
Open Pond at Bcstck Centre, Dharukheda, Date 21.l 0.2020 
Haryana 

Date of sample collection 07.10.2020 Type of sample Grab 

Date of sample receipt 12.10.2020 Sample collected by Sh.MB Nimje, Sh. P K Jain 

Date of analysis 12.10.2020 to 19.10.2020 

S.No. Parameters Unit Result Method S.No. Parameters Unit Result Method 

I Temperature oc . . 36 Cadmium (as Cd) mg/L - APHA 3111 B 

2 Odour - . . 37 Chromium Total mg/L . APHA3l ll B 

3 Appearance . - - 38 Copper ( as Cu) mg/L . APIIAJI 11 B 

4 Colour Pt-Co Scale . APHA, 2120-B 39 Lead (as Pb) rng/L - APHA3lll B 

5 Residual Chlorine mg/L - APHA 4500-Cl-B 40 Nickel (as Ni) mg/L - APHA 3111 B 

6 Dissolved Oxygen mg/L - APHA 4500-O-C 41 Zinc (as Zn) mg/L . APHA 3111 B 

7 pH pH unit 7.25 APHA, 4500H+B 42 Iron (as Fe) rng/L APHA 3111 B 

8 Specific Conductivity urpho/cm - APHA2510B 43 Manganese (as Mn) mg/L . APHA 3111 B 

9 Suspended Solids mg/L 28 APHA2540 D 44 Cobalt (as Co) mg/L - APHA 3111 B 

10 Total Dissolved Solids mg/L 1393 APHA 2540 C 45 Boron (as B) mg/L . APHA 3111 B 

11 Total Solids mg/L - APHA 2540 B 46 Vanadium (as V) rng/L - APHA 3111 B 

12 Fixed Dissolved Solid mg/L - APHA 2540 E 47 Arsenic (as As) 11g/L APHA 3112-B 

13 COD mg/L 200 APHA, 5220 B 48 Mercury (as Hg) ug/L - APHA 3112-B 

14 BOD (3 days, 27°C) mg/L 60 IS 3025, 1993 49 Selenium (as Se) ug/L . APHA3112-B 

15 Chloride mg/L 337 APHA, 4500-CL-B 50 Tin (as Sn) µg/L . APHA 3112-B 

16 Total Alkalinity mg/L . APHA 2320-B 51 Antimony (as Sb) 11g/L . APHA3l 12-B 

17 T. Hardness (as CaCO3) mg/L 492 APHA 2340-C 52 u-BHC ug/L . APHA 6630 B 

18 Ca Hardness (as CaCO1) mg/L - APHA 3500-Ca-B 53 P-BHC 11g/L - APllA 6630 B 

19 Mg Hardness (as CaCO1) mg/L - APHA 3500-Mg-B 54 -y- BHC (Lindanc) ug/l. . APHA 6630 B 

20 Oil & Grease mg/L - APHA5520-D 55 5-DHC 11g/L . APHA 6630 B 

21 Total Kjehdal Nitrogen mg/L . APHA 4500-Norg-C 56 Aldrin µg/L . APHA 6630 B 

22 Turbidity N.T.U. . APHA, 2130-B 57 n-Endos. ftg/L . APHA 6630 B 

23 Phosphate (as P) mg/L 2.308 APHA 4500-P-D 58 pp-DDE ug/l, . APHA 6630 l3 

24 Sulphate (as SO4) mg/L 98.59 APHA 4500-SO4-E 59 Dieldrin µg/L APHA6630 B 

25 Amn10. Nitrogen (as NH3) mg/L . APHA 4500-NH1-F 60 ~ -Endos. µg/L . APHA 6630 B 

26 Nitrite Nitrogen (as N) mg/L - APHA 4500-NO2-B 61 op-DDT ftg/L APHA 6630 B 

27 Nitrate Nitrogen (as N) mg/L - APHA 4500-NO3B 62 pp-DDT ug/L . APH/\6630 B 

28 Fluoride (as F) mg/L 0.52 APHA 4500-F-D 63 Monocrotophos (MCP) µg/L - APIIA 6630 B 

29 Sodium (as Na) rng/L - APHA 3500-Na-B 64 Dirnethoate (DMT) [tg/L - APHA 6630 B 

30 Potassium (as K) mg/L . APHA 3500-K-B 65 M-Parathion (MPT) µg/L . APHA 6630 B 

31 Chromium (as Cr+11) rng/L - APHA 3500-Cr B 66 Malathion (MLT) µg/L - APHA 6630 B 

32 Boron (as B) rng/L . APHA 4500-B-C 67 Chloropyriphos (CPP) ug/L . AP!!A 6630 B 

33 Faecal Coliform FC/IO0ml - APHA 9221-E 68 Ethion µg/L . APHA 6630 B 

34 Total Coliform TC/IOOml . APHA 9221-B 69 mg/L - 
35 Bioassay Test % Survival - APHA 8910 A-C 70 mg/L 

A~ Milind Ku~id ·' ... 
Prepared by Labo'ftate~yi !fle:tll~ U 
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( 
egiona irectorate entra --- ,~ ., n·-~ I<> ,- t'l'r" I - "Parivesh Bhawan" b 9~sTOMERCOPY.~_::, __ ................ _ f -~; 

Paryavaran Parisar, E-5, Arera Colony, Bhopal - 1,16, 
C C !i'i.~STf:R cc:-·: 

1,lQUID SAMPLE ANALYSIS REPORT ¥<1<1• ... -,.,, ••••• ~-. ......... ,, •• ,, •• 

' . J'.:;'/ f:f"I:) I ~ t, H"' 
. - .. - ,., .. ,. .. ,, .................... Sample from NGTCaseNo. 124/2015 Test report no. 1:.rn-1, 1738 .. _J 

Sample description Open Pond at Dharukheda Industrial Area at 
Date 21.10.2020 Amul Sagar, Haryana 

Date of sample collection 07.10.2020 Type of sample Grab 
Date of sample receipt 12.10.2020 Sample collected by Sh. M B Nimje, Sh. P K Jain 
Dute of analysis 12. l 0 2020 to I 9.10.2020 
S.No. Parameters Unit Result Method S.No. Parameters Unit Result Method 

I Temperature oc - . 16 Cadmium (as Cd) mg/L . APHA3lll B 
2 Odour - . . 37 Chromium Total mg/L . APHA311 I B 
3 Appearance . . . 38 Copper (as Cu) mg/L APHJ\3111 B 
4 Colour Pt-Co Scale . APHA, 2120-B 39 Lead (as Pb) mg/L . APHA 3111 B 
5 Residual Chlorine mg/L . APHA 4500-Cl-B 40 Nickel (as Ni) rng/L . APHA3lll B 
6 Dissolved Oxygen mg/L . APHA 4500-O-C 41 Zinc (as Zn) mg/L . APHA31 l l B 
7 pll pH unit 4.77 APHA, 4500H+B 42 Iron (as Fe) rng/L . APHA3ll l B 
8 Specific Conductivity urnho/cm . APHA 2510 B 43 Manganese (as Mn) mg/L - APHA 3111 B 
9 Suspended Solids mg/L 357 APHA 2540 D 44 Cobalt (as Co) rng/L . APHA3lll B 
IO Total Dissolved Solids mg/L 3077 APHA 2540 C 45 Boron (us B) mg/L . APHA3ll 1 B 
11 Total Solids mg/L . APHA2540B 46 Vanadium (as V) mg/L . APHAJlll B 
12 Fixed Dissolved Solid mg/L . APHA 2540 E 47 Arsenic (as As) µg/L . APHA 3112-B 
13 COD mg/L 2858 APHA, 5220 B 48 Mercury (as Hg) µg/L - APHA 3112-B 
14 80D (3 days, 27°C) mg/L 1420 IS 3025, 1993 49 Selenium (as Se) µg/L . APHA3112-B 
15 Chloride tng/L 689 Al'HA, 4500-CL-B 50 Tin (as Sn) µg/L •. APHA31 l2-B 
16 Total Alkalinity mg/L . APHA 2320-B 51 Antimony (as Sb) µg/L - APHA 3112-B 
17 T. Hardness (as CaC03) mg/L 232 APHA 2340-C 52 a-BHC µg/L - APIIA6630 B 
18 Ca Hardness (as CaCO"J) rng/L . APHA 3500-Ca-B 53 ~-BHC }lg/L . APHA6630 B 
19 Mg Hardness (as CaCO3) mg/L . APHA 3500-Mg-B 54 y- BHC (Lindune) µg/L APHA 6630 l3 
20 Oil & Grease mg/L . APHA 5520-D 55 6-BHC µg/L . APHA 6630 B 
21 Total Kjehdal Nitrogen mg/L . APHA 4500-Norg-C 56 Aldrin µg/L . APHA66J0 B 
22 Turbidity N.T.U. . APHA, 2130-B 57 u-Endos. µg/L - APHA6630 B 
23 Phosphate (as P) rng/L 1.3352 APHA 4500-P-D 58 pp-DOE µg/L . APHA 6630 B 
24 Sulphate (as SO4) mg/L 95.6 APIIA 4500-SO4-E 59 Dieldrin ug/l, . APHA6630 B 
25 Ammo. Nitrogen (as NH3) mg/L . APHA 4500-Nl-!3-F 60 P-Endos. µg/L . APHA6630 B 
26 Nitrite Nitrogen (as N) mg/L . API!A 4500-NO2-B 61 op-DDT µg/L - APHA 6630 l3 
27 Nitrate Nitrogen (as N) mg/1. . APHA 4500-NO38 62 pp-DDT µg/L . APHA6630 B 
2R Fluoride (as F) mg/L 0.56 APHA 4500-F-D 63 Monocrotophos (MCP) ug/l, . APHA 6630 B 
29 Sodium (as Na) mg/L . APHA 3500-Na-B 64 Dimethoate (DMT) µg/L . APHA 6630 B 
30 Potassium (as K) mg/L - APHA 3500-K-B 65 M-Parathion (MPT) µg/L . APHA6630 B 
31 Chromium (as Ct6

) mg/L . APHA 3500-Cr B 66 Malathion (ML T) µg/L - APHA6630 B 
32 Boron (as B) mg/L - APHA 4500-B-C 67 Chloropyriphos (CPP) flg/L . APHA 6630 B 
.33 Faecal Coliform FC/l0Oml - APHA 9221-E 68 Ethion µg/L - APHA 6630 B 
34 Total Coliform TC/I00ml - APHA 9221-B 69 mg/L . 
35 Bioassay Test % Survival . APHA 8910 A-C 70 mg/L - ,_ 
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Photograph of Drains in Bhiwadi , Kuskhera 

Drains in Bhiwadi 

Open drains in Khuskhera industrial area back side of'Shree Cement& Intake point ofM/s. Honda 
two vehicle at Khuskhera 

Joint Inspection Report NGT case 124/2015 October 5th & 611' ,2020 Bhiwadi Page? 
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Darin open pond at Dharuhera industrial area near M/s. Amul Sagar Industry 

Joint Inspection Report NGT case 124/2015 October 51.h & 6th ,2020 Bhiwadi Page 8 
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· Annexure- XII · 

mow WITH AAJASTHAn 

Rajasthan State Industrial Development & 
Investment Corporation Limited 
(A Rajasthan Govt. Undertaking) 
RllCO Chowk, Udyog Bhawan, Bhiwadi-I 
Ph. No. : 01493 - 221186, 220070 
Fax No. : 01493 - 220169 
E-mail: bhiwadil@riico.co.in 
No.: a1.:3~C\ 
T--- \~ ,. a_o~ "t> 

Regional Officer 
Rajasthan State Pollution Control Board 
Bhiwadi. 

Sub. :- Status report regarding progress made by RlICO in compliance of 
directions of Hon'ble NGT in OA no. 124/2015. 

Dear Sir , 

In continuation to conversation held yesterday and today with your goodself and 
representatives of CPCB Bhopal and Ministry of Environment Forest & Climate 
Change, kindly find enclosed herewith the progress made by RIICO on various 
direction of Hon'ble NGT in aforesaid OA no. 124/2015. 

Thanking 'ou, 

Yours Fai hfully 
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Updated progress report on various Environmental issues 

s. 
No. 

Directions of 
Hon'ble NGT 

Updated Compliance by RUCO 

Industrial Area Bhiwadi was setup around 40 years ago. At 
that time a system of open drainage system in a length 
around 90 km was developed for industrial effluent/ storm 
water flow. Later on CETP of capacity 9.0 MLD was developed 
to treat industrial effluent along with domestic sewage 
coming from industries as well as village Bhiwadi, Ghatal, 
Harchandpur, Santhalka and Nayagaon, which are located 
well with in / adjacent to Industrial Area Bhiwadi. 
After inception of CETP, a system has been developed 
consisting of r- 
1. All the liquid discharge, which flows from the open drains 

under gravity, is collected in the chambers at two locations 
near Shyam Vatika opposite Plot No B-481 Bhiwadi and 
near Parasvanath Mall. 

2. From these chambers, effluent is carried to CETP through a 
network of closed GRP lines. 
3. After treatment from CETP, treated effluent is carried, 
through closed conduit pipe lines to Village Matila and then 
upto Khuskhera. Reuse of some of the treated water in 
gardening etc by industries is carried out from this location 
only. 

l.t.is therefore VE!I)'. evident that neither lndustri<il En]ucnL no · 
the treated water from RIICO lnd1,1stri<1l area Bhiw,,di G:l!l.J.V 
to Dhnnilifilia or an)! other ;;irea in state of llaryan{1. 
A preliminary Project Report amounting to Rs 146 crore for 
the up gradation of existing CETP up to ZLD level was 
prepared by BJPNA, Bhiwadi. Chief Secretary, GoR requested 
Ministry of Finance, Col, vide its DO letter dated 08.06.2018 
for sanctioning a grant of Rs. 146.00 Cr. for the project of up­ 
gradation of existing CETP at IA Bhiwadi, District Alwar. On 
the request of State Government, Ministry of Finance, Go!, 
New Delhi issued the financial sanction (grant) amounting to 
Rs 146.00 er. vide its sanction order dated 11.12.2018. 
For the preparation of tender /bid document, Supervision and 
overall Management of Project, an agency (Project 
Management Consultant) was to be appointed. Bids were 
invited on 23.10.2019 for appointment of Project 
Management Consultant (PMC) but could not be succeeded 
due to exorbitantly higher rates and also a single bidder . 

.. __ _.__A_c_·c_o_rd.~.t.1B!Lbid was rejected on 13.11.2019. After ~~teri.9e~ ... 

Up-gradation of 
industrial Effluent 
Management 
System at Industrial 
Area Bhiwadi, 
District Al war 
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M/s Excel Tech Consultancy and Projects Pvt. Ltd. was 
appointed as Project management Consultant on 10.01.2020 
for an amount of Rs. 161.31 lakh. 
Progress of work 
So far, the PMC has completed the work of field survey 
(topographical survey) of Industrial Area, Bhiwadi and 
scientific data collection regarding quality & quantity from 
individual industrial units has also been completed. Some 
delay in the process occurred due to Corona lockdown. 
Consultant has deposited in following Details in unit office 

} Detailed estimated cost for conveyance system 
~ Detailed estimated cost for treated water reuses 

system. 
>" Hydraulic design for conveyance system. 
~ Network drawings for conveyance system. 
~ Network drawings for treated water reuse system. 
>" Draft Bid Document 
>" Detailed project report for "Upgradation of existing 

CETP Plant by installing 6.0 MLD ZLD plant with 
Reject Management System including conveyance 
system to collect effluent from industries and reuse 
of treated water system at Bhiwadi Industrial area 
District Alwar, Rajasthan-Project Cost" 

~ Detailed project report for "Upgradation of existing 
CETP Plant by installing 6.0 MLD ZLD plant with 
Reject Management System including conveyance 
system to collect effluent from industries and reuse 
of treated water system at Bhiwadi Industrial area 
District Alwar, Rajasthan-main report" 

The DPR has been submitted to Rl!CO Head Office in Sep 
2020 for approval of the report. The vetting of the report is 
also proposed from experts of MN IT Jaipur. After approval 
from RllCO Head Office and after vetting from the experts of 
MNIT Tender for said work will be invited. Time line for 
completion of project is January 2022 and it is expected that 
project will be completed within this period. Till date, an 
expenditure amounting to Rs. 11.70 lakh has been incurred. 

The work order for dumping yard Boundary wall has been 
awarded on dated 30.01.2020 in favour of M/s Kapoor Singh 
& Company & the work has been completed on dated 
10.09.2020. There was some delay in execution of the work, 
which was due to Corona lockdown & shortage of laborers. 
The work has been completed at site. Letter to Chairman, 

---~--------.__B,_IP_N_A_fo_1_· _ha_· n_d_i_ng over taken over of dumping yard has been 
fl /OIi Wotlt/UIU~l.t1 t..ell"-'r/linRih.h/l-,.u1~l1t;.h IJ!Utr 

2. 
Construction of 
Boundary wall of 
dumping yard at I/A 
Bhiwadi. 
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___________ , _ 
Work order of 1300 Nos plants has already been issued and 
this plans are already planted at site. Tender amounting Rs. 
54.00 Lacs was invited twice earlier in month of May 2020 
and July 2020 and due to non reasonability of rates the tender 
was cancelled and tender will be re-invited soon. 
Industrialists are also encouraged to go for plantation in their 
premises as per condition of allotment, transfer, sub-division 
letter. Rl!CO has also provided 4000 nos of plants to BMA for 
distribution to entrepreneurs. 

3. 
Plantation work 

issued on dated 07.09.2020. 

Cleaning of Drains RIICO is taking up the work of cleaning of drains regularly of 
4 and repairing of industrial areas. After December the total quantity S264.87 

Drains cum has been cleaned from industrial area kahrani. Similarly 
total quantity 42838.13 cum has been cleaned from all phases 
Bhiwadi industrial area. At present work of cleaning of drain 
is in full swing. 
For annual cleaning of drains in industrial area Bhiwadi phase 
1,2,3 and 4, the tender has already invited on dated 
29.09.2020. 
The drain repairing work has been executed in length 750mtr 
by brick masonary. The maintenance of drain by replacing old 
drain to RCC drain has been executed 935 mtr and the work is 
in progress. The delay is due to the Corona lockdown & 
shortage of laborers. 

s 
Other steps taken by 

Rl!CO to prevent Air 

pollution 

Industrial Area, 

Bhiwadi & Kaharani. 

To minimize air pollution by traffic within I.A Bhiwadi, 
following efforts is made by RllCO.For improving the road 
condition, work orders for repairing the road & carpeting of 

at roads has been issued by RIICO and presently work are under 
progress.For widening the roads/footpath, work order for 
15000 sqmt, Interlocking tiles has also issued. New Tender for 
interlocking tiles has also been invited amounting Rs. For 
4000 sqm area of interlocking tiles. To minimize dust 
nuisance, RIICO has engaged two Fire Tenders of capacity \ 
12000 ltrs, and 4500 ltrs. for watering along roads. About 12- \

1 

15 KM. road length covered per day for watering. Work order 
for 1300 no. of Plant with five years maintenance has also I 
been issued and Plants has been planted. Further NIT for 
4-000 plants has been invited twice and was rejected due to 
higher rates. The tenders will be re-invited sh ·tly. 

RJo~~r 
RUCO Ltd:(}jhiwadi-1 

0:/011, Wm·k/Clfncial 1.etter/English/f:ngiish Letter 
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_f IICO 
mow Wll H nAJASrHAO 

llajr.stlrnn State Industrhil Development & 
Investment Corporation Limited 
(A Rujnsthan Govt. Undertaking} 
RllCO Chowk, Udyog Hlrnw1111, Bhiwadi-1 
Ph. No. : 01493 - 221186, 220070 
Fax No.: 01493-220169 
E-nrnil: hhiwadil@riico.co.in 
No., 

Chairman, 
Bhiwadi Jal Pradushan Nivaran Trust (BJPNT), 
Bhiwadi, Alwar. 
Sub: Pe,·mission to use cormarlrnd land on license for dumping silo of 

Non,:Hazardous lndustrinl wastes at lnclustrinl Arca, Kalrnrani. 
Ref,: Minutes of' meeting dated 03.lit.2018 in the Chainuanship of ACS 

(Industries), 

Dear Sir, 
/\S per decision taken in the above referred meeting vide item n . 15 rcgurdin~ 
Solid Waste Dumping Site for scientific disposal of non-hazardous industrial 
wastes generated from Industrial Area, Bhiwadi, permission is hereby accorded to 
handover earmarked land measuring 34729.00 sqm. at 1/A Knhnrani for tll · 
purpose of development facilities of non-hazardous So lid Wast Dumping va r I. 

Th land being, so earmarked is being given on license basis 10 the llhiwadi Jal 
P rndushan Ni v ara n Trust in short "1 he Trust/SP V") for developing Non-I laza r 1<,u, 
Solid Waste Disposal Site initially for a period of 10 ye':trs on the fol\nwin: l1:rlll'·· 

& Col\ditions :- 

(i) 
That the title of land shall rernain with RIICO. RUCO will not levy any 
charges on the land being used for such facilities, however any statuwry 
taxes, charges. Iees, cess etc. if applicable by virtue or opcrntinn 01· L1". 

shall be paid by Trnst/SPV for that purpose. 

(ii) The land will be used exclusively for disposal/dumping of non-ha;-ardou, 
solid industrial wastes generated from the 1/A Bhiwadi and cluster \) 
surrounding Industrial Areas. The expenses so incurred on dcvcloprnen\. 
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------·----------·--- 

·' 

7(1), as such Municiµal Waste from the industrial areas, residential are"\s 
should not be allowed to· dispose/dump in the yard/site. 

(xix) The Solid Waste Dumping Site shall be developed in such a manner th,11 
the entry should be through specified \ocatlon/gates with proper 
arn{nge1nenl of watch and ward. The Agency/Authority engaged 1\1r 
operation and maintenance of site should deployed guard/security person 
at the entry to check vehicles coming with non-hazardous wastes. Proper 
receipt/parchi system should be developed and daily record or waste 

· disposal at the site be maintained. 

(xx) The dumping of wastes should be made in systematic and scicnu1 
manner and in phased manner with reclanrntion of exhausted parts (,r , 

,, area by levelling and plantation as simultaneous measures in gui""""' 

with RSPCB. 

(xxi) The Trust/SPY for taking up development and maintenances of site shall 
"."I~ ,. prepare plans/maps and obtain approval/consent/of R.SPCB before taking 

b· up the work. 

f 
I 
I 

(xxii) The Trust/SPY shall ensure that after development of dumping gr unt]. 

no indust1·ial wastes should be dLmiped/disposal along the road sit.le.~. ~11 ,d 
in ROW of road. If such activity is observed, the Trust shall uil.c 
measuring to stop such tendency and shall be responsible for taking, 

action against such entrepreneurs. 

(xxiii) The /SPY shall execute license deed with the Corporation within "O days 
of issuing this letter and get registered with concerned authorities. The 
expenses to he registration and stamp duty shall be borne by Trust. 

(xxiv)This permission for license is granted by the Corporation on n011 

transferable basis. 

(xxv) This permission for license shall be treated as withdrawn for any breach 
of above terms of condition of this permission. 
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The key plan showing designated space/sites for developing facility of Solid Waste 
Disposal Site is enclosed. 

Thanking you, 

Yours faithfully, 

JL 
(S. P. Shardul) 
Sr. Regional Manager 
vhiwadi-:-1 

Encl. : Site Plan as above. 

1. 
2. ...._ 3. 

:, 4. 
5. 

~ . 
" 

Copy to: 
CGM (EM), RilCO Ltd., Jaipur. 
R.O., RSPCB: Bhiwadi, 
GM;':-DIC, Bhiwadi. 
President, BMA, Bhiwadi. 
RM(B)/ARM Bhiwadi for information and necessary action. ,n~ , 

~ 1rJJJv 
Sr. Regional Man I J r 

Bhiwadi-I 

Copy also to: 
1. PS to Collector, Alwar for kind information. 166 

·" 

De/Oft, Work/Ofnclol wllcl'/Engllsh/8ugll>h Lerecr 
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Annexure- XIII 
Ra\asthan Stat• \ndustruu uc::na-r·­ 
& lnvcstmen t Corvoration Ltd. 
(A Rajas than Government \)ndert.aklng) 
ClN: \J13100RJ1969SGC001263 
Bhiwac!,iOisU. Alwar Rajasthan (lNDlA) 

PIN 130'Hll9 'l'elcphone/fax: 01493-220070 / 220169 
ttmatl : b,htw.mi~~JJl 

------- . -- -----......------------------- ----~--- No! U(5) lfZO'J.Oii.l/ I (;,,3 ~ I G, 6 
Date : _________,...- q _,., q-~ '"~ O 

Managing Dir~1.:tur, 
Bhiwadi Jal Pradushan Nivaran Association, 
Opposite New Bus Stand, 
Tijara Road , 
Bhiwad1 (Ra_j.J 
Sub: Regarding handing over / taken over ;Dumping )',rd at Industrial Area 

Kaharani. 

Dear Sir, 
ln reference to the above cited subject, it is to infoT/" you that la"d h!\S be<n allotted to you 
vide letter no, > 2'.! 4 dated 24 .0L2018 for scientific disposal ,, !' m,n \uiz.ardous industri e 
waste at lndnstria\ Area Kaharanl. As pet your request BounUarv Wall of this site has 

almost been constructed at site. 
You are request cd to take over possession of Du,rtpit\g Yard , i" ror scienti lie disposal at 

1 

the earliest. 
OU, 

fu\ly. 

·.ti€~ 
0 ue., Bhi\vadi-1 

Copy to > 1 GM (EM) RllCO Limited Udyog Bhawa'n Tilak Marg Joipllr for kind information 

please. 2 Re)lional_ Officer Rajasthan State Pollftlon Control Board Bh\wadi for kind 

mtorrnat1on please, 
1 

· 3 President 11hiwadi Manufacturets Associatioii S 56 Dhabu Complex Bhiwadi. 

4 Office Copy 
1 

' 
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Unotledmap 

rn.nge5 s..~ ;r 

• ;.~11;::r !t 5r .• rr @?(;. f., 

~ RIICO Dumpiog site 
( t •N.1\l.i Sl'/lt!S 

9 RIICO C<J\S!nx:ted Boonadar . 

Google View ofRIICO Constructed Dumping site boundary wall location NGT Case OA 124/2015 Bhiwadi 

..... 
0) 
CX) 
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Photograph 
NGT case OA 124/2015 

Date of Joint Ins . ection : 05-06/10/2020 
RHCO constructed boundary wall in dumping site 

Lnhludi, 21:1 .195.409 
~nng1tulll:' 76 8111700 
l\«vlilty-. tZ?Atn 
Ti 1~ \tl·CIT-::!O:W 11 :,n 'I." 
m,1 o ... , 1t{;111tt1tioo.n.~ 'If; 

Boundary Wall Dumping site Coordinates: N- 28.196636, E- 76.874471 

Joint Inspection Report NGT case 124/2015 October 5111 & 61
1, ,2020 Bhiwadi Page 11 
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Item No. 04          Court No. 1

   

  
BEFORE THE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI 
 
 

             Execution Application No. 42/2019 

               IN 

   Orginal Application No. 124/2015 

              (With report dated 13.12.2019) 
 

 

  Sumitra Devi                  Applicant(s) 

 

Versus 
 

CPCB                   Respondent(s) 

   
 
 

Date of hearing: 28.01.2020 
 
 
 

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON  

  HON’BLE MR. JUSTICE S.P WANGDI, JUDICIAL MEMBER  

    HON’BLE DR. NAGIN NANDA, EXPERT MEMBER 

    HON’BLE MR. SIDDHANTA DAS, EXPERT MEMBER 

 

  
For Respondent(s):  Mr. Rahul Khurana, Advocate and Mr. Kamaljit, RO 

with Mr. Mohit Mudgil, AEE, HSPCB 

 Mr. Anuj Bhandair and Mr. Aman Bhalla, Advocates 

for RIICO   
 

 

 

 

 

ORDER 

 
1. The issue for consideration is remedial action against violation 

of environmental norms in pursuance of order dated 

12.12.2017 passed by this Tribunal, directing that discharge 

from the CETP in question should be as per parameters which 

is the responsibility of the Rajasthan State Industrial 

Development and Investment Corporation (RIICO) and the 

CETP operating society. 

 

2. Grievance of the applicant is that the authorities failed to 

perform their duties and order of this Tribunal dated 

Annexure-VIII
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12.12.2017 has not been complied with, resulting in stagnation 

of untreated effluents and domestic sewage affecting the 

inhabitants in and around border town of Dharuhera in the 

States of Rajasthan and Haryana. 

 

3. A factual and action taken report was sought from a joint 

Committee of MoEF&CC, CPCB and Rajasthan State PCB.   

 

4. A report has been filed by the CPCB on 13.12.2019, giving the 

status of compliance of directions as on 04.12.2019. The status 

of compliance of some of the direction are as follows:- 

 

Compliance Status of Hon’ble NGT order dated 12.12.2017, in O.A. 

No. 124 of 2015 in the matter of “Sumitra Devi Vs. CPCB & Ors” 

before P.B., New Delhi 

S. 

No. 

Directions Compliance as on 04.12.2019  as per the joint 

inspection team (RSPCB, CPCB and MoEF&CC 

13. The money paid by the 

industry would be 

utilized for installation 

of RO systems in all the 

villages at Bhiwadi 

surrounded by an 

industrial complex. To 

maintain them shall be 

the duty of the State 

Government and the 

RIICO. In the event of 

default, appropriate 

action shall be liable to 

be taken against the 

concerned officer(s).  The 

State of Rajasthan shall 

expedite its long-terms 

scheme for providing 

potable water to every 

house through pipelines 

and it should be given 

at utmost priority. 

Out of 8 proposed villages, RO plants are installed in 

7 villages.  In Khijuribas village RO plant is not 

installed due to dispute onsite.  The details including 

operational status of RO plants is as given below: 

Name of 

village 

RO plant 

capacity 

Installation Commissioned 

Rampura 500 lit/hr Completed on 

11.02.2018 

Not commissioned 

Mundana 

Meo 

500 lit/hr Completed on 

12.02.2018 

Not commissioned 

Milakpur-

Gurjar 

500 lit/hr Completed Not commissioned 

Sahadod 500 lit/hr Completed Not commissioned 

Khijuribas Work not started by contractor 

Harchand

pur 

 Completed Not commissioned 

Nagaliya 500 lit/hr Completed Not commissioned 

Kharani 500 lit/hr Completed Not commissioned 
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Although RO plants in 7 villages have been installed 

but none of them made operational. As per the 

Executive Engineer, PHED-Bhiwadi, the firm has not 

started work for O & M period, therefore contact has 

been rescind by Add. Chief Engineer, NCR Alwar 

vide letter dated 7.8.2019 and retendering process 

under progress which will be completed within 2-3 

months. The status report as on 03.12.2019 collected 

from PHED is enclosed at Annexure-IX. 

14. Similarly the projects in 

relation to establishment 

and construction of STP 

should also be given 

priority by the State 

Government and they 

should be installed 

without any undue 

delay. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

As informed by the Nagar Parishad, Bhiwadi they 

have taken up the work of laying of sewer lines and 

constructing 5 STPs under AMRUT Yojana of 11.5 

MLD capacity.  The 5 Sequential Batch Reactor (SBR) 

STPs which were under construction at Rajasthan 

Housing board (1.5 MLD), Mundana Mev (2MLD), 

Khanpur (2MLD), Santhalka (3MLD) & near existing 

one (3MLD). The present status of STPs collected from 

Nagar Parishad, Bhiwadi is enclosed at Annexure-X. 

 

Name Capac

ity in  

MLD 

Compl

etion 

Present 

Status 

Present 

Hindrance 

Expected 

Completio

n 

Remar

ks 

STP1 

at 

RHB 

1.5 100% Operationa

l 

Permission 

for disposal 

point is 

pending 

Complete

d 

Prese

nt 

flow: 

0.5 

MLD 

STP2 

at 

Mund

ana 

Meo 

2 100% Operationa

l 

- Complete

d 

Prese

nt 

flow: 

0.05 

MLD 

STP3 

at 

Khan

pur 

2 47% High Court stay from 17.01.2018 to till date 

STP4 

at 

Housi

ng 

Board 

(near 

existi

ng) 

3 100% Operationa

l 

Awaiting 

permanent 

power 

connection 

31.012.2

019 

 

STP5 

at 

Santh

alka 

3 88% Equipment 

installation 

is under 

progress 

Disposal 

point not 

fixed 

28.02.20

20 

Inlet 

conne

ction 

is 

pendi

ng 
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1.5 MLD STP at RHB:- The SBR technology based 

STP was in operational with inlet flow of 46m3/hr.  

as per the operator 0.5 MLD flow coming against the 

1.5 MLD designed capacity.  The treated wastewater 

has been discharged on the open area at the back 

side of STP without any chlorination which created 

cesspool of stagnated wastewater in between the 

STP and nearby residential areas.  Samples of STP 

outlet has been collected and the analysis results 

reveals that the treated STP outlet values of pH:-6.86, 

O&G:1.2mg/l, TSS:-54mg/l, COD:-184mg/l and 

BOD:30.33mg/l.  The detailed analysis report is 

enclosed at Annexure-XI. 

2.0 MLD STP at Mundana Meo:- The 2 MLD 

capacity SBR technology based STP was in operation 

with a inlet flow of 0.05 MLD against the 2MLD 

designed capacity, it is because of out of 4 villages 

(Mundana Meo, Rampura, Nayagoam, and Kairani) 

only Mundana Meo village domestic wastewater is 

coming to STP and other 3 villages sewer connection 

is not done.  The sewer connection could not be done 

due to railway line construction and no NOC from 

DFC.  During the visit railway line earth bund raising 

work was under progress. Presently the treated 

wastewater from STP is discharged on open plot just 

in front of STP, however Nagar Parishad has 

constructed a storage tank for reuse of this treated 

water.  At the time of visit STP outlet samples 

collected and analysed for pH-7.29, TSS-15mg/l, 

COD-85mg/l, BOD-6mg/l and O & G:1.4mg/l.  the 

detailed analysis report is enclosed at Annexure-XII. 

 

2MLD STP at Khanpur:- 47% construction work has 

been completed and further no progress done by the 

construction agency i.e. M/s L & T due to stay order 

from Rajasthan High Court, Jaipur from May 2018.  

As per the Nagar Parishad officials that there is a 

dispute regarding title of the land of STP at Khanpur. 

 

3MLD STOP at Housing Board Colony:- The STP 

is located near existing old 4.0 MLD STP, which is 

just adjacent to the CETP.  It is a SBR technology 

based STP and 100% construction work completed 

and connection to sewer line is pending which will 

be completed by end of February 2020.  Presently 

the untreated sewage is going towards Dharuheda 
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industrial area along with the untreated domestic 

wastewater of Maheshwari (village situated in 

Haryana) and Dharuhera and accumulated near 

Bestech shopping Centre and Dharuhehera 

industrial area.  During visit collected the drain 

samples at Nagina Garden (Rajasthan), Modern 

public school after mixing with domestic effluent of 

Maheshwari village and accumulated wastewater 

at Dharuheda industrial area for analysis of 

general parameters, bacteriological parameters and 

heavy metals to identify and to know the industrial 

effluent is mixing in domestic drain or not. During 

visit it was observed the untreated effluent from 

M/s Amul Dairy (Dudhmoti Sargar), a industry 

situated in Dharuhera Industrial area was, being 

discharged in to the accumulated waste water at 

Dharuhera Industrial Area. The combined effluent 

(domestic and industrial) generated from Bhiwadi 

Industrial Area is being treated in a 9MLD CETP 

and treated waste water pumped to Khushkhera 

industrial area where the treated effluent is 

accumulated in open plot. The details of drain 

samples collected is as given below: 

 

S. 

NO

. 

Drain 

Sampling 

Locations 

pH TSS COD BOD Heavy Metals 

Fe ZN Mn Cu 

01 Nagina 

Garden 

7.16 36 188 49.61 0.318 0.04

69 

0.164

4 

0.008 

02 Modern 

Public 

School 

7.75 45 208 21.2 0.273 0.03

85 

0.174

9 

0.009 

03 Domestic 

& 

Industrial 

effluent 

accumula

ted at 

Dharuhed

a 

Industrial 

Area 

7.81 155 432 74.96 0.948 0.09

15 

0.143

2 

BDL 

Note: 1. all values are in mg/l except pH. 

2. Other metals values reported as BDL. 

3.0 MLD STP at Santhalka:-As informed by 

Nagar Parishad Bhiwadi the STP is under 

construction and about 88% work has been 

completed and the entire work will be completed by 
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28/02/2020. 

In addition to above 5 STP‟s and one 4MLD existing 

STP, Nagar Parishad Bhiwadi is also constructing 3 

septage systems with 1.2 MLD sewage treatment 

capacity. 

15. The waste collected on 

the dredged materials 

shall be deposited at the 

site which is to be 

identified by the State 

Government. The State 

should identify the site 

within four weeks from 

today and it will be the 

responsibility of the 

RIICO to ensure that the 

dredged material or any 

other waste collected 

from the industrial 

cluster is stored in 

accordance with law 

and relevant waste 

rules at that site. The 

waste should be stored 

in accordance with law 

with the relevant waste 

rules. 

RIICO has allotted land measuring 34729m2 near 

Rampura Mundana, Kharani for dumping of non-

hazardous industrial solid waste to Bhiwadi Jal 

Pradushan Niwaran Trust (BJPNT) vide letter dated 

24.01.2018 but the BJPNT has not taken the 

possession of the land. Due to non-availability of 

boundary wall. BJPNT has requested RIICO for 

construction of boundary wall of this site. Proposal 

for construction of boundary wall has been 

forwarded to RIICO head office, Jaipur for approval 

by RIICO Bhiwadi office on 4.11.2019. After 

construction of boundary wall BJPNT will take 

possession of the site for scientific development and 

operation of dumping yard. The land allotment and 

SPVC formation letter is enclosed at Annexure-XIII. 

16. The RICCO and the 

State Government shall 

work out on the proposal 

for reuse of the treated 

effluent of water from 

the CETPs/STPs. It shall 

be the duty of all 

concerned including the 

industries that under no 

circumstances any water 

or effluent is permitted to 

be collected around the 

industrial clusters or 

inside the cluster. 

As informed by SRM, RIICO project report of 

amounting Rs. 146.00 cr. for the up gradation of 

existing CETP upto ZLD level was prepared by 

BJPNA, Bhiwadi (consultant M/s IL&FS). On the 

request if State Government, Ministry of Finance, 

GOI, New Delhi has been issued financial sanctionof Rs.146.00 Cr. Vide sanction order No. 

F.No.44(1)PF.S/2018-19-1377dated11.12.2018. 

RIICO has invited proposal for selection of Project 

Management Consultant for this work in 

September 2019, but the tender got rejected in 

November 2019 due to participation of only one 

firm i.e. M/s IL&FS Company. Senior Regional 

Manger, RIICO informed that new tender for 

consultancy work will be floated soon. 

17. Needless to say that 

Pollution control Board 

RSPCB, Bhiwadi is collecting samples from outlet of 

CETP on fortnightly basis and are being tested in 
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and Department of 

Environment shall 

maintain due 

surveillance and collect 

samples on regular 

intervals. 

their laboratory. Besides board has constituted 

Pollution Control and Vigilance Squad (PCVs) for 24x7 

surveillance in the area. 

18. The State of Rajasthan 

is granted liberty to 

approach the 

Department of Industrial 

Policy and Promotion (in 

short DIPP) for receiving 

financial assistance 

from the Central 

Government.  The State 

is free to move the 

Central Government and 

if such proposal is 

mooted, the same shall 

be dealt with utmost 

expeditiously. 

It was informed by RIICO Ltd, Bhiwadi that sanction 

had been received from GOI amounting Rs 146 crore 

for the work of upgradation of industrial effluent 

management system at industrial area Bhiwadi. 

 

 

 

5. From the above it is clear that even after two years of the order 

of this Tribunal, all necessary steps have not taken in right 

earnest. ROs installed as far back as 11.02.2018 have still not 

being commissioned, without any valid reason.  Work of STPs 

also remains incomplete even though financial assistance has 

been duly received from the Central Government for 

upgradation of the industrial effluent management.  The 

industries which are violating the norms have not been closed, 

though it is stated that inspection was carried out and the 

report was sent to the head of the State PCB. Thus, the action 

taken by the concerned authorities is not consistent with the 

concern required for remedying the environment and for rule of 

law.  There is no justification for not even adopting interim 

measures by way of phyto-remediation/ bio-remediation/ 
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tapping of drains carrying pollutants and remedying the same.  

Since basic responsibility is of the RIICO, the said Corporation 

and its key office bearers must be made accountable and they 

may be liable to be prosecuted if there is continuous negligence 

and failures. This Tribunal may have no other option except to 

take appropriate coercive measures, including stopping of 

salary of the Managing Director and other senior officers of the 

Corporation.  The Tribunal may also consider compensation to 

be recovered for the damage to the environment from the 

salaries of the said officers.  

 

Let a further report of monitoring as on 31.03.2020 be filed 

before the next date by e-mail at judicial-ngt@gov.in by the 

Committee already constituted. 

 

List for further consideration on 21.04.2020. 

 

 

  

 
Adarsh Kumar Goel, CP 

 
 

 
S.P Wangdi, JM 

 
 

  
                                   Dr. Nagin Nanda, EM 

 
 

 

Siddhanta Das, EM 

 
                                   

January 28, 2020 

  E.A. No. 42/2019 in O.A. No. 124/2015 
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